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A REVIEW OF INTERNAL DEBT MANAGEMENT POLICY AND 
OPERATIONS FOR THE PERIOD ENDED MARCH,1995* 

Introduction 

Management of domestic debt forms an 
integral part of monetary and macro economic 
management. Till about the middle of 1991- 
92, internal debt management in India was 
constrained mainly by lack of definite limits 
on the automatic monetisation of the Central 
Government budget deficits and by relatively 
low coupon rates offered on the Government 
securities to investors whose abilities to vary 
investment portfolios were severely 
circumscribed. Consequently. money and 
Government securities markets hardly gained 
vibrance. It is against this background 
financial sector reforms were undertaken in  
relation to Government securities market. 
Accordingly, a series of measures were 
undertaken, including the elimination of fixed 
coupon rates in favour of rates of return given 
by auctions of securities, and phasing out of 
automatic monetisation of budget deficits, 
paving way to the development of 
Government securities market, and making 
room for greater use of indirect instruments 
of money control. 

Against this backdrop, this review attempts 
to trace and analyse the developments in 
internal debt management policy and 
operations up to the end of March 1995, 
focussing upon the three fiscal years, 1992- 
93 to 1994-95. The review is divided into four 
Sections. Section I discusses the environment 
in vogue before 1991-92, and the early steps 
taken during the 1980s to develop money and 
Government securities markets. Section 11 
reviews reform measures taken since 199 1-92 
detailing the various policy initiatives and 
developments such as the auction system, the 
introduction of new instruments, the funding 

* Prepared in the Internal Debt Management Cell, 
Reserve Rnnk of India. 

operations and activating open market 
operations. Section 111 provides an account of 
the internal debt operations analysing t l~c  
volume and nature of market borrowing 
programme of Central and State Governments 
as also of Government guaranteed bodies. 
The final Section deals with open marker 
operations including repos auctions. 

Section I : The Environment Before 
1991-92 

The fiscal policy compulsions have 
rendered internal debt management in thc 
years before 1991 -92 essentially passive. With 
a view to keeping Government borrowing 
costs down, the Treasury Bill rate was kept 
low while the low coupon rates offered on 
Government securities remained negiltive in 
real terms for several years t i l l  mid-1980s. 
The Reserve Bank of India had little control 
over some of the essential facets of deht 
management like the volume and maturity 
structure of securities to be marketed and thc 
term structure of interest rates or the yield 
curve that would be market-related. During 
the 1980s, the volume of both long-term debt 
and short-term debt expanded considerably, in 
particular, the latter due to automatic 
accommodation through the mechanism of (111 

hoc treasury bills. The maturity structure of  
market loans remained highly skewed towards 
longer term of more than 15 years. 

The secondary market activity in 
Government securities was dormant as the 
securities market remained narrow on account 
of below-market coupon rates and a captive 
group of institutional investors such as banks 
and insurance companies. The artificially kept 
below the market yield on Government 
securities had an overwhelming impact on the 
entire yield structure of financial assets in the 
system. Driven by this phenomenon. monetary 
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management by the Reserve Bank was in turn 
dominated by a regime of administered 
interest rates and a one-way movement, 
normally upward, in statutory cash and 
liquidity reserve requirements, with little 
room to use such indirect instruments as the 
Open Market Operations and the Bank Rate. 
With statutory requirements touching high 
levels in the late 1980s even the direct 
measures of monetary control. proved to be 
ineffective. 

The gross fiscal deficit increased from Rs. 
8,299 crore in 1980-81 to Rs. 44,632 crore in 
1990-91 i.e., at a rate of 18 per cent per 
annum; in relation to the Gross Domestic 
Product (GDP), it had increased from 6.1 per 
cent to a peak level of 8.3 per cent in 1990- 
91. During the same period, the internal debt 
increased nearly five-fold from Rs.30,864 
crore in 1980-81 to Rs.1,54,004 crore in 
1990-91 and as percentage of GDP from 22.7 
per cent to 28.8 per cent. The monetised 
deficit went up from Rs. 3,551 crore to 
Rs.14.746 crore. Though the monetised deficit 
as a percentage of gross fiscal deficit had 
moved down from 42.79 per cent, to 33.04 per 
cent, it still ruled very high. The cash reserve 
requirement of banks went up from 6.00 per 
cent to 15.00 per cent; and the Statutory 
Liquidity Requirements from 34.0 per cent to 
38.5 per cent over the ten-year period 
(Appendix - 1). 

The Early Inltiatives at Reform 

With a view to activating debt management 
by providing greater liquidity and depth to 
Government securities market and developing 
a vibrant short-term money market, certain 
reform measures were taken in the 1980s. 
particularly between 1985-86 and 1990-9 1. 
The Committee on the Monetary System 
(Chakravarty Committee, 1985) and the 
Working Group on the Money Market (Vaghul 
Working Group, 1987) provided an impetus 
for early reforms. The following important 

(i) The maximum coupon rate on Central 
Government loans which was as low as 6.5 
per cent in 1977-78 was raised in stages to 
11  .SO per cent in 1985-86; and the maximum 
maturity was reduced from 30 years to 20 
years. The coupon rates on 5 year and 10 year 
loans were stepped up by one percentage 
point to 10 and 10.50 per cent respectively 
in 1986-87. 

(ii) 182 day Treasury Bill was introduced 
in November 1986, as a new instrument to 
provide an alternative avenue for short-term 
investment with an array of maturities theroby 
facilitating the development of a secondary 
market. These bills were sold in competitive 
auctions held monthly up to June 1988 and 
fortnightly from July 1988 until April 1992, 
when they were replaced by 364 day Treasury 
Bills. 

(iii) The Discount and Finance House of 
India (DFHI) was set up in April 1988 as a 
money market institution. The DFHI iniiially 
aimed at imparting liquidity to 182 day 
Treasury Bills and short-term commercial 
bills. As regards 182 day Treasury Bills, the 
aim was to impart greater flexibility to banks 
in their funds management operations. To 
perform its function effectively, the DFHI 
was provided with refinance line by RBI. It 
was intend& thpt by varying the quantum and 
rate of interest on refinance to DFHI, the 
Reserve Bank would transmit signals to the 
short-term money market. 

(iv) In 1988-89, DFHI was allowed to 
participate in the call and notice money 
market both as a lender and borrower. As a 
step towards providing some flexibility to the 
money market, the operations of Dm1 in the 
call/notice money market were exempt from 
the provisions of the ceiling on the rate of 
interest set by the Mian Banks' Association 
(IBA). 
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(v) From Mey 1,1989, 4he insatest rate 
ceilings on cal~nst ice money, inter-bank 
deposits and bills rediscounting were 
w i thdnwn. 

(vi) A number of JWW instruments were 
developed to provide bread& and depth to the 
money M e t ;  bsidss  the 182 day Treasury 
Bill, Certificages of Deposit (CDs), 
Commercial Paper (CPs) and Inter-bank 
Participations (PCs) were introduced. 

(vii) With a view to widening call and 
notice money markets, effective May 2, 1990, 
apart from Life Insurance Corporation (LIC) 
and Unit Trust of India (UTI) which were 
allowed as lenders since 1971, General 
Insurance Corporation, (GIC), Industrial 
Development Bank of India (IDBI) and the 
National Bank for Agriculture and Rural 
Development (NABARD), were permitted to 
participate in call/notice money market as 
lenders. In line with this policy, several other 
financial institutions including mutual funds 
e.g., Industrial Credit and Investment 
Corporation of India (ICICI), Industrial 
Reconstuwtion Bank of India (IRBI) SBI 
Mutual Fund, Canbank Mutual Fund etc., 
were s u b ~ s J y  permitted to entar call/ 
notice money market as lenders. 

(viii) The term structure of interest rates 
was ratioaalised, reducing the number of 
administered rates, as also realigning short- 
term rates in the system. 

Section 11: Policy Initiatives and 
Developdents Prom 1991-92 

Debt mrusegemcnt has bec.omc an active 
instrummt of policy from 1991-92, following 
the reform m w t e s  taken ,by the Gaveramat 
and the Rarervc h k  as part d 8 comjmhcln- 
sive pmgramum~ of f r d  ldjostarcst and 
financial sear t o n  The 
recommftndations of the Committee on c$cr 
Financial S y s m  (Narasimham Committee, 

November 1991) provided tb basis far polky 
iaitiatives. The q w t  importent aml integrated 
elments of such initiatives am : 

(i) Market related Ciovernment barnwing; 

(ii) Shift from direct to indigst t d s  of 
monetary regulation-ectiyating opsn market 
operations; 

(iii) Innovations in instruments; 

(iv) Phased elimination of automatic 
monetisation of Central Government budget 
deficits; and 

(v) Development of secondary market. 

Essentially the principal objectives of debt 
management are to smoothen the maturity 
structure of debt, enable debt to be raised at 
close-to-market rates and improve the 
liquidity of Government securities by 
developing an active secondary market. 

( i )  Matket Related Government Borrowing 

In order to promote financial sector 
reforms, the Government of India has agreed 
to issue securities at market related rates 
primarily thr~ugh a system of auctions. On it8 
part, the Raserve Bank has anaoupced 
periodically reductions in Statutory Liquidity 
Ratio (SLR) for banks, with a view to 
reaching thc prudential level of 25 per cant 
by 1996-97, Accordingly, SLR has been 
brought down in a phased manner from 38.5 
per cent in 1992-93 to 3 1.5 per cent in, 1994- 
95. The SLR on incmmcntal deposits has 
already been f i n d  at 25 per cent effective 
from September 17, 1993. 

As r pact of f i n a w i j ,  rouor reforms. 
borrowings have been undertaken cbroagh 
auctious aS Gavcerrprnsqt sacuritico of different 
mtndticr. The cr4on ays&,rp for @e & of 
Government of India medium and long term 
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securities was introduced since June 3, 1992. 
While amounts are notified, the auction cut- 
off yields determine the coupon rates. RBI 
participates in these auctions as a non- 
competitor. 364 day Treasury bill auctions 
were introduced since April 28, 1992. Since 
364 day Treasury Bill auctions are conducted 
every fortnight, it was expected that the 
market would have bills of varied maturities 
up to 364 days at any point of time and 
therefore, auctions for 182-day Treasury Bills 
(issued on a limited scale since November 
1986) were discontinued after the 
introduction of 364 day Treasury Bill 
auctions. The amounts for 364 day Treasury 
Bill auctions are not notified and RBI does 
not participate in the auctions. 

91 day Treasury bill auctions were 
introduced since January 8, 1993. While 
amounts are notified, RBI participates in these 
auctions as a non-competitor. 

The market related issues of securities had 
several beneficial impacts on the system: 

(a) Market absorption and reduction in 
monetised deficit 

The favourable response to the issue of 
364-day Treasury Bills, together with the 
market acceptance of Government securities 
in general at market related rates has 
considerably helped to reduce the burden of 
devolvement on RBI of Government 
securities. The Reserve Bank does not 
subscribe to or discount 364-day Treasury 
bills as the intention was to develop this bill 
purely as a market instrument, without 
affecting size of the monetised debt. 

The Reserve Bank's absorption of primary 
issues has come down drastically from 45.93 
par cent in 1992-93 to 1.45 per cent in 1993- 
94 and to a very low of 0.74 per cent in 1994- 
95 partly reflecting the rise in market 

absorption. Even the limited primary 
purchases by the Reserve Bank were quickly 
off-loaded in the secondary market. Combined 
with the cap on ad hoc Treasury Bills in 
1994-95, the monetised deficit as percentage 
of gross fiscal deficit consequently came 
down sharply from 33.0 per cent at the end 
of 1992-93 to 0.43 per cent at the end of 
1994, and edged up to 3.49 per cent at the 
end of 1994-99. 

(b) Diversified investor base 

Investor base for Government securities 
has expanded. Besides banks and insurance 
corporations, finance companies, corporates 
and financial institutions have become 
investors in Government securities (Table I). 
Though banks are traditional investors, they 
have in recent years found it advantageous in 
recent past to invest their surplus funds in 
Government securities beyond the statutory 
requirements partly because of relatitely 
attractive rates of return and zero risk weight 
assigned to such investments in the balance 
sheets and partly because of relatively 
sluggish demand for commercial credit. 

(c) Shift in maturity structrrre 

Between 1991 and 1993, the maximum 
maturity has been telescoped from 20 years 
to 10 years. The maturity structure of debt has 
therefore significantly shifted in favour of 
medium and short term between 1991 and 
1995 (Table 2). 

(d) Bench-mark rates 

In developed markets, Treasury Bill rates 
set the course of other short term rates in the 
system. The cut-off yield rates through the 
competitive bids received in the mtions  of 
91 day md 364 day Tmamry B i h  have bean 
emerging as bench-mark short term rates in 
India. 



(e) HeC@ compe&e pricing of 
S ~ C U - ~  

Auctions have contributed to the 
development of skills among banks and 
institutions at bidding. Banks are channeling 
special attention to investment desks as 
centres of profit. An elastic band of interest 
responsiveness from the investors as pan of 
active investment management, to a range of 
maturities is an important step in the process 
of competitive pricing of securities in primary 
and secondary markets. The interest rates on 
government securities are now within the 
range of substitutability where rate 
movements evoke a response from investors 
leading to a possible confluence of interest 
rates in the 'system (Table 3) (Appendix-2). 

(f) Market respunsive yield curve 

A consequential impact of competitive 
pricing of securities has been the observed 
shifts in yield curve at shorter intervals 
reflecting a greater integration between 
primary and secondary markets. After an 
upturn in 1992-93, during 1993-94, the yields 
for different maturities have clearly shifted 
downward in the primary issue segment. First, 
when the zero coupon bond was issued for a 
five year maturity, the yield fell from 13 per 
cent to 12.75 per cent; second, for a 10 year 
maturity offered in March 1994 in conversion 
of 364 day Treasury Bills, the rate moved 
down significantly from 13.5 per cent to 12.5 
per cent. 

The i l l ing term interest rate structure 
continued through the first-half of 1994-95 at 
successive auctions due to easy liquidity 
conditions and institutional investor 
preference. The trend, however, got reversed 
in the 1ata part of the year. When tbc zero 
coupon bond was issued in FsbPuay I995 for 
a five year maturity, the yieId shot up to 12.71 
per cent from the prtlrbus position d 11.55 
per cent for an 8 year isstic on November 15, 

* 

1994. FusCher, tight liquidity conditions 
caused larger trading in shorter ktllritias 
pushing the yields up to 3 yew macurit& 
higher than long tern yields thus contributing 
to an inverted yield curve. The demand for 
liquidity necessitated banks  to sell their 
excess SLR holdings at short end at much 
higher yields in the market. Invsrtad yield 
curve could arise due to several reasons such 
as, differences in the short term and long term 
inflationary expectations, temporary 
imbalances in the short term money market 
and foreign exchange markets. Technically, 
this also portends the market expectation8 of 
a lower inflation rate in the medium to long 
term. 

(ii) Shifr from Direct to Indimct tmlr'of 
M o n r t .  Regulcrtion-Actiwting 
Open Market Operations 

Open Market Operations (OMO) is R 

flexible instrument of monetary policy 
through which the Central bank, on its own 
initiative, can alter the liquidity position of 
banks by sale or purchase of marketable 
securities. Reflecting an inactive Government 
securities market, OM0 till 1991 -92, could 
not be used as an instrument of monetary 
policy by the RBI. Though RBI had been 
engaged in sales/purchases of Central 
Government securities, OM0 served 
essentially as tool of dubt'monagcmcnt and 
employed by the RBI more to arsist the 
government in its borrowing operations at 
pre-announced coupon rates and to maintain 
orderly conditions in the gilt edged market by 
announcing sale/purchase prices of securities. 
The other objective of OM0 had bean' the 
maintenance of a minimum tevel of rctivity 
in the secondary market mginly through 
switch operations to ensure tiquidity of 
securities in tbc market. 
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market intervention. The discontinuance of 
switch operations, introduction of r e v s  
auctions in Government of India dated 
securities, and a fresh approach to pricing of 
Government of India securities were the 
major policy initiatives. 

Abandonment of Switch Operations 

The Bank used to engage in switch 
operations, i.e., purchase of one Government 
security against the sale of another, for an 
equivalent face value, to cater to the varying 
requirements of investors with respect to 
maturity distribution policy or enable them to 
improve the yields on their investments-in 
Government securities. The system of 
allotting an annual switch quota in Central 
Government securities to banks and a few 
insurance institutions was prevalent from 
1973 to April 1, 1992. It was found that 
switch operations would not be in line with 
the objective of developing open market 
operations as a tool of monetary policy since 
such transactiyas would have no effect on 
monetary aggregates. 

Repos Auctlons 

The Reserve Bank of India has also made 
plans by October 1992 to improve liquidity 
position in the Government securities market 
by conducting auctions of Repurchase 
Agreements (Repos) for Central Government 
dated securities from the Bank's portfolio 
from time to time. The first Repos auction 
took place in December 1992. 

Repos are an effective means of absorbing 
liquidity for very short periods and later 
reinjecting liquidity into the system. To the 
extent commercial banks absorb securities, 
the bankers' deposits with RBI decrmw and, 
similarly, to the extent of r e p s  securities 
held by financial institutions, 'other deposits' 
with the Bank decline. Since both t h e  are 
contpoaents of reserve maaey, the R e p  Bare 

a dampelzing af4ad an l k l r ~ ~ ~ e  aronty and 
thereby on overall liquidity. Secondly, te the 
extent commercial banks hold Government 
securities purchased through repos auctions, 
the net RBI credit to Central Govenrment 
cdtcreatms and other baaks' credit to Central 
Government inmaser without any change in 
total bank credit to Central Government. 
Thus, repos also help in moderating the 
monetised deficit. When institutions other 
than banks participate in Repos, to that extent, 
both RBI credit and total bank credit to 
Central Government decrease. The repos 
auctions introduced in December 1992 
continued on a regular basis till February 
1995. After an initial period of 
experimentation with very short-term r e p s  of 
one or two days, the period of repos had been 
generally maintained at 14 days since August 
1993. Due to difficult liquidity conditions, 
demand for repos came down significantly in 
early 1995 and the auctions were therefore 
suspended temporarily s;=.ca February 1995. 

Flexibility in Listing a d  Pricing of 
Securities 

The fixing of prices and yield pattern of 
Government of India securities were 
considered while preparing Sale/Purchase 
lists. It was decided that instead of offering 
for sale all the securities in the Bank's 
portfolio, the Bank shauld offer a select list 
of securities, Gepending upon supply and 
demand conditions. A few securities were 
also included in the purchase list, for cash, 
with a view to providing a safety net and 
improving liquidity in select securities. The 
salelpurchase prices and the securities offered 
for sale are a l s o ' r e v i ~  more frequently from 
time to time. 

A of auctioairg of ~ e n t r e l  
Gawmment QW. securities held in the 



Reserve Bank's partfolio was introduced on 
March 20. 1995. 

Reverse Repo facility to DFHI end STCI 

Reverse Repo facility with RBI in 
Government dated securities has been 
extended to Discount and Finance House of 
India and Securities and Trading Corporation 
of Indiat to provide liquidity support to their 
operations; the earlier refinance facilities for 
such securities have been withdrawn. The 
conduct of reverse repos enabled the Bank to 
arrest undue upward pressure on call money 
rates. 

(iii) Innovations in Instruments 

With primary market acquiring depth with 
market related rates, the Reserve Bank of 
India and Government took the opportunity of 
introducing innovations in debt instruments: 

(a) Conversion of treasury bills into dated 
securities 

Conversion of auction Treasurjl bills (364 
and 9 1 Day Treasury bills) into term securities 
at the option of holders was introduced as a 
new technique of debt management since 
April 1993. The market's holding of a short- 
term security is thus enabled to be funded into 
a longer maturity. This was a departure from 
the funding operations in earlier years 
wherein Reserve Bank's holding of ad hoc 
treasury Mlls were funded into a longer 
security which has no maturity significance. 
This nleasure not only helps smoothening the 
cash-flow of Government but also facilitate 
obviating the problems inherent in sharp 
liquidity increases in the system. By 
lengthening the maturity structure, it also 
enables duction in the votatility in short 
term rates. 

t Such a facility baa been extended also to Primary 
Dealers as and when such dealers came into operotion. 

(b) z.w mupan bands 

Zero coupon bond on auction bas/s was 
introduced in January 1994. The instrument 
has helped to ease the immediate interest 
burden, on a cash basis, of the Government. 
Devoid of reinvestment risk and with tax 
advantages, this has become a very popular 
and actively traded instrument in the market. 

(c) flrp stock 

In the auction for 6 year maturity Central 
Government dated security for Rs.900 cron on 
July 25, 1994, bids were received for Rs.4,468 
crore and only two bids could be accepted at 
the cut off yield rate of 11.64 per cent. 
Immediately after that issue, the Stock was 
reissued on 'Tap basis* on July 29, i994 with 
a view to providing opportunity to unsuccessful 
bidders to acquin the security at the same yield 
rate. The Tap Stock received an overwhelming 
response and the tap had to be closed within 
25 minutes after opening. The security is being 
traded actively in the market. While the auction 
helped the price discovery, the tap stock catered 
to the unfilled demand of investors. 

(d) Partly paid stock 

Another innovative instrument was the 
auctioning of a Government Stock on November 
15, 1994 for which the paylnent is made in 
instalmcnts (partly paid stock). Designed for 
institutions with regular flow of investible 
resources requiring regular investment outlets, 
this instrument also attracted massive market 
response and is being traded actively. 

(iv) Phased elimination of automatic 
monet3ranano of Crrraal 
Ge~w~rt  budget d@Wts 

As the ,Rewe Bank acts as a banker to 
the Central Clavernnwnt, it was necessary, 
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that for smooth conduct of its banking 
business, the Central Government should 
maintain a minimum balance in its books with 
the Reserve Bank. It was mutually agreed that 
not less than Rs.50 crore should be held by 
the Central Government as such a balance as 
on Fridays, and not less than Rs.4 crore on 
other days. To adhere to this agreement it had 
become necessary to ensure that the account 
is replenished whenever the actual balances 
are below the agreed minimum levels, by 
creation of ad hoc Treasury bills in favour of 
the Reserve Bank. It followed from this 
arrangement that whenever the account has a 
surplus, ad hocs would be cancelled in such 
amounts as necessary so that the balance is 
kept at the agreed minimum level. 

Ad hoes in effect represented automatic 
monetisation of Government's budget deficits. 
Since 1965, ad hocs are issued at the same 
discount rate as on Tap bills. Since 1974, they 
carried low rate of discount of 4.6 per cent 
per annum. They are also non-marketable. 
The significant presence of ad hoc Treasury 
bills has, among others, reduced 
maneuverability in monetary policy making. 

Treasury Bills by auctioning Treasury Bilh or 
selling fresh Government of India dated 
securities in the market. The agreement also 
envisaged ceilings to be stipulated for the 
years 1995-96 and 1996-97. 

During most part of 1994-95, the net issue 
of ad hoc Treasury Bills remained negative. 
As on March 31, 1995, the net issue .was 
Rs.1.750 crore, well below the cap level of 
Rs.6,000 crore.* 

(v )  Development of Secondary Market 

It is recognised that a highly liquid and 
vibrant secondary market is a sine quu not1 
for strengthening the primary issues market 
and also for active open market operations by 
the Central Bank. The prerequisites for this 
are : a transparent system of trading and a 
secured system of payment and settlements, 
apart from an institutional structure with 
market participants of different interests and 
perceptions. Keeping this in view, several 
initiatives have been taken to develop and 
activate the secondary market: 

(a) Inter-bank repos 
Phasing out of ad-hoes 

An important historic step was taken by 
both the Government of India and Reserve 
Bank of India in 1994-95 fixing a cap on net 
issue of ad hoc Treasury Bills for the year 
1994-95 and proposing a complete phase out 
of the system of ad hoc Treasury Bills by 
1997-98. This was done througil a 
supplemental agreement signed by the 
Government of India and Reserve Bank of 
India on September 9, 1994. As per the 
agreement, the net issue of ad hoc Treasury 
Bills for the year 1994-95 should not exceed 
Rs.6.000 crore; if the net issue of ad hoc 
Treasury Bills exceed Rs.9,000 crore for more 
than ten continuous working days at any time 
during the year, the Reserve Bank will 
automatically reduce the level of ad hoc 

Reserve Bank of India, after the 
irregularities in securities transactions which 
came to surface in early 1992, introduced new 
regulations on ready forward transactions. 
Since June 1992 commercial and cooperative 
banks, Discount and Finance House of India 
(DFHI) and Securities Trading Corporation of 
India (STCI) are permitted to undertake rep0 
transactions among themselves only in 
Treasury Bills and such Government of India 
dated securities as approved by Reserve Bank 
of India in consultation with the Government. 
The limited facility for inter-bank repos has 

-- 

* For the fiscal year 1995-96, the ceiling on ad hocs 
has been reduced to Rs.5,000 crore, though the within- 
the-year wiling for more than ten continuous working 
days. has been kept at the previous year's lavel of 
Rs.9,000 crore. 
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been extended to enable liquidity adjustment 
in the system. Reserve Bank has thus allowed 
inter-bank rep0 transactions in four dated 
securities issued in conversion of maturing 
364 day and 91 day Treasury Bills and in the 
Zero Coupon Bonds 2000. The total size of 
eligible securities for repo transactions stood 
at Rs.36,794.52 crore as on March 3 1,1995" 
and this greatly enabled inter-bank 
adjustments in liquidity and provided some 
depth to the secondary market. 

(b) Introduction of Government Securities 
Refinance Facility 

With a view to providing liquidity to 
scheduled commercial banks for their excess 
holdings of Government and other approved 
dated securities, a new refinance facility 
called "Government Securities Refinance 
Facility" was introduced from the fortnight 
beginning October 31, 1992. All licensed 
scheduled commercial banks (including 
scheduled commercial banks which do not 
require a licence but excluding Regional 
Rural Banks) are eligible for this refinance 
facility. Banks could avail of refinance at the 
interest rate of 14 per cent per annum undcr 
this facility to the extent of 90 per cent of 
their excess holdings of dated Government 
and other approved securities over the 
Statutory Liquidity Ratio (SLR) required to 
be maintained subject to an overall limit. This 
limit was initially fixed at 0.5 per cent of the 
bank's fortnightly average outstanding 
aggregate deposits in 1991-92.' 

(c) ViIu4fior of Investment 
Portfolio sf  banks 

The investment portfolio of a bank would 
normally consist of both "approved 
securities" (predominantly Government 

@ More securities were udded in 1995-96: the total 
value amounting to little more tkon Rs.60.000 cmre as 
at March end 1996. 

securities) and "othcrs" (shares, debentuns 
and bonds). As part of financial system 
reforms, it has been decided that the 
investments in approved securities should be 
bifurcated into "permanent" and "current" 
investments. Permanent investments ore those 
which banks intend to hold till maturity and 
current investments are those which bunks 
intend to deal in buying and selling on a day- 
to-day basis. On this basis, banks were 
required to classify the investments in 
approved securities into the aforesaid two 
categories, keeping not more than 70 percent 
of their investments in the permanent cotcgory 
from the accounting year 1992-93. In order to 
have an active secondary market, it will be 
necessary that there should be a rapid 
transition to a ful ly marked to market basis 
of valuation of investments. The rates of 
interest on Government securities issued from 
June 1992 are market related and the 
proportion of Government securities a1 
relatively high rates in the portfolio of banks 
has risen significantly in recent years. The 
ratio-has therefore been changed to 60-40 for 
the year ending 1995-96'. 

(d) Computerisation of SGL transactions 

In the settlement system through Subsidiary 
General Ledger (SGL) Accounts, all Public 
Debt Offices of Reserve Bank of India have 
been computerised. The software for 
processing SGL transfer forms in respect of 

# With effect from the fortnight beginning September 
30, 1995, the base year for determining the refinance 
limits has been brought forward from 1991-92 (April- 
March) to 1994-95 (April-March). Thc overall limit of 
refinance has also been raised from 0.5 percdntagc 
point to 1.0 percentage point. The refinance has further 
bee11 provided undcr two separate limits against 
Treasury Bills and dated Government and other 
approved securities rerrpectivaly at interest rates of 12.5 
per cent per annum and 14.0 per cent per annum.'Thir 
facility has been terminated effcctivc July 6. 1996. 

* T h i s  ratio has been further changed to 50 : 50 for 
the year ending 1996-97. 
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auctioned Treasury Bills has also been 
implemented. A LAN system has been 
installed in the Public Debt Office, Mumbai 
to enable introduction of Delivery versus 
Payment (DVP) System. 

(e) Securities Trading Corporation of 
India 

Towards developing an efficient 
institutional infrastructure for an active 
secondary market in Government securities 
and public sector units bonds, the Securities 
Trading Corporation of India (STCI) was set 
up in May 1994. Incorporated as a Company, 
STCI has an initial paid-up capital of Rs.500 
crore subscribed by the Reserve Bank, 
commercial banks, co-operative banks, 
financial institutions and mutual funds. STCI 
would actively buy and sell government 
securities and PSU bonds at market prices, 
provide liquidity and facilitate turnover of 
securities. The STCI commenced its 
operations in June 1994. 

(j') Transparency of operations 

Greater transparency has been introduced 
sincc September, 1994 with the publication of 
transactions in Government Securities 
recorded by the Reserve Bank of India under 
the Subsidiary General Ledger (SGL) 
Accounts. Commencement of operations of 
the National Stock Exchange (NSE) since 
June 1994 has also promoted greater 
transparency and gave fillip to trading in the 
secondary market. 

(g)  &livery Versus Payment (L)VP) 
system 

RBI initiated steps for the introduction of 
a delivery versus payment (DVP) system for 
transactions in Government securities initially 

in MumbaiY. Earlier, ~ l e m c n t s  in securities 
transaction were recorded through the 
submission of SGL transfer forms without 
direct link with cash settlement between the 
buyer and seller. The DVP system ensures 
settlement by synchronizing the transfer of 
securities with the cash payment. This reduces 
settlement risk in securities transactions and 
also prevents diversion of Funds through SGL 
transactions. 

(h) Guidelines for using sewices of 
brokers 

The Reserve Bank has advised that 
securities transactions should be undertaken 
directly between banks and no bank should 
engage the services of brokers in such trans- 
actions. Banks, may, however, undertake 
securities transactions among themselves or 
with non-bank clients through members of the 
NSE wherein transactions are transparent. 
Transactions with non-bank clients, if such 
transactions are not undertaken on the NSE 
should be undertaken by the banks directly, 
without the use of brokers. The Reserve Bank 
has stopped using brokers for its own 
transactions. 

( i )  Ptimary dealers 

The Reserve Bank of India has announced 
guidelines and procedure for enlistment of 
primary dealers in the Government securities 
market on March 29, 1995. Primary dealers 
would strengthen the securities market 
infrastructure and bring about improvement in 
secondary market trading, liquidity and 
turnover in Government securities market and 
encourage voluntary holding of Government 

@ The DVP System has been introduced in Mumbai 
with effect from July 17, 1995 in dated securities and 
from February 14, 1996 in Treasury Bills. 



66utrit;iarr a ~ ~ o a g s t  a wider investor base. 
Primary dealers, bein8 an effective coadrtit 
for opaa market oporotions, arb expected to 
lend further support to the ttevelopmcnt of 
indirect instruments of monetary control. 
Subsidiaries of scheduled commercial banMs 
or all India financial irrstitution/s and a 
company i R c o ~ e d  under the Companies 
Act, 1956 dedicated predominantly to the 
securities business, a ~ d  in particular, to the 
Government securities market and having u 
net worth of a minimum of Rs.50 crow. are 
eligible 20 apply to Reserve Bank of India for 
Primary dealership. 

A primary dealer will commit to bid for a 
minimum amount in Government of India 
dated securities and Treasury Bills auctions, 
maintain minimum levels of success mtio, 
underwrite a pre-determined part of the slack 
in subscriptions/ accepted bids against 
notified amounts, offer firm two-way quotes 
for Government securities and achieve an 
annual turnover of not less than five times in 
Government dated securities and 10 times in 
Treasury Bills. 

The Reserve Bank would extend to primary 
dealers facilities like Current Account/SGL 
Account, liquidity support linked to bidding 
commitments, freedom to deal in money 
market instruments and favoured access to 
open market operations. 

Market Structure 

Government securities are deemed to be 
listed on stock exchanges and as such there 
is no separate listing requirement for them . 
The primary issues of Government securities 
art tmtified to the W l i c  &rough issue of 
Government notfficatign and press 
commuriqua. The werld over, the 
G o v m w n t  boad marks2 58 Iargety a 
t ~ t a p b  L amace, at over the 
carrwter {rn) lmtdca, ma m mrrm 
CO-s to a ajrccco-one business witti 

each buyer and seliet dealing dhrtctly with 
each other. ' h e  importance of suck a market 
cannot be overemphasised. Secondly, in 
Government securities market where the 
business is essentially done as a principal and 
not as an agent. the OTC market has important 
implications for the flow of information. With 
the automated screen based trading system 
introduced in the National Stock Exchange 
(NSE) since June 1894, a transparent screen- 
based trading system has emerged in the 
wholesale debt market. The OTC and NSE 
markets will, however, go side by side 
complementing each other. 

Scctlon 111 : Interns1 Debt : Review of 
Operations 

This Section reviews the volume of debt 
and nature of debt operations on behalf of 
Central and State Governments and 
Government Guaranteed Bodies for the period 
ending 1994-95. 

Centre's Fiscal Deficit 

With fiscal correction measures initiated in 
mid 1991, the fiscal deficit to GDP ratio 
touched a low of 5.9 per cent in 1991-92 and 
5.7 per cent in 1992-93 after the peak level 
of 8.3 per cent in 1990-91. The process got 
reversed and the ratio significuntly overshot 
the targets in 1993-94 and 1994-95 and 
touched 7.7 percent and 6.7 percent 
respectively. During the same period, the 
fiscal deficit remained at more than Rs.S5,000 
crore. The Gross fiscal deficit (GFD) for 
1994-95 budgeted at Rs,54,915 crore or 6 per 
cent of the GDP turned out to Rs.61,035 crore 
(RE) at 6.7 per cent of the GDP. While the 
net mo&t borrowing target of Rs.26,700 
crore (including 364 day Treasury Bills) by 
the government had not been fully utilised in 
199495, the nQ1 mbiltsation baing only 
Rs.39.074 crm, the appamat deferioiatim in 
fiscal deficit is mainly on accoulrt of the rise 
ir matt mvings c a m s .  
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Centre's Internal Debt 

After touching a level of 29 per cent in 
1990-9 1, the internal debt of Central 
government as a percentage to GDP decreased 
to around 28 per cent in the next two years. 
The slippage in fiscal deficit targets noticed 
in 1993-94 and 1994-95 is, however, reflected 
in the growth of internal debt to GDP ratio 
touching a new peak of 31 per cent in 1993- 
94. It declined to 30 per cent in 1994-95 as 
per the Revised Estimates (Appendix I ) .  

Central Government's Borrowing 

The long and medium term borrowing of 
Central Government in the form of dated 
securities conventionally included market 
loans; but, since 1993-94 with the funding of 
maturing treasury bills into dated securities 
and introduction of new instruments like Zero 
Coupon Bonds, partly paid stock, etc., such 
additional borrowings are depicted as 'other 
long and medium term borrowing' of the 
Central government. Besides dated securities, 
Central government also borrowed through 
1821364 day Treasury Bills which constitute 
its "short-term market borrowing." Though 
Government borrows through issuance of 91 
day Treasury Bills, partly from the market on 
tap and on auctior, basis and partly from 
Reserve Bank of India directly in the form of 
ad hoc Treasury Bills, 'market borrowing' of 
Central government would not include these 
borrowings. Borrowing through 91 day 
Treasury Bills reflect the below-the-line 
transactions and meet the budget deficit, after 
adjustments for cash balance variations. The 
total borrowing pattern of Central government 
through all instruments ihcluding 91 day 
Treasury Bills since 1988-89 is shown in 
Table 4. 

Following are the important features of 
Central Government borrowing in the above 
period : 

(i) The actual borrowing exceeded 
budgeted levels in fow out of mven years, 
from 1988-89 to 1994-95 and in the two years 
viz., 1992-93 and 1993-94, very excessively. 

(ii) While in 1992-93, the excessive 
borrowing was met by a larger budget deficit, 
through issue of 91 day Treasury Bills, in the 
later two years, the excess was met more 
through other market instruments. 

(iii) The level of borrowing which stood ut  
Rs.16,564 crore in 1992-93, more thun 
doubled i n  the succeeding year. 

(iv) The proportion of market borrowing to 
total borrowing at 70.4 per cent in 1993-94 
was substantially higher than 28.9 per cent in 
1992-93 and the earlier peak level of 60.2 per 
cent in 1991-92. This wen1 up to as high as 
101.4 per cent in 1994-95. 

Central Government's Medium and 
Long-term Borrowing 

The Central Government's medium and 
long-term borrowings are presented under two 
broad heads in the Government budget namely 
(i) Market Loans and (ii) Other Medium and 
Long-term borrowing. 

(i) Market Lorras 

The gross borrowing by the Central 
Government under the category of Market 
Loans during 1993-94 amounted to 
Rs.4.848.03 crore against Rs.4.820.85 crore 
in 1992-93 and Rs.8,9 19.27 crore during 199 1 - 
92. The gross market loans of Central 
government during 4994-95 amounted to 
Rs.4.653.68 crore and was raised through 
three auctiaas by mid-July 1994. Of the total 
gross borrowing, Rs.3,000 crore was r a i d  
through auctions ond the rcffaaining amount of 
Rs.1,653.68 crore was raised through the new 
insttwment of Tap Stock 'dssuing the 
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security issued in the pramding auction. The 
net borrowing thrwgh mwket loans during 
1993-94 amounted to Rs.3.700 crore against 
Rs.3.670 crore in 1992-93. Net borrowing 
during 1993-94 ahd 1992-93 was thus less 
than half than that at Rs.7499.82 crore in 
1991-92. The net borrowing through market 
loans was maintained at Rs.3.700 crore during 
1994-95 (Appendix-3). 

(ii) Other Madimrr, and Long Term 
Born wing 

The other medium and long-term borrowing 
of Central government during the period 
under review comprised of: 

(i) the funding operation (a) of 364 day 
treasury bills undertaken on four occasions 
since 1992-93 for amounts aggregating 
Rs.6.945.83 crore, Rs.ll.225.67 crore, 
Rs.8.078 crore and Rs.101 crore, respectively, 
on April 9, 1993, March 23, 1994, August 25, 
1994 and December 28, 1994 and (b) of 91 
day treasury bills undertaken twice amounting 
to Rs.4.045.93 crore and Rs. 4,417 crore on 
October 15, 1993 and April 7, 1994 
respectively; 

(ii) issue of Rs.3.000 crore (Nominal) of 
Zero Coupon Bonds of five year maturity in 
January 1994 inobilised an amount of 
Rs. 1,624.27 crore. 

Subsequently, a similar issue of Rs.2,000 
crore (Nominal) in February 1995 resulted in 
a cash collection of Rs.1,094.97 crore; 

I 

(iii) issue of a new government security on 
November 15, 1994 for a face value of 
Rs.2.000 crore for which the payment was 
rn& in fmr eqasl inatatmc~tc. 

The substantial financing of Central 
O w c m ~  by other d C m  Bsrd long-term 
hshltmcnts was nnatred possible by market 
d a t d  intarest rates and a rizabk d c m d  far 

Government paper by institutional investors, 
principally commercial banks, which @d 
safer means of investment (Appendix 4). 

Auction Issues 

Central Government loans were o f f e d  on 
an auction basis for the first time in 1992-93. 
Five auctions for sale of Government stock 
were held during 1992-93. The aggregate 
value of bids received at thc auctions 
amounted to Rs.4,876 crore, as against the 
total notified amount of Rs 4.821 crore. of 
which, only Rs.2607 crorc were uccepted and 
the balance aggregating Rs.2.214 crore was 
initially subscribed to by the Reserve Bank. 
During 1993-94 too, the Central 
Government's mnrket borrowing programme 
was undertaken inter aliu through five 
auctions. As against the notified amount of 
Rs.7,848 crore, Rs. 15,440 crore of bids were 
received, of which Rs.7,413 crore were 
accepted and the RBI initially subscribed to 
a mere Rs.435 crore. During 1994-95, the 
centre's borrowing was raised inter alia 
through five auctions and issue of Tap Stock. 
As against the notified amount of Rs.7,000 
crore, Rs.17.184 crore worth of bids were 
received, of which Rs.6.843 crore were 
accepted. The Reserve Bank's subticription 
declined significantly to Rs. 156.50 crore. Ax 
a percentage to the total borrowings raised 
through auctions by the Central Govcntrnent, 
the devolvement on Reserve Bank of India 
came down significantly from 45.9 per cent 
in 1992-93 to 2.2 per cent in 1994-95, the 
total average devolvement during the three 
year period being only 14.3 per cent 
(Table-5). 

The weighted average cut-off yield/ rates 
enmged in the actions at 11  3 9  par cent in 
1994-95, 12.63 per cent iti 1993-94 and 1 2.46 
per cent in 1992-93 were significantly higher 
than the rate of 1 1.78 per cent in 1991 -92 and 
rrtes in rhe earlier years. The auction tbased 
rrrtes ruflccted the time prefmncc of the 
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market and were attractive than the 
predeterrhined low rates of earlier periods. 

Secondly, the 'auctions have enabled 
competitive premium to arise in primary 
government bond market, payable by 
successful bidders who bid at rates below the 
cut-off rate determined at the auction. This 
has enabled the Govement  to marginally 
reduce the effective cost of borrowing. 

Central Government Borrowing tbm- 
Treasury Bills 

An active money market with diversified 
short-term instruments is critical to activate 
open market operations as a method of 
monetary control. Treasury bill is a major 
money market instrument in this context. 
While traditionally Reserve Bank has been 
issuing tap treasury bills of 91 days maturity 
at u fixed discount rate of 4.6 per cent per 
annum (since 1974). steps have been taken to 
broad-base the treasury bills market and 
introduce flexibility in rates and maturity. 

The introduction of 182 day Treasury Bill 
in November 1986 was a step in this direction. 
Experience with this instrument was helpful 
in the introduction of 364 day Treasury Bills 
effective from April 28, 1992. 

364 Day Treasury Bills 

364 day Treasury bills with features similar 
to 182 Day Treasury Bills were auctioned 
fortnightly. Amounts of issues are not notified 
and Reserve Bank of India does not 
participate in the auctions. The yield and the 
intermediate maturity of one year imparting 
liquidity in the market made this instrument 
very popular with investors. Government 
could mobilise a gross amount of Rs.8,777 
crote during 1992-93. The net amount 
mobilised after repayment of 182- day 
Treasury bills maturing in 1992-93 thus 
amounted to Rs.4.791 crore. No fresh 182-day 

Treasury bills were issued aftat April 16, 
1992. Of the bills aggregathg Ro.8.777 crore 
matwing during the year 1993-94, an muunt 
of Rs.7,122 crore (face value) was converted 
into a three-year 12.75 per cent dated swurity 
on April 19, 1993. During the year 1993-94, 
the total issuas of 364 day Treasury bills 
amousltard to Rs.20,323 crore mprescntiag a 
net mobilisation of(-) Rs.391 crow after 
taking into account a total conversion amount 
of Rs.20,714 crore, including rn amwnt of 
Rs.11,936.79 crore of bills converted into a 
10- year 12.5 per cent dated security on 
March 23,1994. A gross amount of Rs. 16,857 
crore was raised during 1994-95. An amount 
of Rs.8.693.76 crore on August 25, 1994 end 
Rs.103 crore on December 28, 1994 were 
converted into a 11.75 per cent 7 year dated 
security and 11.00 per amt  3 year dated 
security respectively. Significantty, tke entire 
subscription to these bills was by the msrkt.  
Competitive yields (at cut-off prices) emerged 
at the auctions during 1992-93 ranged from 
10.96 per cent per annum to 11.42 per cent 
per annum. The yield ranged between 9.41 
per cent and 11.94 per cent in 1994-95 ar 
compared with 9.97 per cent and 11.36 per 
cent during 1993-94. The bid amounts 
received per auction and accepted per auction 
increased significantly from Rs.610 more and 
366 crore respectively in 1992-93 to Rs. 1,138 
crore and Rs.624 crore respectively in 1994- 
95. The overall ratio of accepted bid amounts 
to total bids receiv~d varied in the range of 
43.3 per cent and 60.0 per cent between 1992- 
93 and 1994-95. Auction-wise details. are 
furnished in Appendix- 5 (Table 6). 

91-day Auction Treasury Bills 
I 

With a view to davelopil~g the market 
further by moving towards market reJated 
rates and offering investors a wider choice, 
t h  auctian system was exCndad to iswt  of 
91 day 'kcPsury Mls from Jampry 9, 4 W3. 
The iesw d 91 dpy Trrrasury bills on tap at 
ttm fix& dibcnwot rsto of 4.6 p c ~  wat per 



annum has P ~ S Q  cOMinlicd to be *vsihbie to 
investom. The auctions for 91 day Treasury 
bills are conducted weekly and the amount 
offered is pre-announced and RBI participates 
as a non-wmptitive bidder. In the initial 
three to four month period, RBI had to largely 
support this instrument, but since April 1993, 
the mark& acceptance of these bills has, in 
general shown an increase. 

In the weekly auctions for 91 day Treasury 
bills coaducted since January 1993 a gross 
amount of Rs.12.450 crore was raised in 
1994-95 against Rs. 15,850 crore raised in 
1993-94. The implicit yield at cut off prices 
ranged between 9.27 per cent and 11.90 per 
cent per annum during 1994-95 as compared 
with 7.08 per cent and 11.10 per cent per 
annum in 1993-94. The total competitive bids 
received per auction in 1994-95 came down 
to Rs.371 crore in 1994-95 from Rs.789 crore 
in 1993-94. The total competitive bids 
accepted per auction also came down from 
Rs.289 crore to Rs.193 crore during the same 
period. This is on account of tight money 
situation during the later part of 1994-95 
(Table 7). Auction-wise details are furnished 
in Appendix-6. 

The growing absorption of 364 day and 91 
day auction Treasury bills by the market has 
implications for moaetised fiscal deficit of 
Government of India. Reserve Bank of India 
does not subscribe to 364 day Treasury Bills 
which are fully held by the market. Combined 
with the auctioned dated securities at 
attractive rates, the market acceptance of 
government securities, in general, has consid- 
erably improved, thereby reducing 
devolvement on RBI of such securities. 

364 Day and 91 Day I h s u r y  Bill auction 
rates have emerged as short t a m  bench-nark 
rates for floating rate instruments introduced 
by several public and private sector 
inrtihrtions, 

State Covsmgtnts' b a r ~ o a i ~  
Programme 

The gross market borrowing by the Srate 
Governments rose to 4,145.32 crore in 1993- 
94 from Rs.3.364.30 crort in 1991-92 and 
Rs.3.804.63 crore in 1992-93. The borrowing 
programme of the State Governments for 
1993-94 was completed in three tranchas on 
May 17, July 12 and September 20, 1993. 
Though State loans are issued at 
preannounced coupon rates, it is noteworthy 
that the maturity has been reduced from 20 
years in 1991 -92 to 15 years in 1992-93 and 
further to 10 years in 1993-94. Government 
of India had decided that from 1994-95, the 
open market borrowings will be made only by 
the Srate Governments after merging require- 
ments of the State Guaranteed Bodies. The 
net market borrowing of the State 
Governments rose to Rs.5,123 crore in 1994- 
95 (Appendix-3). Year-wise and State-wise 
borrowings raised are furnished in 
Appendix-7. 

The entire borrowing programme of the 25 
State Governments for the year 1994-95 was 
completed in two tranches on April 25, 1994 
and September 12, 1994. It is significant ro 
note that in the first tranche, against the 
initially notified amount of Rs.2,644 crow, 
subscriptions aggregating Rs. 4,509 crore 
were received and accepted by state 
governments. In the second tranche, covering 
a balance of Rs. 613 crore for six states. 
subscriptions received amounted to Rs.3.992 
crore resulting in partial  allocation^ ranging 
between 11 and 22 per cent of eubscriptions 
received. Acceptance of applications for the 
State Loans by the designated branches of 
State Bank of India/Subsidiaties and J&K 
Bank Ltd., was straamlincd in 1994-95, 
Attempts wore also made to eqdtioiraly 
refund excess subscripxione received towards 
the Stlrte bans. The coupon rate for State 

t loans at 13.5 per cent fbr 10 yew mrturity 
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was much higher than that of 13.0 per cent 
for 15 year maturity offered in 1993-94 and 
12.0 per cent for 20 year maturity offered in 
1991-92. 

Market Borrowing Programme of 
Central and State Guaranteed Bodies 

The gross market borrowing of the Central 
guaranteed institutions declined from 
Rs.2.701.75 crore in 1991-92 to Rs.2.248.31 
crore in 1992-93. Gross borrowing raised 
during 1993-94, amounted to Rs. 1,200.00 
crore and it further declined to Rs.775 crore 
in 1994-95. On the other hand, gross market 
borrowing by the State guaranteed institutions 
marginally increased from Rs. 1,200.20 crore 
in 1991 -92 to Rs.1.222.98 crore in 1992-93. 
Gross borrowing raised during 1993-94 
amounted to Rs. 1,166.00 crore and the 
amount raised during 1994-95 stood at 
Ks.408.00 crore (Appendix - 3). 

The maturity period of the loans raised by 
Central and State guaranteed bodies as also 
the coupon rates was kept on par with State 
Government loans. 

Participation of State governments and 
Provident Funds in 91 day Treasury 
Bills auction on a non-competitive basis 

With a view to broadening the investor 
base, State Governments and non-government 
provident funds (governed by the Provident 
Funds Act, 1925 and Employees Provident 
Funds and Miscellaneous Provisions Act. 
1952) were made eligible to participate on a 
non-competitive basis in the auctions for 91 
day Treasury bills with effect from July 4, 
1994 with allotment at weighted average 
price. State governments like Maharashtm, 
Tamil Nadu, Punjab, Uttar Pradesh, Gujarat, 
Knrnataka, Haryana and Kerala have been 
actively participating in the 91 day Treasury 
bill nuctions. 

Section IV : Open Market Operations 

The movement towards market related 
yields had a favourable impact on the sale of 
securities by the Bank. The m t  sales by RBI 
at Rs.5.481.56 crore during 1992-93 were 
much higher than the net safes @ Rs.3.443.53 
crore during 1991-92. The open market 
operations gained further momentum during 
1993-94 due to easy liquidity and high 
demand for government securities from the 
banking system. During 1994-99 however, 
open market operations were subdued due to 
tight liquidity conditions in the Inter part of 
the year reflecting deceleration in foreign 
exchange inflows and large expansion in non- 
food bank credit. The sales of securities by 
RBI at Rs.2.309.03 crort: (nominal) during 
1994-95 were much lower than the sales of 
Rs.10,804.60 crore during 1993-94. The RBI 
had made purchases of Rs.1560.98 crore 
during 1994-95 as against Rs.967.6 crore in 
1993-94. The net sales position for 1994-95 
as on March 1995 was Rs.748.05 crorc 
(nominal) as compared with Rs.9.836.99 
(nominal) crore for 1993-94 (Table - 8). 

Active open market operations necessitate 
Reserve Bank to revise prices more frequently 
responding to changing yield curve, operate 
pro actively on diversified instruments of 
varying maturities on the yield curve and 
regulate liquidity by being both on purchaseb 
and sales sides of the market. Refinements in 
procedures and dealing methods have 
therefore become expedient. With 
infrastructure build up and improvements in 
techniques, open market operations by 
Reserve Bank is poised to become more 
dynamic and uibrant in the ensuing 
deregulated market environment. 

Repos Atictlons 

Since December 1992, Reserve Bank 
conducts from time to time auctions of 
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Repurchase Agmments (Repos) in respect of 
Central Govemmant dated securities from the 
Bank's investment portfolio and these have 
improved shmt-term liquidity management 
and helped evening out interest rates in the 
call money market. After an initial period of 
experimentation with very short term Repos 
of one or two days, the period of Repos has 
been generally maintained at 14 days, 
consistent with the reporting period of 
commercial banks. The rep0 auctions in 
central government dated securities continued 
till February 1995. Due to stringent liquidity 
conditions, repo auctions were temporarily 
suspended after February 3, 1995. The total 
amount of accepted bids between April 1994 
and February 1995 was Rs.5.468 crore against 
Rs.98.239 crore in the corresponding period 
during 1993-94. The cut-off rate in repos 
auctions varied between 5 per cent and 11.50 
per cent in 1993-94. In 1994-95, the rate 
varied between a narrower band ,of 5.40 per 
cent and 7 per cent (Appendix - 8). 

To ensure that the OM0 transactions are 
successful, the Bank may like to, and often 
have to sell the securities at a discount or 
offer repos at rates that would be considered 
as adequately attractive by investors in 
relation to rates of return on corresponding 
assets in the market. In the case of repo 
transactions, the rep0 amounts representing 
the difference between sale proceeds and cost 
of repurchases would have an immediate 
effect of reducing the Reserve Bank's income. 
But, as against this cost, the beneficial effect 
arising out of the absorption of liquidity in 
terms of restraining aggregate demand is vital 
from the point of view of monetary 
management. It is this aspect which is 
important for evaluating the impact of OM01 
repo, since the objective is essentially to even 
out liquidity changes over a period of time. 
It is significant to add that when the Reserve 
Bank purchases securities or conducts reverse 
repos with a view to injecting liquidity in the 
system, such actions augment the income of 

thc Bank. What is pertinent to note is that 
Reserve Bank's OM0 policy actims are 

by liquidity management 
considerations and not by considerations of 
increasing its own profits through securities 
transactions. 

Liquidity Support to STCI and DFHI 

Reverse Repo facility in Government dated 
securities has been extended to STCl and 
DFHI to provide liquidity support to their 
operations particularly in times of liquidity 
stringency. Such a facility is proposed to be 
extended to authorised Primary Dealers when 
they come into operation. Under reverse 
repos, a cumulative sum of Rs. 2.5 19.06 crore 
was released to DFHI and Rs. 10,372.06 crore 
to STCI between December 27, 1994 and 
March 31, 1995, the peak level of outstanding 
repos being Rs.2879.75 crore. The conduct of 
reverse repos enabled the Reserve Bank to 
indirectly intervene in the market arresting 
undue upward pressure on call money rates. 

Secondary Market Transactions in 
Government Securities 

The data on total turnover in the secondary 
market transactions in Government securities 
(through SGL Accounts transactions at 
Mumbai where bulk of trade is reported) 
showed that the turnover increased from 
Rs.5.182.82 crore in September 1994 to 
Rs.10.199.77 crore in March 1995, with the 
low of Rs.4,828 crore obtaining in December 
1994. Of the total turnover, the share of 
outright transactions declined significantly 
from 68.67 per cent in September 1994 to 
19.95 per cent in March 1995; while the share 
of repo transactions (counted once) increased 
significantly from 31 -33 per cent to 80.05 per 
cent indicating the liquidity needs of the 
system in the context of tight money condition 
prevalent during the period. Of the total 
outright transactions, Central government 
securities accounted for a major proportion 
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(60.35 per cent) in September 1994, but, 
declined to 45.29 per cent in   arch 1995. The 
share of treasury bills rose significantly from 
39.62 per cent to 5 1.92 per cent. The turnover 
in State Government securities was meagre 
though some activity was noticed in the first 
quarter of 1995 (Appendix - 9). 

Liquidity 

With the introduction of the auction system 
and market-related coupon rates, the voluntary 

boldings of Oovemrnent securities have rim. 
However, the investor base still remains too 
narrow to allow any significant depth to the 
rnarlret. For open market operations to be really 
effective, it is necessary to have an active 
secondary market for Government securities, 
with large pre-e of investors other than 
the captive ones. The problem of liquidity in the 
Government securities market is acute 
especially because of absence of major dealers1 
market makers in the market, as most of the 
institutions deal on their own account. 
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-crlpm ffml (w-1 
Ressrve Commr- Inwnnce Others Total 
Bank of chl a d  Corpon- 

lndla Coopar- Ucms 

TrMe 2 : Maturity-wia@ dlstrlbutlon of Government of lndlr Rupoa loans outrtandlng 
(per cent) 

End of Over 10 Between 5 Under 6 
March Years and 10 years year8 

1991 85.8 5.6 8.6 

Table 3 : C u t d  YklWaupor, Raes for MtC.renl Maturlth In Prlmary l u w s  of 
Qwarnmont of Indla 

(Per cent per annurn) 

Year Maturlty period in years 

2 3 5 6 7 8 9 10 
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Table 4 : Central Government B d n g  (Not hruaa of Contra1 Qommment rcrcutltlos) 
l W 8 4 B  to lssbss (BE) 

(Rs. crore) 

Year 91 day 1821364dsy Other Total Market Total Percentage 
Treasury Treasury Market Long and Borrowings Bommrlng of 

0111s Bills Loans Medlum term (3+4+5) (6) to (7) 
Boffowlng (2+6) 

Figures within brackets show budget estimates. 
* Inclusive ol Treasury Bills converted into Special Securities issued to RBI. 

Table 5 : Summary of Central Government Dated Securttles' Auctions 
(Rs. crore) 

Year No. of Not'i Bids received Bids accepted Subscr- Percent 
Auct- fied Iption -agb of 
ions Amount No. Amount No. 'Amount by RBI col 8 to 

col 3# 

Total 16 19669 2091 37500 847 18883 2806 14.3 (6.0) 
- 

# Figures in brackets indicate percentages of RBI subscription to total primary issues including fixed coupon issues 
and conversions 

(P lncl~dos issue of Rs.3000 cmre of Zem Coupon Bonds. 



November 19% RESERVE BANK OF INDIA BULLBTIN 

Table 6 
S u m a r ~  data on 384 day Ihasury Btllr 

(Amount In Rs. crore) 

Sr. Item 1992-93 1963-94 1994-95 

I. Gro86 Issues* 8776.74 20322.76 16856.88 

2. Repayments 
(of whkh conbwn?kms) 

4. Outstanding at year end 8776.74 8385.97 8163.12 

5. Total bid ainounts received in auctions 14632.09 47004.36 30727.22 

6. Percentage of accepted bid amounts 
Minimum 
Maximum 
Overall 

7. Implicit yield at cut-off price 
Minimum 
Maximum 
Average 

8. Number of bids received per auction 35.96 68.54 54.89 

9. Bld Amount recleved per auction 609.64 1807.86 1 138.05 

10. Number of blds accepted per auction 19.21 28.15 25.03 

11. Amount accepted per auction 365.70 781.65 624.33 

O Maturing 182 day Treasury Bills. 
c Represent amount of bids accepled in auctions. 
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Table 7 : Summary data on 91 day AuUion Ih. .uy BlUo 
(Amount in Rs.cmre) 

Sr.No. Item 1992-93 1993-94 1091-95 

1. Total notlfied amount 
(Gross Issues) 1350.00 15850.00 12450.00 

Total bids received 
(of whlch non-competltlve blds) 

Bld amounts accepted 
(of which non-competltlve bids) 

Discharges 
(of which conversion) 

Net Issue 

Outstanding at year end 

Ratlo of competitive blds received to notified amounts 
Mlnlmum 
~ a x i m l m  
Overall 
Subscrlptlon by RBI 
(as percentage of notifled amount) 

lmpliclt cut-off yield 
Mlnlmum 
Maxlmum 
Average 

Total competitlve bids received per auction: 
Number 
Amount 

Total competitive bids ecoepted pdr auction 
Number 
Amount 
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Appondix - 1 
Grou FI.ccll Ddbit and R.l.kd lndlaton 

1980-81 to lBM-@s 

Gross Cash s-Y 
Fiscal Internal Monetisrd Reservo W d b '  
Deficlt Debt Delclt Ratlo + R.tb 

(Ck, per cont of Dame8tlc Net. 
Demend and Tima Uabllltles) 

Year 

@ FCNR(B) deposlts were subject to reserve requirements at 7.5 per cent from October 29, 1994 and at 15 pmr cont 
from January 21, 1995. 

+ In addition, reserves were requlred to be maintained on Incrementel lhbillty with a base We, fixrd, from to 

time ranglng from 10 per cent to 15 per cent. 
Figures in brackets in column (2) end (3) are percentages to QDF? 
SLR on incremental llabillies fixed at 25 per cent. 



Appmdlx-2 2 
Coupon Rates : Centml Government Securities w 

(per cent per annum) 

Central Government Weighted 
Yber Avenge of 

M a t u r i t y P e r i o d i n Y e a r s  ~ v p 0 n  

Rates 

Coupan rites decided based on awionb 
F i  coupon offered in convesion of 364- dgs Treasury Bills 1 91 day Treasury Bills into Government dated security. 
Cwpon rate merging in corwersion thmgh auction of 364- dab6 Treasury Bills / 91 day Treasury Bilk into Govsmmant dated 5ewrity. 
lmplidt yietd on Government d India t r o  Coupon Bond 1999. 
I q W t  y i d d  on Government of India 2em Coupon Bond 2000. 
Implicit yield on Government of India Zero Coupon Bond 2000 ( Second Series). 
Pm anfwmced. 
Issue on tap for pre-announced coupon. 
Fired coupon offered in conversion of dated security. 

: Figures witMn brackets indicate volume of issues in Rs. crore. 
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-*j 
MARKET ~ R O W M  PFWMhMME KHI ME Pea#)[) t981-M TO 1Qgq-@S 

1991 -92 1982-93 

Net Maturities Gross Net Maturities Gross 

Central 
Government (I+ii+tii) 

i) Market Loans 
ii) Other long 8 

medium term 
b o d n g  

iii) Short term 
Borrowing 

State Government 

Central Guaranteed 
Institutions 

State Quaranteed 
lnetitutions 

: Includes IDBI, IFCI, NABARD. ICICI, REC, HUDCO, NCDC, IRBI, Exim Bank, WC, DFHI, SCICI, NHB, PFC, DDA, 
Calcutta Port Tru6t & TFCl Prlvate Issues. 

Appsndix-3 
MARKET BORROWING PROGRAMME FOR THE PERIOD 1991-92 TO 1894-95 

(Re, crore) 

Constituents Net Maturlties Gross Net Maturities Qross ' 

Central 28528.43 21860.03 50388.46 20073.79 18033.68 38107.47 
Government (i+ii+lil) 

i) Market Loans 3700.00 1148.03 4848.03 3700.00 953.68 4653.68 
ii) Other long & 2521 7.43 0.00 25217.43 16596.79 0.00 16506.79 

medlum term 
borrowing 

ill) Short term 

State Govermnl  3638.63 506.68 4145.32 5123.31 - 5123.31 

Central Guaranteed 
I- 1200.00 - 1M0.00 775.00 - 775.00 

State (hrrmteed 
I- 1W0.00 66.00 1168.00 320.66 87.35 408.00 

a4447.(II . 22452.72 S6am.70 262a.76 181 21.(31 44413.70 

: 1- IDBI, IFCI, EUBIVN), IUCI, REC, H O W .  NCW. IRBI, Exhn W, WC. D M ,  WCI, M, WC, M A ,  

c d a l ~ p ~ w t l t u t a ~ ~ ~ ~ ~ r l v r k k u m .  
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Appendix - 4 
Ioouea of Cmtrcll.Oowmnwnt Wad ruoanltln: 1991.91 do 1@#&65 

Yaar 1992-93 

November 19% 

Date of Nomenclature 
Issue 

Maturity 
(bars) 

Amount C u t 4  Yield I Subscription 
Issued Coupon Rate I by RBI 

(Face Value) lmpllcit yleld (Rs. crore) 

04-Jun-92 Government Stock 1997 5 
04-Aug-92 Government Stock 2002 10 
02-Dec-92 Government Stock 1998 6 
02-Feb-93 Government Stock 2000 7 
27-Feb.93 Government Stock 2001 8 

TOTAL 

Year 1993-94 
A. Market Loans : 
04-Jun-93 Government Stock 1998 5 
16-Jun-93 Government Stock 2002 9 
28-Jul-93 Government Stock 2000 7 
02-Sep-93 Government Stock 1999 6 
17-Nov-93 Government Stock 2001 8 

Total (A) 

B. Other Long and Medium Term Borrowing : 
19-Apr-93 Government Stock 1996 3 
15-Oct-93 Government Stock 1995 2 
18-Jan-94 Zero Coupon Bond 1999 5 
23-Mar-94 Government Stock 2004 10 

Total (B) 25217.43 0.00 

Qsnd Total 30065.46 434.80 

Year 1994-95 

A. Market Loans : 
24-May-94 Government Stock 2004 10 1200.00 12.35 156.50 
28-June-94 Government Stock 2001 7 900.00 12.08 - 
26-July-94 Government Stock 2000 6 900.00 11.64 - 
29-July-94 Government Stock 2000 6 1653.68 ,. 11.64 - 
(Tap Stock) 

Total (A) - 46§3.68 156.50 

6. Other Long and Medium Term Borrowing : 
07-Apr-94 Government Stock 1999 5 4417.17 12.005 - 
25-Aug-94 Government Stock 2001 7 8078.36 11.755 - 
15-Nw-94 Government Stock 2002 8 2000.00 11.55 - 

(Payment in Instalments) 
28-Dec-94 Government Stodc 1997 3 101.26 1 1 .00$ - 
03-Feb-1995 Zero Coupon Bonds 2.300 5 2000.00 12.71 - 

- - 

S Issues In conversion of maturhg Treasury Bills 
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- 5  
R . ru lhdk i loHonrbyReuwe~ .nkdkd l .~n  

Dty Tteasury BlWs 
(Amount in Rs. Cmre) 

Date of Date of No. of Total Face No. of Total Face cuton ImpHctt Amount Out- 
Auction losue Bids Value of Bids Value of prlce yleld at standlng as 

Recohmd Bids Accepted , Bids (Wr cut-off the date 
Received Accepted cent) prices (p.c.) of Issue 

(1) (2) (3) (4) (5) (6) (7) (8) (9) 



RESERVE BANK OF INDIA BULLmN 

(Amount in Rs. Crore) 

Date of Date of No. of Total Face No, of Total Face Cut-& Impkit Arnounl Out- 
Auctlon Issue Bids Value of Bids Value of price yield at standing as 

Received Blds Accepted BMs (Per cut-ofi the date 
Received Accepted cent) prices (p.c.) d issue 

Total 

Note : (1) As on 19-4-1993, bills for an aggregate face value of Rs. 7122.81 crore maturing In 1993-94 were converted 
into 12.75 per cent Government Stock,1996. 

(2) As on 23-3-1994, bills for an aggregate face value of Rs.11937 crore mtu rhg  in 1994-95 were converted into 
12.5 per cent Government Stock,2004. 
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A#mndir I 
Re@ults of Auotiona by R # . m  Ehnk of India in 

364 Day Trwsuy Bills 
(Amount In Rs. Crore) 

Date o! Date of No, of Total Face No. of Total Face Cutoff Implicit Amount Out- 
Auction Issue Blds Value of Bids Value of price yidd at standing as 

Received Bids Accepted Bids (per cutsff the date 
Received Accrpted cent) prms (p.c.) of issw 

(1) (2) (3) (4) (5) (6) (7) (8) (9) 

1994-95 
30-Mar-94 04-Apr-94 49.00 11 14.00 16.00 71 7.00 90.93 93747 9102.97 
13-Apr-94 15-Apr-94 130.00 2880.50 54.00 895.50 90.96 9.9384 9963.47 
27-Apr-94 29-Apr-94 11 3.00 3388.00 32.00 1146.00 91.02 9.8660 11009.62 
10-May-94 13-May-94 101 .OO 2567.50 64.00 1686.00 91.06 9.8177 12548.87 
24-May-94 27-May-94 60.00 1708.00 30.00 1194.00 91.10 9.7695 13600.67 
08-Jun-94 10-Jun-94 74.00 1021.00 65.00 949.00 91.06 9.8777 14454.47 
22-Jun-94 24-Jun-94 21.00 678.31 13.00 453.31 90.92 9.9868 14654.78 
06-Jut-94 08-Jul-94 44.00 923.00 22.00 307.00 90.88 10.0352 14708.78 
20-Jul-94 22-JuC.94 110.00 2645.00 28.00 1274.00 91.06 9.81 77 15546.78 
n3-AUg-94 05-AuQ-94 11 3.00 3888.00 48.00 21 20.00 91.15 9.7093 17369.78 
17-Aug-94 19-Aug-94 165.00 4028.00 21.00 2220.00 91 3 2  9.5050 19290.53 
31 -&g-94 02-Sep-94 150.00 2803.64 81 .OO 1900.50 91.40 9.4092 12095.77 " 
14-Sep-94 16-Sep-94 42.00 536.07 14.00 343.07 01.40 9.4092 12329.34 
28-Sep-94 01 -0ct-94 19.00 105.20 7 00 32.00 91.39 9.4212 12061.34 
12-03-94 14-Oct-04 33.00 206.00 10.00 43.00 91.39 9.4212 11528.71 
26-Oct-94 28-0ct-94 50.00 774.50 40.00 659.50 91.35 9.4601 11942.73 
09-N~v-94 1 1-Nw-94 45.00 449.00 35.00 388.00 91.33 94930 12131.23 
23-NW-94 25-NOV-94 36.00 290.00 21 .OO 229 00 91.29 9 5410 12036.23 
07-Dec-94 09-Dec-94 18.00 60.00 14.00 31.00 91.05 9.8298 11775.23 
21-Dec-94 23-Dec-94 26.00 107.00 12.W 62.00 W.08 9.9143 11671.48 
04-Jan-95 06-Jan-95 14.00 358.00 10.00 42.00 90.45 10.5583 11040.15 *** 

17-Jan-95 20-Jan-95 14.00 136.00 11 .OO 116.00 80.20 10.8647 1099(1.15 
01 -Feb-95 03-Feb-95 11.00 27.00 9.00 24.00 89.90 11.2347 10521 . I5 
15-Feb-95 17-Fob-95 9.00 11 .OO 5.00 6.00 89.70 1 1.4827 9749.15 
01 -Mar-95 03-Mar-95 1 1.00 13.00 5.00 7.00 89.50 11.7318 9145.10 
15-Mar-95 18-Mar-95 16.00 21.00 6.00 8.00 W.41 11.8443 8150.12 
29-Mar-05 31-Mar-95 8.00 8.50 3.00 4.00 89.33 11.9445 8163.12 

TOTAL 1482.00 3~~27.22 676.00 16856.88 

As on 23-3-94 Mlts for an a w r ~ t e  h value of Rs.11.936.79 crore rnatwlng In 1994-95 were converted Into 12.50 

per cent Qovernment Stock. 2004. ' 

" As on 25-8-94 Mlls for an agOregate face value of Rs.8,693.76 crore maturing In 1994-95 were converted into 11.75 

per cent Government Stodr, 2001. 
. 

"' As on 28-12-94 Mlls kx en aggr-tr fao value of Rs.103.02 crore maturlng in 1994-95 were converted into 11.00 
per cent Qwernment Stock. 1997. 



Appendix 6 
91 Day Auction Treasury Bills : 1992-93 

(AMOUNT IN Rs. CRORE) 

No. of Total No. of Face Value of Bills Issued Cut-off 
Date of Date of bids Face bids price- 
Auction Issue Received Value of Accepted Outs i i  RBI Total 

bids To RBI (per cent) 
Received Cornpeti- Nm-Corn- 

tive petitive (6+7+8) 

Implicit Amwnt of Bills Outstanding 
Yield As on the Date of lssue 

for 
minimum 

offer Outside With Total 
price RBI RBI 
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91 Day Auction Treasury Bills : 1992-93 

(AMOUNT IN Rs. CRORE) 

No. of Total No. of Face Value of Bills Issued Cut-off Implicit Amount of Bills OuWandbg 
Oateaf Dated bids Face bids price- Yteld As on the Date of lseue 
)mtton Issue Received Value of Accepted Outside RBI Total for 

bids To RBI (per cent) minimum 
Received Competi- Non-Com- offer Outside With Totai 

tive petitive (6+7+8) P- RBI RBI 
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91 Day Auction Treasury Bills : 1992-93 

3 
0 

lAh4OUNT IN Rs. CROREl 

No. of Total No. of Face Value of Bills Issued Cut-off Implicit Amount of Bills Outstanding 
Date of Date of bids Face bids price- Yield As on the Date of Issue 
krction Issue Received Value of Accepted Outside RBI Total for 

bids To RBI (per cent) minimum 
W i v e d  Competi- Non-Corn- offer Outside Total 

tive petitive (6+7+8) price RBI RBI 

(1 1 (2) (3) (4) (5) (6) (7) (8) (9) (1 0) (1 1) (12) (13) (1 4) 

1503-93 16-Oc1-93 35 1292.00 12 500.00 - 0.00 500.00 98.02 8.0800 1838.50 0.00 1838.50 ' 
2203-93 23-0ct-93 28 438.00 24 400.00 - 0.00 400.00 97.98 8.2466 2135.05 0.00 2135.05 
29-OCt-93 30-013-93 18 630.00 4 350.00 - 0.00 350.00 98.00 8.1633 2455.05 0.00 2455.05 
OSNOV-93 08-Nov-93 16 305.00 14 290.00 - 60.00 350.00 97.98 8.2456 2745.05 60.00 2805.05 4 
12-Nov-93 16-NOV-93 12 276.00 2 200.00 0.00 200.00 98.00 8.1633 2880.39 60.00 2940.39 
1B-Nov-93 20-Flov-93 8 251.00 8 200.00 - 0.00 200.00 97.92 8.4967 3067.39 60.00 3127.39 
28-Nova 27-Nov-93 27 419.00 21 200.00 - 

0.00 200.00 97.90 8.5802 3195.14 60.00 3255.14 

E 0.00 200.00 97.89 8.6219 3216.39 60.00 3276.39 
03-Dec-93 04-Dec-93 44 676.00 17 200.00 - 
10-DSC-93 11-Dec-93 43 1089.00 3 200.00 - 0.00 200.00 98.03 8.0384 3376.73 60.00 3436.73 

- % 
17-Dee-93 16-Dec-93 30 1027.00 8 200.00 0.00 200.00 98.05 7.9551 3251.23 60.00 3311.23 
24-rh-83 27-0ec-93 22 409.00 3 200.00 - 0.00 200.00 98.08 7.8303 3401.23 60.00 3461.23 
3O-Oec-93 01 -Jan-94 35 860.00 12 300.00 - 0.00 300.00 98.09 7.7888 3240.00 60.00 3308.00 
07-04 OSJan-94 22 407.00 22 400.00 - 0.00 400.00 98.02 8.0800 3640.00 60.00 3700.00 
144ail-94 15Jeh-94 11 49.00 11 49.00 - 351.00 400.00 97.96 8.3299 3189.00 411.00 3600.08 
21 -3an-94 22-Jan-94 18 172.00 16 162.00 - 238.00 400.00 97.90 8.5802 2951.00 649.00 3600.00 
2&lsn-94 29Jan-94 19 736.00 5 250.00 - 0.00 250.00 97.92 8.4967 2851.00 649.00 3500.80 
04-F&-94 05-F&-94 41 536.00 32 400.00 - 0.00 400.00 97.93 8.4550 2961.00 589.00 3550.00 
11-Feb-94 12-Feb-94 = 47 705.00 20 400.00 - 0.00 400.00 97.95 8.3716 3161.00 589.00 3750.00 

1 a 
1 Web-94 19Feb-94 34 572.00 27 400.00 - 0.00 400.00 97.95 8.3716 3361.00 589.00 3950.80 
SF&-94 26-Feb-94 50 1576.00 21 400.00 - 0.00 400.00 97.98 8.2466 3581.00 589.00 4150.00 
04-Mar-94 05-Mar-94 53 1647.00 7 400.00 - 0.00 400.00 98.08 7.8303 3761.00 589.00 4350.00 
14 -Mar-94 12-Mar-94 53 1930.00 11 500.00 - 0.00 500.00 98.17 7.4565 4061.00 589.00 4650.00 
16Mar-94 19W-94  49 2169.00 17 700.00 - 0.00 700.00 98.26 7.0832 4561.00 589.00 5150.00 
2 m - 9 4  M Y - 9 4  24 913.F 17 884.00 - 16.00 900.00 98.20 7.3320 5245.00 605.00 5850.00 $ 

1586 41014 641 15012 15850 

' ' Treasury bills amounting to Rs. 4088.31 crore converted into 12.00 per cent Government stock 1995 on October 15. 1993. 
1 
F 



Appendix 6 
91 Day Auction Treasury Bills : 1992-93 

5: 
3 

(AMOUNT IN Rs. CRORE) 

No. of Total No. of Face Value of Bilk Issued C u t 4  Implicit Amount of Bins OuWanding 
t 

Date of Date d bids Face bids price- Yield As on the Date d Iswe 
AUCtiMI Issue Received Wue of Accepted Outside RBI Total for 

bids To RBI (per cent) minimum 
Received Competi- Non-Com- Of fe rOu tsbh  With total 

tive petitive (6+7+8) Price RBI RBI 
- - - - - - 

(1 1 (2) (3) (4) (5) (6) (7) (8) (9) (10) (1 1) (12) (13) (14) 

1m445 
31-Ubr-91 04-Apr-91 12 595.00 11 500.00 - 0.00 500.00 98.17 7.4565 5445.00 605.00 6050.00 
07-Apt-94 09-Apr-94 48 960.00 25 300.00 . - 0.00 300.00 98.20 7.3320 1202.30 605.00 1807.90" 
1-B4 16-Apr-94 31 885.00 12 500.00 - 0.00 500.00 98.22 7.2490 1672.30 2M.00 1 m . 3 0  
22-Apt94 2 M p - 9 4  21 800.00 11 500.00 - 0.00 500.00 08.22 7.2490 2132.30 16.00 2148.30 

m 

29-Wr-85 30-Api-94 19 407.00 16 377.00 - i23.CO 50.00 98.22 7.2490 2509.30 139.00 2648.30 
oWay-Q4 07-May-34 16 1110.00 5 500.00 - 0.00 500.00 98.23 7.2076 2968.60 139.00 3107.60 
13-May-94 1CMay-94 14 200.00 14 200.00 - 300.00 500.00 98.16 7.7980 3158.73 439.00 3597.73 

E 
7P 

2Q-m~-94 21 -Msy-94 15 97.20 10 88.20 - 211.80 300.00 98.14 7.5810 3228.23 650.80 3879.03 
27--94 2%-94 17 158.00 17 158.00 - 42.00 200.00 98.10 7.7472 3379.41 692.00 407221 
03Jun-94 M-Jim-94 18 412.00 10 150.00 - 0.00 150.00 96.10 7.7472 3523.23 692.80 4216.03 
10-JW-64 l t Juk94  18 141.00 18 141.00 - :og.oo ~ 5 0 . m  o8.w 7.9967 3660.45 eo1.w 4482.25 
17- 18-Jun-94 15 267.00 11 250.00 - 9.00 250.00 97.93 8.4550 3674.20 801.80 4476.00 
2 4 4 ~ 1 ~ 9 4  25J~n-94 6 30.00 3 15.00 - 235.00 250.00 97.86 8.7472 3679.20 1020.80 4700.00 
Ol-.U-64 024-64 10 65.00 10 65.00 - 185.00 250.00 97.78 9.0816 3244.20 1205.0 4450.00 

i 
M - $ 4  093ul-44 20 404.00 7 150.00 - 0.00 150.W 97.78 9.0816 3G94.20 1205.80 4300.00 
153tl-W 16JUl-m 41 822.00 15 200.00 - 0.00 200.00 97.82 8.9143 2794.20 1205.80 4000.00 
22Jul-94 2 3 4 - 9 4  42 1010.00 17 250.00 - 0.00 250.00 97.90 8.5802 2544.20 1205.80 3750.00 
2 M - 9 4  3OJd-94 34 324.00 30 250.00 - 0.00 250.00 97.86 8.7472 2417.20 1082.80 3500.00 

0 5 - w 9 4  06-Aug-94 69 1588.25 6 250.00 - 0.00 250.00 97.91; 8.2486 2167.20 1082.80 3250.00 
- 

I. 
12.-91 1 3 - w ~  82 1837.50 n 500.00 0.00 500.00 98.04 7.9967 2467.20 782.80 3250.00 

19-m-94 20-krg-94 44 882.00 21 500.00 - 0.00 500.00 98.04 7.9967 2879.00 571.00 3450.00 

26-krg-44 27-hg-94 34 545.00 28 500.00 - 0.00 500.00 98.02 8.0600 3221.00 529.00 3750.00 

02Sep-S4 03-S6p-94 51 685.75 35 500.00 - 0.00 500.00 98.02 8.0800 3571.00 529.00 4100.00 

08Sep-94 10Sep-W 42 721.03 27 500.00 - 0.00 500.00 98.02 8.9800 3930.00 420.00 4350.00 

1-p-94 17-Seg94 11 28.00 10 23.00 - 477.00 500.00 97.94 8.4133 3703.00 897.00 4600.00 

2-p94 24--94 8 313.75 7 300.00 - 0.00 300.00 97.78 9.0816 3988.00 662.00 4650.00 

28-Sep-94 01 -0ct-94 17 97.00 10 -73.00 - 227.00 300.00 97.78 9.0816 3996.00 704.00 4700.00 
a - - lreaswy was amounting to RS. 4464.70 crore converted into 12.00 per cent Gowmment s m  1999, on Aqril 7. 1994. 



Appendix 6 
91 Day Auction Treasury Bills : 1992-93 

(AMOUNT IN Rs. CRORE) 

No. of Total No. of Face Value of Bills Issued Cut-off Implicit Amount of Bills Outstanding 
Date of Date of bids Face bids price- Yield As on the Date of Issue 
Auction Issue Received Value of Accepted Outside RBI Total for 

bids To RBI (per cent) minimum 
Received Competi- Non-Com- offer Outside Wtth Total 

tive pgtitive (6+7+8) price RBI RBI 
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Appmdlx 7 
MARl(et M- IWQS 8Y STAT6 

(Re. C r o n )  

(1992-93) (1 993-94) (lW4-95) 

Sr. State Qross Maturlty Net Gross Mahrrlty Net Gross Matunty Net 
No borrowing bomwing borrowing borrowing Borrowing Bonowlng 

1 Andhra Plede~h 362.52 26 42 336 10 393 49 57.39 336 10 437.55 - 437.55 

2. ~runachal Pradesh 4.68 - 4.68 4.68 - 4.68 4.68 - 4.68 

4. Bihar 399.97 14.87 385.10 413.73 28.63 385.10 442.12 - 442.12 

5. Goa 9.50 - 9.50 9.50 - 9.50 14.50 - 14.50 

6, Gujarat 131.58 26.06 105.52 137.68 32.16 105.52 209.43 - 209.43 

7. Haryana 76.01 12.24 63.77 79.21 15.44 63.77 108.89 - 108.89 

8. Hlmachal Pradesh 25.73 1.76 23.97 25.87 1.93 23.94 34.44 - 34.44 

9. Jarnrnu & Kashmlr 34.30 2.80 31.50 44.58 3.06 41.50 57.98 - 57.98 

10. Karnataka 177.02 20.70 156.32 181.34 25.10 156.24 181.84 - 181.84 

1 1. Kerala 215.03 21.87 193.16 219.64 26.48 193.16 295.61 - 296.61 

12. Madhye Pradesh 179.19 11.58 167.61 181.61 18.99 162.62 348.85 - 348.85 

13. Maharashtra 222.78 35.58 187.20 226.29 39.1 1 167.18 385.80 - 385.80 

14. Manipur 14.52 2.52 12.00 15.05 3.05 12.00 14.00 - 14.00 

15. Meghalaya 13.27 1.51 11.76 16.76 - 16.76 17.76 - 17.76 

16. Mizorarn - - - 5.00 - 5.00 10.00 - 10.00 

17. Nagaland 18.97 3.33 15.64 19.80 4.16 15.64 24.64 - 24.64 

18. Orissa 271.61 12.55 259.06 300.20 26.13 274.07 299.25 - 299.25 

21. Sikkirn 6.65 - 6.65 6.65 - 6.65 11.65 - 11.65 

22. Tamil Nadu 289.12 34.12 255.00 313.40 38.41 274.99 350.42 - 350.42 

23. Tripura 19.12 2.49 16.63 19.66 3.03 16.63 17.92 - 17.92 

24. Uttar Pradesh 638.51 42.45 596.06 807.09 93.36 713.73 787.38 - 787.38 

25. West Bengal 295.72 17.37 278.35 300.38 22.05 278.33 421.43 - 421.43 

TOTAL 3804.63 333.55 3471.08 4145.31 506.69 3638.62 5123.31 5123.31 
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-4 
RESULTS OF REP0 N%TIONS 0Y  n m m  BANK OF MMA 

(Rup..s crore) 

Date of Date of RePo No. of Total Fscs No. of Total Face Cut-off 
Auction Sale Period bMs Ww of bids Wue of Bids rep0 rate 

(no.of Reoelved M s  Accepted Accbpted (per cent) 
days) Rocdved 

Total 



kpemlbra t-1 
~ T ~ ~ ~ ~ ~ L I Y R & O ~ R W I M O F ~ W W A  

Date of Date ol Rep0 No. d Totel Face No, of Total Face Cuboff 
AucUon Sale Period bids W u e  of Mds Mdua d Btds rap0 rate 

(mof Received 81ds Aceopted Accepted (per cent) 
dws) fleedved 



RESERVE BANK OF INSSU BULLI3TIN 

App.ndix4 {CaJed.) 
RPBULTS OF REP0 LUICT1OIW COW- BY Re-B BANK W S)IIDJ1JI 

( R m  crore) 

Date of Date of Repo No. of Total Face No. of Total h e  C W f f  
Auction Sale Period bids Value of bids Value of BMs repo rate 

(no.of Received Bids Accepted Accepted (per cent) 
days) Received 

Bids were rejected. 
Note: Repos transactions have been temporarily discontinued since February 3, 1995. 



Appendix 9 
Secondary Market hnsactlons in Government Securities 

Turnaver in Government Securities 

SepV94 Ocl:94 Nov.'94 Dec.'94 Jsn:95 Feb. '95 Mar:95 Apr:95 May'95 Juw95 M 9 5  Aug'95 SWg5 

U. ##) TRANSACTIONS 
1. Central Oovemmenl 354.00 

secwniw (21.80) 
2. lfemsury Bilk 1270.03 

(78.20) 

(8) 91 Dy. 434.00 
(26.72) 

@) 364 D3.P 836.03 
(51 .a) 

TOW (142) 1624.01 

(1-1 

b b s  : 1. Fhpnw In mund bradcets indimto pawwitages to total outrighVrepo transadions. 
2. R e p a  transoctiom exclude second leg of tranrednns. 
- : hKiiCate6 no t m a i o o s .  
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DEBITS TO DEPOSIT ACCOUNTS WITH SCHEDULED 
COMMERCIAL BANKS DURING 1993-94' 

The Reserve Bank of India periodically 
conducts sample surveys on Debits to deposit 
accounts with Scheduled Commercial Banks 
to estimate the turnover rate of deposits. 
Debits to deposit accounts of banks represent 
withdrawals made by depositors either in the 
form of cheques or in cash. Comparison of the 
total of such withdrawals for a certain period 
with the average balances held by the 
depositors in such accounts provides a 
measure of the extent to which depositors 
make use of the funds in their bank accounts 
for making payments. This article analyses 
the results of the latest Survey which was 
conducted on a sample basis with 1993-94 
(April-March) as the reference year. 

The sampling design is described below. 
All the bank branches of Scheduled 
Commercial Banks as at the end of March 
1994 numbering 61,630 were arranged in 
descending order according to size of deposits 
and the top 1500 branches were selected with 
certainty. Further, in respect of some of the 
Union Territories where the number of 
branches was small (less than or equal to lo), 
all such branches,numbering 3 I ,  were selected 
with certainty. Out of the remaining branches, 
4000 branches were selected circular 
systematically. Thus 5531 branches were 
selected for the survey. The population 
estimates of the different characteristics for 
all Scheduled Commercial Banks have been 
built up based on the above sampling design. 
The filled-in returns were received from 5015 
branches forming 90.7 per cent of the selected 
branches. 

~ r e ~ a r c d  in the ~ i k i n ~  Statistics Division of the 
Department of Statistical Analysis and Computer 
Services. The previous article covering the period 
1991-92 was published in March 1984 issue of the 
Reserve Bank of India Bulletin. 

In the BSR-6 Return, the selected branches 
were required to report outstanding balances 
in current and savings accounts as well as 
sanctioned limits in cash credit and overdraft 
accounts as on the last Friday of each quarter 
for the reference year. They were also 
required to report the total withdrawals from 
each of these four types of accounts for each 
quarter of the reference year, which 
represented debit figures. 

The deposit figures reported in the article 
relate to the averages of the estimated 
deposits as on the last Friday of each quarter 
in the reference year. The limits of cash credit 
and overdrafts also refer to averages of 
quarters. Turnover of any particular type of 
deposit is worked out by dividing total debits 
charged to that category of deposit accounts 
during the reference year, by average of the 
corresponding deposits of the four quarters in 
the reference year. 

Between the years 1991-92 and 1993-94, 
the current deposits of all Scheduled 
Commercial Banks, including Regional Rural 
Banks, registered a compound annual growth 
rate of 10.4 per cent while the debits to 
current deposits increased at the rate of 10.0 
per cent (Table 1). The turnover rate of 
current deposits decreased from 67.1 to 66.6. 
The limits of cash credit and overdraft of all 
Scheduled Commercial Banks registered a 
compound annual growth rate of 6.9 per cent 
between the reference years. The turnover 
rate of cash credit and overdraft accounts 
increased from 13.2 to 16.9. The combined 
rate of turnover of current deposits and credit 
limits increased from 31.2 to 34.3 between 
1991 -92 and 1993-94 indicating increased use 
of bank funds by the business sector. Savings 
deposits predominantly held by the household 
sector, were not as active as current deposits 
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and turnover rate of savings deposits was 
much less as compared to cumnt deposits. 
Between 1991 -92 and 1993-94, the savings 
deposits increased at a compound annual rate 
of 16.3 per cent while the debits to these 
accounts increased at the rate of 14.0 per 
cent. The turnover rate of savings deposits 
decreased marginally from 5.5 to 5.3 between 
199 1 -92 and 1993-94. 

The population group-wise distribution of 
deposits and credit limits together with debits 
to these accounts is presented in Statement I 
and the corresponding turnover rates are given 
in Table 2. The statement shows that the share 
of urban centres in total current deposits had 
increased from 24.7 per cent in 1991-92 to 
27.5 per cent in 1993-94. Whereas, the share 
of other popylation groups decreased 
marginally. The distribution of savings 
deposits is more or less uniform in all areas 
- share of rural areas being 21.0 per cent, 
semi-urban 26.7 per cent, urban 25.3 per cent 
and metropolitan 27.0 per cent. The share of 
current deposits and debits in respect of urban 
and metropolitan areas together, was 81.0 per 
cent and 85.1 per cent respectively. Likewise, 
their share in respect of cash credit and 
overdraft accounts limits and debits were 84.3 
per cent each. Table 2 shows that the turnover 
rate of cash credit and overdraft limits 
increased in all areas, which is ihdicative of 
increased business and financial activity in 
the country as a whole. In respect of turnover 
rate of current deposits, while there was an 
increase in respect of semi-urban (56.2 to 
64.8) and urban (58.7 to 66.8) areas, a decline 
was observed in rural and metropolitan areas. 
The turnover rate of savings deposits in- 
creased marginally in rural (3.5 to 3.8) and 
urban (5.5 to 5.6) areas but decreased in other 
areas. The combined turnover rate of current, 
cash credit and overdraft accounts increased 
in all areas. 

The average volume of business handled by 
an office in the four population groups viz., 

rural, semi-urban, urban md metropolitan is 
shown in Tabk 3. The average amount of 
current deposits, per office, increased from 
Rs.57.5 lakhs to Rs.68.2 lakhs and the limits 
of cash credit and qverdrafts increased from 
Rs.114.5 lakhs to Rs. 127.3 lakhs between 
1991 -92 and 1993-94. In rural areas, average 
amount of deposit was very low for all types 
of accounts. Savings deposits of an office in 
rural areas was only Rs.41.3 lakhs, on the 
average. The average amount of current 
deposits of an office increased from Rs.335.9 
lakhs to Rs.401.7 lakhs in metropolitan areas 
and from Rs.103.8 lakhs to Rs. 132 lakhs in 
urban areas between 1991-92 and 1993-94. 
The average amount of savings deposits of an 
office increased from Rs.238.1 lakhs to 
Rs.338.7 lakhs in metropolitan areas and from 
Rs.147.6 lakhs to Rs.203.3 lakhs in urban 
areas between the two periods under 
reference. 

The average volume of business handled by 
an office also showed a wide disparity among 
different bank groups (Table 4). The average 
business per office, as usual, was the l~wes t  
in respect of Regional Rural Banks. Foreign 
Banks, operating mostly in metropolitan and 
urban centres, showed the largest average 
amount of deposits per office and also for 
debits. Average amount of current deposits, 
per office in respect of Foreign Banks 
increased at compound annual rate of 5.9 per 
cent and limits of cash credit and overdraft 
increased at a &ry high rate of 101.9 per cent 
between 1991-92 and 1993-94. The current 
deposits and debits of all types of accounts 
showed an increase in 1993-94 over 1991 -92 
for all bank groups. In case of SBI and its' 
Associates, agerage amount of current 
deposits, per office increased from Rs.90.8 
lakhs to Rs.117.0 lakhs and limits of cash 
credit and overdraft increased from Rs.239.6 
lakhs to Rs.290.0 lakhs between 199 1-92. and 
1993-94. In case of Nationalised Banks, 
average amount per office of current deposit 
increased from Rs.64.7 lakhs to Rs. 82.3 
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lakhs and limits of cash credit and overdraft 
increased marginally from Rs.120.0 lakhs to 
Rs. 126.5 lakhs between the two periods under 
reference. 

The turnover rates for major metropolitan 
centres are presented in Table 5. The turnover 
rate of current deposits was highest in 
Mumbai (102.3) while it was the lowest in 
Calcutta (42.1). As regards the turnover rate 
of cash credit and overdraft accounts, the 
highest rate was observed in New Delhi (20.9) 
and the lowest in Madras (16.4). The four 
major metropolitan centres viz., Mumbai, 
Calcutta, Delhi and Madras accounted for as 
much as 45.9 per cent of current deposits and 
44.6 per cent of cash credit and overdraft 
limits of the all-India total. But the share of 
these four centres in respect of savings 
deposits was not high (21.8 per cent). In 
respect of debits to current deposits and cash 
credit and overdraft limits, presented in Table 
b, the shares of these centres were 50.8 and 
5 1.0 per cent, respectively, in 1993-94. The 
corresponding figures for 199 1-92 were 58.0 
and 48.2, respectively. 

The State-wise break-up of deposits and 
credit limits together with debits to these 
accounts are presented in Statement I1 and the 
corresponding turnover rates are given in 
Table 7. Table 7 shows that turnover rate of 
current deposits was the highest in 
Maharashtra (95.7) followed by Rajasthan 
(82.1). The turnover rates showed a mixed 
variation between the two study periods, for 
all types of accounts. The turnover rates for 
current deposits dropped heavily for Assam 
(71.9 to 45.3) and Delhi (93.5 to 53.8), 
whereas increase was the highest in Rajasthan 
(49.4 to 82.1). For cash credit and overdraft 
limits, the highest drop in turnover rate took 
place in Kerala (18.2 to 6.9). 

State and population group wise turnover 
rate for different types of accounts are 
presented in n b l e  8. It was observed in Table 

7 that turnover rate of current deposit was 
highest in Maharashtra. Table 8, which gives 
further break-up, reveals that i t  was 
metropolitan areas of Maharashtra (where 
turnover rate war 100.1) which acounted for 
the highest turnover rate in Maharashtra. 
Turnover rate of current deposit was quite 
high in rural area of Karnataka (75.3), semi- 
urban arcas of Punjab (97.7) and Gujarat 
(89.8). In r e s w t  of cash credit account, 
turnover rate was; high in rural areas of 
Gujarat (39.4), Karnataka (48.0) and Delhi 
(43.7). The turnover rate in respect of saving 
deposits did not show any significant 
variation among the population groups. 

Bank groupwise turnover rates for different 
Population groups and deposit accounts, are 
given in Table 9. The turnover rates of current 
deposits were the highest in respect of the 
State Bank Group (99.1); the turnover rate of 
savings deposit was highest in respect of 
Other Scheduled Commercial Banks (7.3); the 
turnover rate in respect of cash credit and 
overdraft was found highest for Other Indian 
Scheduled Commercial Banks (19.6). The 
turnover rate in respect of cash credit and 
overdraft limits was found to be the highest 
(3 1.1) for State Bank Group in rural areas 
followed by Other Scheduled Commercial 
Banks in metropolitan areas (27.8). 

The state and bank group-wise turnover 
rate data are presented in Table 10. In all the 
major states, the turnover rate of current 
deposits was found to be higher for State 
Bank Group, compared with those of 
Nationalis'ed Banks and Regional Rural 
Banks. But the turnover rate of cur.rent 
deposits in Other Scheduled Commercial 
Banks and Foreign Banks are comparable 
with State Bank Group. The turnover rate of 
savings deposits was comparatively higher for 
Other Indian Scheduled Commercial Banks. 
The turnover rates of cash credit and overdraft 
accounts were low in almost all states in 
respect of Regional Rural Banks. 
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CURRENT SAVINGS CASH CREDIT 
& OVERDRAFT 

1&981 I9e.r-88 0 1960-90 La 1991-92 $ES 1993-94 

PERCENTAGE SHARE OF DEBITS BY 
THE POPULATION GROUPS FOR 1993-94 (FIS n 
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Rbh 1 : TRLNDS M DePosmS, DEWT8 AND TWINWER RAmO 
(Ra. Cron) 

1987-88 1989-90 1 991 -92 199344 

- 

I. Current D e w  

2. Limits of Cash Credits and 
Overdrafts 

3. Deblts to Current Deposits 

4. Debits to Cash Credits and 
Overdrafts 

5. Turnover of Current Deposlts 
(Ratio of 3 to 1) 

6. T u r m r  of Cash Credits and 
Overdrafts (Ratio of 4 to 2) 

7. Savings Deposits 

8. Debits to Savlngs Deposlts 

9. Turnover of Savlnga Deposit8 
(Ratio of 8 to 7) 

10. Turnover of Current Deposlts 24.8 
Cash Credits and Owrdrafts 
(Reti0 of 3+4 to 1+2) 

1 1. Overd Turnover 16.8 16.6 22.6 23.6 
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TABLE 2 - POPULATION QqoUP-WSE TURNOVER OF DEPOSITS, 
CASH CREDIT AND WERDRAFTS 

Year 
Current Saving8 Ca8h Credit Current All Deposits 

Deposlts Deposlts and Deposits, and Llmlts 
Population 
Group 

Overdrafts Cash Credlts 
and Overdrafts 

Rural 1991-92 

1993-94 

Semi-urban 1991 -92 

1993-94 

Urban 1991-92 

1993-94 

Metropolitan 1991-92 

1993-94 



TABLE 3 - AVERAGE AMOUNT PER OFFICE OF CURRENT AND SAVINGS DEPOSITS, CASH CREDIT AND 
OVERDRAFT LIMITS AND DEBITS OF THESE ACCOUNTS 

(Rs.Lakh) 

Current DeposR A h .  Savings Deposits Afcs. Cash credit & overdraft Nes. 
POPULATION 
GROUP Deposits Debits Deposits Debits Approved Limits Debits 

1991 -92 1993-94 1991 -92 1993-94 1991 -92 1993-94 1991-92 1993-94 1991-92 1933-94 1991-92 1993-64 
L 

Rural 6.3 7.2 21 1.4 193.9 33.8 41.3 119.4 156.2 10.3 14.5 131.7 277.8 

Smi-Urban 40.3 46.7 2260.7 3026.3 128.3 162.7 643.2 748.7 72.1 62.1 985.7 Q46.8 

u h  103.8 132.0 6098.0 8824.7 147.6 203.3 812.9 1143.8 235.9 249.5 2501.9 3604.3 

Me-tan 335.9 401.7 25908.1 28744.8 238.1 338.7 1862.9 2347.0 655.2 790.6 9506.6 14363.8 
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TABLE 4 - AVERAGE AMOUNT PER OFFICE OF CURRENT DEPOSrrS, CASH CREDIT AND 
OVERDRAFT LIMITS AND DEBITS TO THEM - BANK GROUP-WISE 

(Rs.Lakh) 

Current Cash Credit Debits to Debit to 
Bank Group Year and Cunftnt a s h  Credit 

Dewdts Ovordralts Deposits and Overdrafts 

State Bank Of India 1991 -92 
and Associates 1993-94 

Nationalised Banks 

Regional Rural Banks 1991 -92 
1993-94 

Other Indian Scheduled 1991 -92 
Commercial Banks 1993-94 

Foreign Banks 

-- - - - - -- 

All Sch@dhd 1991 4 2  57.5 114.5 3859.6 1513.1 
Commercial Bank8 1993-94 68.2 127.3 4542.3 21 54.0 
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TABLE 5 - CfiEDlT AND AWD ?lJRNQY;UI RATES FOR 
Y W N  CENTRES, 1oeS-w 

Me- CUmnt 5- ApptoMd Turnover of 
Centre Deposlta Oeposlts Llmlts 

(Rs.Cm) (Rs.Crore) kir Cash Current Savings Cash Current All 
Credit Deposits Deposits Credit Deposits. Deposits 

and and Cash end 
Overdrafts Overdraft credlt 1L Limit6 
(Rs.Crore) Overdraft 

1.  Calcutta 2982 
(7.1) 

3. Madras 1789 
(4.2) 

4. New Delhl 6804 
(1 5.6) 

Total of 4 a.ntnr 
1991 -92 16893 11 261 29453 80.3 7.9 15.0 38.8 32.7 

(48.5) (21.5) (42.5) 

Note : Figures in brackets lndlcate percentages to All India Total. 
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TABLE 6: -IT$ TO CURRENT D@fWSfTS, CASH CREDIT6 LWlD 
OVERDRAFT FOR -, 1-94 

DEBITS 
Metropolltan Centre 

Current Deposits Cash credit & overdraft 

1. Calcutta 

2. Mumbai 

3. Madras 

4. New Delhi 355430 159710 
(12.6) (1 1.9) 

Total of 4 centres 

(b) 1993.94 

Note : Figures in brackets indicate percentages to All-India Total. 
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TABLE 7 : STATE-WISE TURNOVER OF CURRENT OWOS~~~,SAVIN~S DEPOSKS~CASH mew 
AND OWRDRAFMI 

TURNOVER OF 

Current Cash credlt Current Depostts. Savlngs All Deposits 
STATE I Deposits 1L Overdrafts Cash credtts and Doposits and Llmlts 
UNION Overdrafts 
TERRITORY 

Andhra Predesh 67.9 75.8 12.3 18.5 25.9 36.2 9.5 9.5 21.4 27.2 

Bihar 35.6 37.4 10.2 17.0 19.3 27.5 3.2 3.2 10.9 11.6 

Haryana 86.7 80.9 14.8 18.8 38.4 40.9 4.8 4.7 19.2 18.9 

Jammu & Kashmir 47.2 31.4 7.8 7.3 33.1 21.5 3.3 2.6 18.3 10.6' 

Karnataka 49.3 56.4 16.5 18.1 25.2 25.7 8.0 7.6 20.2 21.2 

Madhya Pradesh 44.1 57.9 13.8 18.8 27.3 35.5 4.8 4.5 17.9 ,21.4 

Maharashtra 83.8 95.7 13.5 18.8 41.6 44.1 7.2 6.7 32.0 35.3 

Orissa 35.5 34.3 19.0 9.5 25.8 18.4 5.0 4.9 17.9 13.8 

Rajasthan 49.4 82.1 10.3 9.9 24.1 32.5 5.3 4.8 16.0 22.3 

Tamil Nadu 59.7 66.8 15.1 16.2 28.1 30.4 7.6 8.2 22.8 24.8 

Uttar Pradesh 

West Bengal 

Delhi 



TABLE 8: STATE AND POPULATION GROUP-WISE TURNOVER OF DEPOSITS, CASH CREDIT AND OVERDRAFTS, 1993-94 Q\ 
P 
0 

STATE/ UNION RURAL SEMI-URBAN 
TERRITORY 

TURNWER OF 

Current Current 
Cash Deposits Cash Deposit- 

Credit Cash All Credit s, Cash Atl 
and Credits Deposits and Credits Deposits 

Current Savings Overdra- and and Current Savings Overdra- and and 
Deposits Deposits ft s Over Limits Deposits Deposits Rs Over Limits 

drafts drafts 

ANDHRA PRADESH 18.0 8.9 4.9 9.2 9.1 71.5 8.0 24.3 41.5 24.5 E cn 

ASSAM 15.5 2.6 3.6 10.3 4.3 31.9 2.3 10.6 22.0 9.7 rn 

BlHAR 8.2 2.5 9.2 8.5 3.4 17.2 3.6 10.0 13.2 6.0 
2 m 

GUJARAT 13.3 4.4 39.4 26.3 16.1 89.8 4.5 7.2 40.9 

HARYANA 47.0 4.1 5 0 18.2 6.4 70.4 5.2 16.5 36.9 20.3 21.3 c 
JAMMU & KASHMIR 

7C 
40.4 2.5 5.2 22.1 7.6 19.7 2.5 7.5 16.8 9.2 

KARNNAKA 75.3 7.2 48.0 51.8 37.7 70.4 7.3 24.6 48.1 25.8 % 
KERALA 17.3 6.2 12.7 14.3 7.7 53.9 5.8 12.0 26.1 12.3 8 
MADHYA PRADESH 17.0 3.6 7.3 12.1 5.7 67.5 3.9 26.7 50.3 24.8 
MAHARASHTRA 45.8 4.0 8.1 22.0 11.4 51.3 8.9 21 .O 34.5 17.7 W 

ORISSA 11.1 3.6 12.1 11.7 5.5 41.2 4.8 10.2 21.6 

PUNJAB 24.8 2.9 9.7 17.8 5.3 97.7 4.0 30.4 57.6 

RAJASTHAN 13.5 3.6 0.9 3.0 3.2 77.9 3.6 ' 14.7 42.6 

::: [ 
21 9 

TAML NAW 22.9 7.1 8.9 16.1 9.4 53.7 7.5 18.5 36.4 18.9 

W A R  PRADESH 24.4 3.1 11.7 18.8 6.1 80.7 3.0 12.8 37.0 14.9 

WEST BENOAL 18.8 2.5 3.1 10.7 3.7 30.7 2.6 9.4 22.2 8.1 

OTHERS 39.2 3.4 3.3 10.0 6.7 75.5 4.4 21.3 42.6 " 5 
A U  IMWA 26.8 3.8 19.2 21.7 10.0 64.8 4.6 15.3 36.5 

"" 8 T 



TABLE 8: STATE AND POPULATION GROUP-WISE TURNOVER OF DEPOSITS, CASH CREDIT AND OVERDRAFTS, 1993-94 (Condd) 

STATV UNION URBAN METROPOLITAN 
TERRITORY 

TURNOVER OF 

C u m t  cwrent 
Cash Depos#s Cash Deporft- 

Credit Cash All Credit *,Cash All 
and Credii Deposits and Crodia Depoda 

Current Savings Overdra- and and Current Sawngs Overdra- and ead 
Deposits Deposits ft s Over Limits Deposits Deposits fts Ovler L M  

drafts drab 

ANOHRA PRADESH 90.8 11.7 17.6 39.1 31.4 73.6 9.2 19.7 35.8 30.0 

ASSAM 61.6 6.4 11.8 38.4 26.7 - - - - - 
BlHAR 47.0 3.3 20.0 34.1 18.6 - - - - - 
QWRAT 72.6 5.7 11.6 31.6 25.1 54.8 8.2 16.7 29.6 23.8 

HARYANA 93.5 5.1 23.2 48.1 26.8 - - - - - 
JAMMU & KASHMIR 43.2 2.8 8.0 25.2 14.2 - - - - - 
KAftNATAKA 54.7 8.5 13.7 28.0 20.2 50.2 7.5 9.9 16.6 15.2 

KERALA 84.7 7.2 5.7 15.7 14.6 - - - - - 
MAMCIA PRADESH 58.1 5.2 18.0 33.3 . 23.2 - - - - - 
MAHAAASHTRA 59.8 6.7 21.4 36.9 24.8 100.1 6.7 18.8 45.0 37.5 

ORISSA 32.5 5.8 8.9 17.1 14.1 - - - - - 
PUNJAB 79.4 5.5 17.8 37.3 25.8 - - - - - 
RAUSTHAN 106.5 6.4 18.9 53.9 37.2 - - - - - . 
TAMIL NAMl  70.2 8.3 15.7 32.2 25.7 70.0 9.3 16.4 29.6 26.8 

UrrAR PRAOESH 71.5 4.3 18.3 39.7 23.5 55.3 3.8 28.6 39.3 24.0 

WEST BENOAL 25.8 2.9 7.0 18.1 9.3 42.1 5.1 20.4 28.3 23.5 

OELHl - - - - - 53.8 7.1 20.9 36.1 27.3 

oT?iEJ?S 32.6 5.1 15.9 25.4 18.2 - - - - - 
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TABLE 9: BANK GROUP AND POPULATION GROUPWE TURNOVER OF DEPOSITS, CASH 
CREDIT AND WERDi\AF'I'S,1999-94 

Bank Group and Populatlon Group Current 
Cash CredR Deposits, 

Current Savings and Cash Credits All Depodts 
Deposlts Dapo@ts Owrdmftu and Over and Llmlts 

drafts 

STATE BANK OF INDIA & 99.1 
ITS ASSOCIATES RURAL 33.6 

SEMI-URBAN 101.9 
URBAN 95.8 
METROPOLITAN 1 12.4 

NATlONAUSED BANKS 48.7 
RURAL 23.4 
SEMI-URBAN 38.3 
URBAN 48.5 
METROPOLITAN 5217 

REGIONAL RURAL BANKS 11.7 
RURAL 6.3 
SEMI-URBAN 12.4 
URBAN 33.8 

OTHER SCHEDULED 68.8 
COMMERCIAL BANKS RURAL 29.0 

SEMI-URBAN 44.5 
URBAN 80.3 
METROPOLITAN 73.2 

FOREIGN BANKS 81.3 
SEMI-URBAN 3.5 
URBAN 28.1 
METROPOLITAN 81 .Q 



TABLE 10: STATE AND BANK GROUP-WISE TURNOVER OF DEPOSITS, CASH CREDIT AND OVERDRAFTS, 1993-94 

STirru UNION STATE BANK OF INDIA a ITS 
TERtwORY ASSOClATES NATlONALlSED BANKS REGIONAL RURAL BANKS 

TURNWER OF 

Cutrent 
Depos- 

cash its. 
Curno- Savln- CreBt cash 

nt p and C d -  
w r -  ~epos- ~ v s r b  ts and 

Hr i a m f t s O V ( M  
drab 

Cumnt 
Depoo- 

All Cash its. 
Depot Curre- Savin- Credit Cash 

its nt gs and Credi- 
and Depos- m s -  Overd- ts and 

Limits its its rafts Over 
drab 

Current 
D.por- 

Al Cash 1% M Al 
Depoo- Cum Svin- cmm cash Depm- 

its nl c and c e  ha 
and Depos- Depos- O M -  ts-and and 

Limits its its mft8 O w r  Limb 
dnlEs 

-- 

I 2 3 4 5 6 7 8 9 10 11 12 13 14 15 10 

A N W  PRADESH 84.2 8.1 20.7 37.3 29.2 72.4 9.3 15.1 33.4 24.5 28.9 11.2 1.4 15.4 12.5 
AS- 62.2 5.5 11.6 38.8 26.4 19.7 2.5 8.1 14.6 6.2 6.7 3.0 27 5.9 3.1 
B)lkR 62.3 3.0 29.3 45.0 20.4 26.6 3.3 9.5 18.5 8.7 5.0 3.0 3.2 4.8 3.1 
GWAMr 102.9 7.6 11.9 38.2 33.0 50.4 5.0 14.9 29.3 18.4 - - - - - 
HARYANA 158.8 4.0 26.6 78.8 29.4 64.5 4.8 17.6 33.9 16.8 14.3 4.6 0.5 2.1 4.3 
J&hWU & ((ASHMtR 47.9 3.0 8.5 33.9 15.5 25.5 2.7 6.8 15.0 7.9 6.9 2.8 1.1 4.6 3.2 
I<MINAilxKA 86.8 8.7 21.0 29.4 27.1 35.6 6.9 12.4 19.3 14.6 7.3 5.9 2.8 4.1 5.5 
K E W  103.9 5.5 4.9 13.7 11.5 55.4 5.8 15.4 31.8 17.6 6.5 4.9 5.0 6.3 5.1 
MADWA PRADESH 74.8 4.1 19.1 43.0 27.7 45.5 4.8 18.7 29.3 17.5 5.0 3.9 1 .9 4.5 4.1 
MmmAswm 188.7 7.9 21.4 58.4 53.5 63.3 6.5 18.0 36.5 27.2 9.7 4.6 3.5 5.7 4.7 
OmSSA 45.0 4.7 11.5 22.4 18.3 22.6 5.4 6.2 12.7 9.7 2.3 2.7 0.3 2.1 26 
Plm.Jm 130.1 5.4 20.8 59.4 38.7 49.2 4.0 19.2 29.4 15.2 5.5 3.1 1.9 4.6 3.4 
RAJA- 106.3 3.9 22.9 64.6 38.8 50.4 5.6 4.7 11.9 10.2 14.7 4.6 4.9 13.0 6.3 
B)JLbWU 92.2 7.4 12.6 36.3 29.1 53.2 8.1 17.3 26.6 22.2 7.4 6.4 7.5 7.4 6.0 
UraR PRADESH 104.4 3.1 27.6 56.9 28.4 34.0 3.8 11.6 21.2 11.0 17.4 3.1 2.4 11.8 3.7 
WEST BENGAL 45.8 3.6 28.2 33.6 22.9 30.6 3.5 14.6 22.4 14.6 6.1 2.3 0.1 1.1 2.1 
lnEl.W 58.7 7.7 23.3 39.6 31.7 49.1 7.0 20.7 34.5 24.8 - - - - - 
OTHR\S 61.3 4.6 14.8 32.8 22.2 30.3 4.3 11.8 20.6 12.1 8.0 2.6 3.6 5.3 3.8 



TABLE 10: STATE AND BANK GROUP-WE TURNOVER OF DEPOSiTS. CASH CREDIT AND OVERDRAFTS, 1993-94 /concld.) S? 

STAR3 UNION 
TERRITORY 

OMER SCHEDULED COMMERCIAL BANKS FOREIGN BANKS 

TURNOVER OF 

Currant 
Depos- 

Cash its. Al  
Curre- Savin- Credit Cash Depos- 

nt 9s and Credi- its 
Depos- Depos- Over ts and and 

its its drab Over Limits 
drafts 

Current 
0-s- 

Cash ks, All All 
Cum- Savin- Credit Cash Depos- 

nt 9s and Cradi- I& 
Depos- Depos- Ove~i- ts and and 

its its ratb Over Umiar 
dmfts 

I 17 18 19 20 21 22 23 24 25 

ANDmA PRAMSH 74.6 12.6 29.9 51.3 42.8 70.6 7.2 99.0 85.7 
" I 

54.7 
- - ASSAM - - - - - - - - 
- - BHAR - - - - - - - - 

F m 
GUJARKT 67.4 13.2 17.6 65.6 50.7 - - - - - w 
W A N A  101.9 10.5 25.1 58.0 47.2 - - - - - 
JAMMU 6 KASHMlR 23.7 2.3 7.1 17.3 9.1 - 7C - - - - 
KAIWATAKA 48.8 11.5 17.9 27.2 22.5 64.4 4.4 13.1 18.9 17.3 

0.4 
% 

UERMA 47.9 7.6 11.9 22.9 14.0 0.0 3.9 0.3 
- - MAOHYA PRADESH - - - - - - - - 

~ ~ H ~ A S W R A  70.0 6.3 23.7 45.0 29.7 68.1 5.7 6.9 23.1 20.8 5 
" 8 

OR- - - - - - - - - - 
PUNJAB 63.9 4.0 7.3 30.7 21 .O 22.6 1.1 11.3 13.9 

- 
L ; 

RAJASTHAM 83.2 5.9 11.0 32.4 20.9 - - - 
l W # L  NADU 72.0 10.0 18.7 38.1 28.8 191.1 7.0 0.0 62.6 58.0 

k J n M  PRM)EGH 162.7 3.9 14.6 72.1 48.1 0.7 0.7 24 1.7 

- El 
1.3 Z 

WEST BENGAL 76.6 7.6 78.7 77.2 52.2 138.4 4.2 11.7 28.9 26.1 

DELHl 54.4 9.6 55.4 54.8 45.0 77.7 3.5 10.6 29.2 25.7 

aTHERS - - - - - 3.5 1.6 0.3 1.2 ' 3.3 

ALL *ID1A 6UB 7.3 19.6 40.5 27.4 81 .3 4.7 0.1 26.3 255 
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(Rr.Cnm) 

~opulation b a r  Current Deposits Ales. Savhyls Deposit8 Alas. Cash credit 6 overdmfl A/ca. 
(3roup 

DtWJfJdtS Deblts w b  Dsblts Ltmlts Osblb 

1. 2. 3. 4. 5. 6. 7. 8. 

Rural 1991 -92 2207 741 59 1 1852 41897 3615 46190 
(6.3) (3.2) (22.6) (14.4) (6.2) (5.0) 

Semi-Urban 1991-92 4580 257 1 72 14600 731 68 8202 112134 
(1 3.2) (1 1 .O) (27.8) (25.2) (1 1 .a) (12.2) 

Urban 1991 -92 8594 504857 12222 67297 19527 207 130 
(24.7) (21.6) (23.3) (23.2) (28.2) (22.6) 

Metropdltan 1991 -92 19445 1499817 13782 107844 37928 550338 
(55.8) (64.2) (26.3) (37.2) (54.8) (60.1) 

Notes: 1. Figures In bredrets lndkate percentages to total. 

2. 'Rural' group includes ail centres with population less than 10,000 'Semi-urban' group Includes centres with 
population between 10,000 end 1 lakh. 'Urban' group includes centres havlng population wer 1 lakh and upto 
10 iakhs and 'Metropolitan' group Includes centres with population over 10 lakhs. 
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STATEMENT II - STATE-WISE CLASSIFICATION OF DEPOSITS, APPROVED WITS, 
DEBITS TO DEPOSIT ACCOUWTS AND CASH CREDITS AND OYERDRAFTS 

(Rs.Crore1 

Statel Year Current Deposlt AJcs. Savings Deposit Alcs. Cash credit & overdraft Alcs. 
Union Territory 

Deposits Debits Deposits Debits Approved Debits 
Limits 

Andhra Pradesh 

Assam 

Bihar 

Gujarat 

liaryana 

Jammu L Kashmir 

Karnataka 

Keral8 

Madhya Pradesh 

Maharashtra 

Orissa 

Punjab 

Rajasthan 

Tamil Nadu 

Uttar Pradesh 

West Bengal 

Delhi 

Others 
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RBI PRESS RELEASES 

RBI working group on RNBCs and 
NBFCs 
(September 25, 1996) 

Pursuant to the suggestions of the Supreme 
Court contained in its judgement dated 
January 4, 1996, the Reserve Bank of India 
has set up a working group to examine the 
issues involved in the suggestion of the 
Supreme Court for creation of a separate 
instrumentality for regulation and supervision 
of residuary and other non-banking financial 
companies and extension of deposit protection 
scheme. 

The working group consists of Smt. K.S. 
Shere, Principal Legal Adviser, RBI 
(Chairperson); Shri Sudhir Bhargava, Director, 
Banking Division, Ministry of Finance, 
Government of India; Shri Ajoy Sinha, 
Additional Legal Adviser, Department of Law, 
Government of 1kdia; Shri R. Vasudevan, 
Registrar of Companies; Shri J. Goswami. Chief 
General Manager, Department of Financial 
Companies, RBI; Shri V.S.N. Murthy, General 
Manager, Department of Supervision, RBI and 
Shri T. Bandyopadhyay, Additional Chief 
General Manager, Department of Financial 
Companies, RBI (Member Secretary). 

The terms of reference of the working group 
are: 

i) To review the role of residuary non- 
banking and other financial companies 
(including chit fund companies) in tapping the 
deposits from the members of public; 

ii) To review their operational impact on the 
monetary and credit policies laid down by the 
Reserve Bank of India from time to time; 

iii) To review the status of these companies 

insofar as they have been able to inculcate 
confidence among the depositors on the basis 
of safety and liquidity of their assets as well as 
security to the depositors and their track record 
in observance of the regulatory discipline; 

iv) To review the efficacy of the supervision 
and control exercised by the Reserve Bank of 
India and to examine whether instead of Reserve 
Bank, there is a need for any other authority to 
regulate the activities of these companies; 

V) To examine the feasibility of introducing 
a deposit insurance scheme for the depositors 
of all the non-banking financial companies on 
the lines of the U.K. Banking Act of 1987. 

Background 

In its judgement dated January 4, 1996 on a 
Special Leave Petition filed by the Reserve 
Bank of India against the Calcutta High Court 
judgement in the case of Peerless General 
Finance & Investment Company Ltd., a 
residuary non-banking company, the Supreme 
Court, inter alia, suggested that: 

a) the Union Government may consider 
whether it would be advisable to create a 
separate instrumentality which may be entrusted 
with the task of supervision and enforcement of 
the provisions regulating the functions of these 
companies, and 

b) the Union Government may also consider 
whether the existing provisions need to be 
further strengthened so as to give greater 
protection to the interest of the depositors. In 
England the Banking Act, L987 contains 
provisions for a deposit protection scheme for 
the protection of the depositors. It may be 
considered whether provisions on similar lines 
could be introduced. 
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CREDIT CONTROL AND OTHER MEASURES 
AUGUST 1996 

Selected circulars issued by the Reserve 
Bank of India during August 1996 are 
reproduced below. 

Ref. DOS. BC.No. 15/08:91:001/% dated 
August 1 ,. 1996 

Investment portfolio of Banks-System 
for Custody and Control of unused B. 
R. Forms 

Please refer to RBI circular letter 
DBOD.No.BC. 143Al?4.48.G01/91-92 dated 
June 20, 1992 in which banks were advised 
about monitoring the investment portfolio 
rncluding custody of B. R. Forms, etc. As a 
follow up of recommendations made by 
Jankiraman Committee, it is advised that there 
should be a proper system i n  each bank for 
the custody of unused B. R. Forms and their 
utilisation. The existence and operation of 
these controls at the concerned offices1 
departments of the bank should be reviewed 
among others, by the statutory auditors and 
a certificate to this effect may be forwarded 
to RBI, DOS, CO every year. 

Ref.No.RPCD.PLFS.BC, 17/05.02.04/96-97 
dated August 1, 1996 

The ChairmadManaging Director/ 
Chief Executive Officer 
Ail Scheduled Commercial Banks 
(including foreign banks operating in 
India) 

Priority Sector Advances-Short-term 
loans to traditional plantations 

A reference is invited to our circular 
RPCD.No.PLAN.BC.55/04.09.01I93-94 dated 

October 2 1, 1993, in terms of which the short- 
term advances to cultivators of traditional 
plantations upto 20 acres, irrespective of 
whether they have their own processing 
facility or not, are eligible for inclusion under 
the priority sector advances by the banks 
(vide Para 1 (ii) of the annexure to the 
circular). In the light of the representations 
received from banks and others, it  has since 
been decided that all short-term advances to 
traditional plantations (i.e. tea, coffee, rubber 
and spices) irrespective of the size of holdings 
may be classified by hanks a:: direct 
agricultural advances under priorrty sector. 

2 Please issue instructions to all your 
controlling offices and branches to give effect 
to these instructions.* A copy of the 
instructions issued may plcase be f~rwarled 
to us. 

Ref. IECD.No. 7/03.27.25/96-97 dated 
August 2, 1996 

All Commercial Banks 

Housing. Finance Allocation for the year 
1996-97 " 

Please refer to our circular IECD.No. 47/ 
03.27.2994-95 dated May 22, 1995 regarding 
housing finance allocation for the year 1995- 
96. It has beea decided that, for the financial 
year 1996-97, each bank should compute its 
share of the housing finance allocation at 1.5 
percent of its incremental deposits as oir {he 
last reporting Friday of March 1996 over the 
corresponding figure of the last teporting 
Friday of March 1995 o r  the amount of its 
housing finance allocation fixed for the year 
1995-96, whichever is higher. However, this 
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is the minimum housing finance allocation 
and there is no objection to a bank exceeding 
this level, having regard to its resources 
position. 

2. The final figures of deposits as on the 
last reporting Friday of March 1995 and 1996 
and the amount of housing finance allocation 
(representing 15 percent of the increase in 
deposits during the said one year period) 
applicable to your bank for the year 1996-97 
should be advised to us within 15 days from 
the date of receipt of this circular. 

3. In order to provide flexibility to banks 
in the matter of deployment of their funds 
under the allocation, it has been decided to 
do away with sub-allocations for direct 
finance, indirect finance or investment in the 
bonds of NHB/HUDCO. Accordingly, banks 
may deploy their funds, under the allocation, 
in any of the above three categories or 
combination thereof. The other instructions 
contained in our earlier circulars (as 
summariscd in the Annexure) remain 
unchanged. 

4. Housing loans upto Rs. 2 lakhs, whether 
direct or indirect, would continue to be 
reckoned as priority sector lending. 

5. Banks should continue sending their half 
yearly housing finance statements to Reserve 
Bank in the proforma and manner laid down 
in our circular IECD.No.CMD.IV.25 IMF (PI- 
88/89 dated May 11, 1989 read with circular 
1ECD.No. 33103.27.25/94-95 dated December 
23, 1994. It may please be noted that the 
profoma of the half yearly statement has 
been prepared to suit computqrisation of 
housing finance data. Banks should, therefore, 
note to furnish the data for the bank as a 
whole (Part I, I1 & 111 of the statement) and 
for each Statefunion Territory separately 
(Part I and Part I1 of the statement) in the 
prescribed format. Banks should also strictly 
adhere to the instructions in regard to the 

compilation of the statement contained in 
Para 5 of our circular IECD.No.2203.27.251 
94-95 dated November 7, 1994. 

Summary of instructions on housing 
finance 

1. Bank credit eligible for being 
treated as housing finance under 
housing finance allocation 

(a) Finance provided for construction of 
residential houses to be constructed by 
public housing agencies like HUDCO, 
Housing Boards, ,local bodies, individuals, 
co-operative societies, employers, etc. 
priority being accorded for financing 
construction of houses meant for 
economically weaker sections, low income 
group and middle income group. However, 
housing finance of the following nature 
shall not form part of housing finance 
allqcation: 

i) housing finance granted by banks to 
their own employees; 

ii) housing finance granted to Non- 
Resident Indians (NRIs) direct or 
through Housing Finance Institutions 
(HFCs); 

i i i )  Housing loans in excess of Rs. 3 lakhs 
and Rs. 10 lakhs provided in semi- 
urbanlrural areas and Urban/ 
Metropolitan centre?, respectively; and 

iv) Finance granted for purchase of plot 
only, where the borrower proposes to 
construct the house by raising funds 
from his own sources or where the 
borrower purchasing a plot has no plan 
to construct the house. 

(b)Finance for construction of educational, 
health, social, cultural or other 
institutionstcentres, which are part of a 
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housing project and which are necessary 
for the development of settlements or 
townships; 

(c) Finance for shoppink complexes, markets 
and such other centres catering to the day 
to day needs of the residents of the housing 
colonies and forming part of a housing 
project; 

(d)Finance for construction meant for 
improving the conditions in slum areas for 
which credit may be extended directly to 
the slum-dwellers on the guarantee of the 
Government or indirectly to them through 
the State Governments; 

(e)Finance provided t o  ( i )  the bodies 
constituted for undertaking repairs and ( i i )  
the owners of buildinglhouselflat, whether 
occupied by themselves or by tenents, to 
meet the need based requirements for their 
rcpairsladditions, after satisfying 
themselves regarding the estimated cost 
(for which requisite certificate should be 
obtained from an EngineerIArchitect, 
wherever necessary) and obtaining such 
security as deemed appropriate. 

(f) housing finance provided by  banks for 
which refinance is availed of from 
National Housing Bank (NHB). 

(g)Rank credit given for slum improvement 
schemes to be implemented by Slum 
Clearance Boards and other public 
agencies. 

(h)Investment i n  the guaranteedlnon- 
guaranteed bonds and debentures of NHBI 
HUDCO provided investment in non- 
guaranteed bonds is made only if 
guaranteed bonds are not available. 

2. Terms and conditions for sanction of 
Housing Finance 

(a) Security 

The security for direct housing finance 
should be mortgage of property or 
Government guarantee. If neither is feasible, 
banks can accept, at their discretion, security 
of adequate value in the form of life insurance 
policies, Government promissory notes, 
shares and debentures, gold ornaments or 
such other security as may be deemed 
appropriate. 

(b) Margin 

Margin for direct housing loans will be ;IS 

under:- 

Amount of loan Margin* 

i) Upto Rs. 20,000 20% 

ii) Above Rs. 20,000 and 
upto Rs. 50,000 25% 

i i i )  Above Rs. 50.000 and 
upto Rs. 1,00,000 30% 

iv )  Above Rs. 1,00.000 35% 

* The cost of land should also be taken into 
account in the estimated cost. 

(c) Rate of ~nt&est  

The rate of interest on directlindirect 
housing finance will be in conformity with 
RBI's directive in this regard in force. (The 
directive presently in force is DBOD.No.Dir. 1 14 
& 115113.07.01194 dated October 17, 1994 read 
with DBQD. No.DIR.BC.97 & 9811 3.07.01195 
dated September 12, 1995). 



(t i)  Repay~~~ent  schedule 

(i) The repayment period of direct housing 
finance should not exceed 15 years (including 
it moratorium or repayment holiday, at the 
option of the beneficiary, till completion of 
construction or 18 months from the disburse- 
ment of first instalment of the loan, whichever 
may be earlier). The repayment schedule 
should be fixed on a realistic basis taking into 
account the repayment capacity of the 
borrower, which should not normally exceed 
30 per cent of his income. 

( i i )  In order to make housing finance 
affordable for the lower income groups, banks 
may consider fixing the rnonthly/quarterly 
instalments on a graduated basis if there is a 
reasonable expectation of growth in the 
income of the borrowers in coming years. 

(e) Indirect housing finance 

(i) General 

Banks should ensure that their indirect 
housing finance is channelled by way of term 
loans to housing finance institutions, housing 
hoards, other public housing agencies, etc. 
primarily for augmenting the supply of ser- 
viced land and constructed units. I t  should 
also be ensured that the supply of plots/ 
houses is time bound and public agencies do 
not utilise the bank loans merely for 
acquisition of land. Similarly, serviced plots 
should be sold by these agencies to co- 
operative societies, professional developers 
and individuals with stipulation that the 
houses should be constructed thereon within 
a reasonable time, not exceeding 3 years. For 
this purpose, banks may take advantage of 
various guidelines issued by NHB for 
augmenting the supply of serviced land and 
constructed units. 

(ii) Lcnding to Housing Finance 
f nstitntiorps 

The quantum of term loans to be granted 
by banks to housing finance institutions, 
together with outstanding balances in the 
existing term loans, if any, from the banking 
system, should not exceed three times of their 
net owncd funds (i.e. paid up capitul and free 
reserves less accumulated balance of loss and 
other intangible assets as per the lust audited 
balance she&, within the overall ceiling fixed 
by NHB. However, housing finance companies 
promoted/sponsored by comrnercial banks, 
HDFC and HUDCO are exempted from the 
above stipulation. 

(iii) Lending to Housing Boards and 
other agencies 

Banks may extend term loans to state level 
Housing Boards and other public agencies. 
However, in order to develop a heillthy 
housing finance system. while doing so, banks 
must not only keep in view the past 
performance of these agencies in the matter 
of recovery from the beneficiaries but they 
should also stipulate that the Boards will 
ensure prompt and regular recovery of loan 
instillments from the beneficiaries. 

( iv )  Financing of land acquisition 

In view of the need to increase the 
availability of land and house sites for 
increasing the housing stock in the country, 
banks may extend finance to pub!ic agencies 
for acquisition knd development of land 
provided it is a part of the complete project, 
including development of infrastructure such 
as water systems, drainage, roads, provision 
of electricity, etc. Such credit may be 
extended by way of term loans. The project 
should be completed as early as possible and, 
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in any case, within 3 years, so as to ensure 
quick re-cycling of bank funds for optimum 
results. If the project covers construction of 
houses, credit extended therefor in respect of 
individual beneficiaries should be on the same 
terms and conditions as stipulated for direct 
finance. 

( v )  Term loans to private builders 

In view of the important role which 
professional builders as providers of 
construction services have to play in the 
housing field, especially where land is 
acquired and developed by State Housing 
Board and other public agencies, commercial 
banks may extend credit to private builders 
on commercial terms by way of demand loans 
linked to each specific project for a maximum 
period upto 18 months, subject to usual 
safeguards and after obtaining such security 
as banks may deem appropriate. Such credit 
may be extended to builders of repute and 
employing professionally qualified personnel. 
It should be ensured, through close 
monitoring, that no part of such funds is used 
for any speculation in land. Care should also 
be taken to see that prices charged from the 
ultimate beneficiaries do not include any 
speculative element, that is, prices should be 
based only on the documented price of land, 
the actual cost of construction and a 
reasonable profit margin. 

The condition relating to the maximum 
period may be relaxed in the case of builders 
who would like to avail of bank cfedit for the 
development of plots coupled with the 
construction of flats/houses under the refinance 
scheme of NHB, subject to the following 
conditions:- 

I .  The loan amount in respect of atleast 75 
percent of the dwelling units i.e. flats/houses 
should not exceed Rs. 3 lakhs in'semi-urban/ 
rural areas and Rs. 10 lakhs in urban/ 

metropolitan areas per individual unit. 

2, Builders' own contribution should not be 
less than 25 percent of the cost of the 
project and the banks should ensure that 
the same is brought in first and used before 
disbursement of the bank credit. 

3. Bank credit will be by way of term loans 
for a period of 3 to 5 years linked to each 
specific project. The finance should be 
made available for the completion of the 
project which includes construction of the 
dwelling units. 

4. The builders will not be receiving payments 
from the prospective buyers of the dwelling 
units during the development and 
construction stage. The builders 'are 
required to issue an open advertisement in 
the local newspapers inviting members of 
NHB's Home Loan Account Scheme 
(HLAS) and others to apply for allotment 
making it clear, at the same time, that the 
intending buyers of dwelling units, whether 
members of HLAS or not, are not required 
to make any deposits or advance payments 
to the builders. 

5. The dwelling units will be sold to the 
prospective buyers at the pre-determined 
prices to avoid speculation. 

6. On completion of the project, the dwelling 
units will be sold on outright sale basis to 
allottees who" may avail of loans from 
banks, if desired by them. 

7. Sale proceeds should be utilised by the 
builders strictly for repayment of the term 
loans given tcr them by banks. 

3. Refinance from RBI 

Finance provided by banks would not be 
eligible for refinance from RBI. 
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Certain clarifkations about Direct 
Hodmg Finance 

Bank finance extended to a person who is 
already owning a house in the townJvillage 
where he resides, for buyingtconstructing a 
second house in the same or other town/ 
village for the purpose of self occupation, 
may be considered as direct housing 
finance. 

b)Bank finance extended for purchase of 
house by a borrower,who proposes to let 
i t  out on rental basis on account of his 
posting outside the headquarter or because 
he has been provided accommodation by 
his employer, may be treated as direct 
housing finance. 

c )  Bank finance extended to a person who 
proposes to buy on old house wherein he 
is presently residing as a tenant may be 
classified as direct housing finance, 
provided such existing house is not more 
than 5 years old. 

Ref.No.DBOD.FSC.BC. 107/24.76.002/95- 
% dated August 2, 1996 

The Chairmen/Chief Executives of all 
Commercial Banks 

Ready Forward Transactions 

Please refer to our circular 
DBOD.No.FSC.BC, 100/24.76.002/95-96 
dated July 23, 19% on the above subject. 

2. Reserve Bank of India in consultation 
with 'the . Government of India has now 
approved the 13.62 per cent Government 
Stock, 1998 for the purpose of ready forward 

contracts, in addition to the dated securities 
approved earlier, provided the transactions 
are effected at Mumbai and the deals are put 
through the Subsidiary General Ledger (SGL) 
Accounts. 

3 A directive DBOD.No.FSC.BC. 106I 
24.76.002195-96 dated August 2, 1996 issued 
in this regard is enclosed. 

Ref.No.DBOD.FSC.BC. 106/24.76.002/95- 
% dated August 2, 1996 

Ready Forward Transactions 

As the Reserve Bank of India, (hereinafter 
referred to as 'the Bank') has in terms of 
Notification No.S.0.2.1 dated June 27, 
1969, as amended vide Notification 
No.S.0.425 (E) dated June 1,  1994, and 
issued by the Central Government in exercise 
of the powers conferred by sub-section ( I )  of 
Section 16 of the Securities Contracts 
(Regulation) Act, 1956, approved the 1 3.62 
percent Government Stock, 1998 for the 
purpose of ready forward contracts, the Bunk 
in exercise of its powers conferred by Section 
35A of the Banking Regulation Act. 1949 and 
being satisfied that it is necessary in the 
public interest so to do, hereby permits the 
banks to undertake ready forward deals in 
13.62 per cent Government Stock, 1998 
subject to the condition that 

i) the banks would undertake all transactions 
of ready forward in 13.62 per- cent Government 
Stock, 1998 only at Mumbai. 

ii) such transactions shall be put through 
the Subsidiary General Ledger (SGL) 
Accounts. 
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Ref.DBOD.No.FSC.BC. 105124.92.001 -96 
dated August 2, 1996 

All Commercial Banks and other 
Institutions permitted to participate in 
CallINotice Money Market and Term 
Money Market (as per list attached) 

Participation in Call/Notice Money 
Market and Term Money Market 

Please refer to our circular 
DBOD.No.FSC.BC.69/24.92.001-96 dated 
June 6, 1996 permitting 

(i) PNB Gilts Ltd. 
(ii) SBI Gilts Ltd. 
(iii) Gilt Securities Trading Corporation Ltd. 
(iv) ICICl Securities and Finance Company 

Ltd. 

to participate in the calllnotice money 
market (overnight call money and short notice 
money for period upto and including 14 days) 
and Bills Rediscounting Scheme as lenders 
and borrowers. 

2. It has been decided to permit the above 
four Primary Dealers to participate in the 
Term Money Market both as a lender and n 
borrower with immediate effect. They will 
participate in the market along with all 
scheduled commercial banks, cooperative 
banks, Discount and Finance House of India 
Ltd., Securities Trading Corporation of India 
Ltd., and other approved institutions. 

3. An amended Directive DBOD.No. FSC. 
BC. 104/24.92.001-96 dated August 2, is enclosed. 

Ref.DBOD.No.FSC.BC. 104124.92.001-96 
dated Augl~st 2, 1996 

Interest Rates on Deposits 

In exercise of the powers conferred by 

Sections 21 and 35A of the Banking 
Regulation Act, 1949, the Reserve Bank of 
India, being satisfied that it is necessary and 
expedient in the public interest so to do, 
hereby directs that its Directive DBOD.No. 
Dir.BC. 15 1 lC.347-85 dated December 27, 
1985, as amended from time to time, shall be 
modified with immediate effect, in the manner 
set out below. In paragraph 15, Exemptions, 
Clause (a) shall be substituted by the 
following:- 

"(a) from a bankipg institution, a co- 
operative bank other than Land 
Development Bank, Discount and 
Finance House of India Ltd. (DFHI), 
Securities Trading Corporation of India 
Ltd., (STCI), PNB Gilts Ltd., SBI Gilts 
Ltd., Gilt Securities Trading Corporation 
Ltd., ICICI Securities and Finance 
Company Ltd." 

The other provisions of the Directive 
DBOD.No.Dir.BC. 15 1lC.347-85 dated 
December 27, 1985, as amended from time to 
time, shall remain unchanged. 

List of Institutions permitted to 
participate in the CallINotice Money 
Market 

(A) Permitted to participate in the 
calUnotice money market and term 
money market both as lenders and 
borrowers 

I .  All Scheduled Commercial Banks 
2. Co-operative Banks 
3. Discount and Finance House of India Ltd. 
4. Securities Trading Corporation of India 

Ltd. 
5. PNB Gilts ~ t h .  
6. SBI Gilts Ltd. 
7. Gilt Securities Trading Corporation Ltd. 
8. ICICI Securities and Finance Company 

Ltd. 
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(B) Per tuhd to participate in the 
calUn~,tke money market only as 
leraders 

I .  Life Insurance Corporation of India 
2. Unit Trust of lndia 
3. General Insurance Corporation of lndiil 

and its subsidiaries 
4. Industrial Development Bank of India 
5.  National Bank for Agriculture and Rural 

Development 
6. Industrial Credit and Investment 

Corporation of India Ltd. 
7. Industrial Reconstruction Bank of India 
8. Export Credit and Guarantee Corporation 

of India Ltd. 
9. SBI Mutual Fund 

10. Canbank Mutual Fund 
I I. Industrial Finance Corporation of lndia 
12. National Housing Bank 
1.3. Shipping Credit and Investment Company 

of India Ltd. 
1 4. Tourism Finance Corporation of India Ltd. 
15. Export Import Bank of India 
16. LIC Mutual Fund 
17. Small Industries Development Bank of 

India 
18. BOI Mutual Fund 
19. Indian Bank Mutual Fund 
20. PNB Mutual Fund 
2 1. GIC Mutual Fund 
22. BOB Mutual Fund 
23. IDBI Mutual Fund 
24. Birla Mutual Fund 
25. Morgan Stanley Mutual Fund 
26. Apple Mutual Fund 
27. Shriram Mutual Fund 
28. J. M. Mutual Fund 
29. Kothari Pioneer Mutual Fund 
30. C R ~  Mutual Fund 
3 1. ICICI Mutual Fund 
32. Alliance Capital Mutual Fund 
33. 20th Century Mutual Fund 
34. Taurus Mutual Fund 
35. Tata Mutual Fund 
36. Reliance Capital Mutual Fund 
37. Jardine Fleming Mutual Fund 

. 
38. H. B. Mutual Fund 
39. Templeton Mutual Fund 
40. Sun F & C Mutual Fund 

List of Institutions permitted to participate 
in the Bills Rediscounting Scheme 

I .  All Scheduled Commercial Bankh 
2. Life Insurance Corporation of India 
3.  General Insurance Corporation of 1ndi;r 

and its Subsidiaries 
4. Industrial Credit and lnvestmeni 

Corporation of India Ltd. 
5. Unit Trust of lndia 
6. Industrial Reconstruction Bank of indid 
7. Export Credit and Guarantee Corporation 

of India Ltd. 
8. Industrial Development Bank of lndia 
9. SBI Mutual Funtl 

10. Select Urban Co-operativc Bunks (As 
mentioned in the Annexure to circular 
DBOD.No.BP.BC. I0 I/C.469/138 dated 
March 5, 1988) 

I 1. Canbank Mutual Fund 
12. Industrial Finance Corporation of India 
13. National Bank for Agriculture and Rural 

Development 
14. Discount and Finance House of India Lld. 
15. National Housing Bank 
16. Shipp~ng Credit and Investment Company 

of lndia Ltd. 
17. Tourism Finance Corporation of India Lld. 
18. Export-Import Bank of lndia 
19. LIC Mutual Fund 
20. Madhya Pradesh Rujyil Sahakari Bank 

Maryadit, Bhopal 
21. Maharashtra State Co-operative Bank 

Ltd., Mumbai 
22. Tamil Nadu Stale Apex Co-operalive 

Bank Ltd., Madras 
23. Small Industries Development Bank of lndia 
24. BOI Mutual Fund 
25. Indian Bank Mutual Fund 
26. PNB Mutual Fund 
27. GIC Mutual Fund 
28. Rajasthan State Co-opemttve Bank Ltd.. 

Jaipur 
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29. Securities Trading Corporation of India 
Ltd. 

30. BOB Mutual Fund 
3 1. IDBI Mutual Fund 
32. Birla Mutual Fund 
33. Morgan Stanley Mutual Fund 
34. Apple Mutual Fund 
35. Shriram Mutual Fund 
36. J. M. Mutual Fund 
37. Kothari Pioneer Mutual Fund 
38. CRB Mutual Fund 
39. ICICI Mutual Fund 
40. Alliance Capital Mutual Fund 
41. 20th Century Mutual Fund 
42. Taurus Mutual Fund 
43. Tata Mutual Fund 
44. Reliance Capital Mutual Fund 
45. Jardine Fleming Mutual Fund 
46. PNB Gilts Ltd. 
47. SBI Gilts Ltd. 
48. Gilt Securities Trading Corporation Ltd. 
49. ICICI Securities and Finance Company 

Ltd. 
50. H.. B. Mutual Fund 
5 1 .  Templeton Mutual Fund 
52. Sun F & C Mutual Fund 

Ref.RPCD.No.Plan.RC. 19104.09.0 1/96-97 
dated August 5, 1996 

The ChairmadManaging Director 

All private sector commercial banks 

Priority Sector Lendings-Shorffall in 
achievement of target 

A review of the performance of private 
sector banks in lending to the priority sector 
has sh0w.n that most of the banks have not 
achieved the targets stipulated in this regard. 
The continuing shortfall in meeting the 
priority sector lending targets has been a 
matter of concern and banks have been 

advised time and again to take steps to 
improve their perfomnance, failing which 
could invite bank-specific policy measures. 

2 It has now been decided that private 
sector banks which have failed to meet the 
priority sector lending targets of 40 per cent 
of net bank credit as on the last reporting 
Friday of March 19%. will have to deposit 
50 per cent of the shortfall with NABARD or 
SIDBI. The deposits with NABARDISIDBl 
will be for a period of one year from the date 
of such deposit and will carry interest at the 
rate of 8 per cent per annum. The deposits 
should be placed as early as possible, but nut 
later than August 31, 19%. under advice to 
US. 

3. Please arrange to forward to us, as soon 
as possible the position in respect of the 
shortfall and the deposit placed by you with 
NARARDISIDBI. 

Ref. UBD. No.DS.PCB .CIR. 161 1 3.0 1.00/ 
96-97 dated August 9, 1996 

All Primary Cooperatlve Banks 

Rate of interest on advances against 
term deposits 

Please refer to our circular UBD.No. DS. 
CIR.PCB. 1711 3.01.00195-96 dated September 
29, 1995 on the captioned subject in terms of 
which banks have been given freedom to 
determine the interest rates chargeable on loans/ 
advances over Rs. 2 lakhs granted against a 
dornestic/NRE term deposits to a person in 
whose name the deposit stands (singlyljointly or 
as a guardian). It is clarified that advances over 
Rs. 2 lakhs granjed against domesticMRE term 
deposits to a person in whose name the deposit 
stands (singlyljointly or as a guardian) would 
attract the stipulation of a minimum lending rate 
of 13 per cent per annum. 
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R~~.No.DBOD.BP.BC. 10912 1.03.053t96 
dated August 9, 19% 

All Scheduled Cemmcrrid Bonks 
(Excluding Regional Rural Banks) 

Certificate of Deposits (CDs) Scheme 

Please refer to our circular DBOD.No. 
BP.BC. 134165-89 dated June 6, 1989 on the 
scheme of Certificate of Deposits (CDs). The 
question of investment by commercial banks 
in CDs issued by other bankstfinancial 
institutions was recently examined by us and 
i t  is clarified that there is no prohibition on 
banks investing in CDs of other banks/ 
financial institutions. The CDs will be freely 
transferable by endorsement and delivery 
after 30 days of the date of issue, instead of 
4 days of the date of issue stipulated in 
paragraph 8 of the circular referred to above. 

2. All other terms and conditions relating 
to issue of CDs by banks remain unchanged. 

Ref.DBOD.No.FSC.BC. 1 10/24.92.001-96 
dated August 10, 1996 

All Scheduled Commercial Banks 

Bank Finance for Primary Dealers 

As you are aware, with a view to 
strengthening the institutional structure for 
Government Securities, the Reserve Bank of 
India has introduced a system of Primary 
Dealers (PDs). Six institutions v.iz., 

(a) ~ i s o o u n t '  & Finance House of India Ltd. 
(blsecurities Trading Corporation of India 

Ltd. 
(c)SBI Gilts Ltd. 
(d)PNB Gilts Ltd. 
(e)  ICICI Securities and Finance Co. Ltd., and 
(0 Gilt Securities Trading Corpo~ation Ltd. 
have been given accrcdition by the RBI as 
Primary Dealers. 

2, While considering credit facilities to the 
Primary Dealers, banks are advised to keep 
in view, the instructions contained in the 
following circulars i~sucd by us/Industrial 
and Export Credit Department (IECD). 

(i) DBOD.No.SIC.BC. 1 14C. 739 (A-I) 86 
dated October . 24, I986 regording 
advances against shares and dehentures 

(ii)  DB0D.No.Dir.BC. 1471 13.07.05/93 
dated August 5 ,  1993 regarding bank 
finance for market makers 

(iii)  DBOD.No.Dir.BC.7StI 3.07.05/% dated 
July 17. 1995 regarding advances against 
shares and debentures 

(iv) IECD. Circular No. 25/08.12.01/95-96 
dated April IS, 1996 regarding loan 
system for delivery of bank credit 

3. As regards the rate of interest on the 
advances to the PDs, banks should be guided 
by the instructions contained in our Directive 
DBOD.No.Dir.BC. 1 141 13.07.01 194 dated 
October 17, 1994. 

Ref.DB0D.No.DIR.BC. 1 1411 3:07:0 1 196 
dated August 24, 1996 

All Regional Rural Banks 

Lending rates of Regional Rural Banks 

In October 1994, scheduled commercial 
banks including Kegional Rural Banks were 
given the freedom to fix their lending rates 
for credit limits of over Rs. 2 lakhs. 
Simultaneously the lending and deposit rates 
of co-operative banks were totally deregulated 
and these banks were allowed to determine 
their deposit and lending rates subject to the 
prescription of a minimum lending rate of 
12.0 per cent per annum. Since June 1995, 
Urban Cooperative banks are free to fix the 
lending rate to all categories of borrowers 
subject to the minimum lending rate of 13.0 
per cent per annum. 
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2. In this context the question of lending 
rates for Regional Rural Banks has been 
under consideration for some time. In the 
context of the need for ensuring viability of 
Regional Rural Banks and providing greater 
manoeuvrability and ensuring the flow of 
adcquate and sustainable credit to the rural 
sector, i t  has been decided that, effective 
August 26, 1996, Regional Rural Banks are 
free to determine their lending rates. 

3 An amending directive DBOD.No. 
Dir.BC. 1 1 31 1 3:O 1 :07/% daled August 24, 
1916 is enclosed. 

Ref.DBOD.No.DIR.BC, 1 1  311 3:07:01/96 
dated August 24, 1996 

Interest rates on advances 

In exercise of the powers conferred by 
Sections 21 and 35A of the Banking Regulation 
Act, 1949, the Reserve Bank of India being 
satisfied that it is necessary and expedient in the 
public interest so to do, hereby directs that, with 
effect from August 26, 1996, nothing contained 
in the directive DBOD.No.DIR.BC.18iC.96-90 
dated September 21, 1990, as amended from 
time to time, shall apply to Regional Rural 
Banks. 
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1. Forward Cover 

EXCHANGE CONTROL 
AUGUST 1996 

It has been decided to relax/modify the 
relevant regulations regarding providing 
forward exchange cover facilities by 
authorised dealers as follows: 

i) Remittance of Dividend-Forward cover 
for remittanqe of dividend due to overseas 
investors on account of direct foreign 
investment in India which ;vas available to 
resident corporates only in respect of final 
dividend, has been extended to include 
interim dividend, once the Board of 
Management of the Indian company decided 
the rate of interim dividend. 

ii) Freight  Collections- Authorised 
dealers have been permitted to provide 
forward cover to foreign shipping companies 
in respect of net remittable surplus freight 
collections, subject to certain conditions. 

iii) Substitution 01' Order-Substitution of 
an import or export order under forward 
contract with another has been permitted, 
irrespective of whether the original order is 
cancelled or not. 

iv) Foreign Currency Loans, GDR Issues, 
etc.-Forward cover may be made available 
in respect of (a) foreign currency loans raised 
in any form after the borrower has obtained 
final approval for the loan arrangment from 
Reserve Bank and (t) GDR issues, once the 
issue price has ben finalised after completion 
of all formalities. Qutright cancellation of the 
forward contracts before the commencement 
of the draw-down is not permissible without 
the prior approval of Reserve Bank. 

2. Hedging of Loan Exposures 

Authorised dealers are permitted to offer 
i) interest rate swaps, i i )  Currency swaps. 
iii) Coupon swaps, iv) Purchase of interest 
rate caps/collars and v) Forward ratc 
agreements to their corporate clients either by 
booking the transaction overseas or on a 
back-to-back basis, without prior approvul of 
Government or Reserve Bank. Corporates are 
also permitted to unwind from a hcdpe 
transaction without prior approval of 
Government or Reserve Bank. Payn~ent of 
upfront premia as well as a11 other charges 
incidental to the hedge transaction can also 
be effected by authorised dealers without 
prior approval of Reserve B a ~ k .  These 
facilities are available subject to certsitl 
conditions. 

3. Sale of Foreign Currency to 
Full-Fledged Money Changers1 
Authorised Dealers 

The restricted money changers have been 
advised to sell the travellers cheques acquired 
by them during their money changing busitless 
to an authorised dealer in foreign exchange 
or to a full-fledged money changer 
immediately, i.e., not later than the next 
working day. 

4. Deferred Payment Protocols dated 
30th April 1981 and 23rd December 
1985 between the Government of 
India and erstwhile USSR 

The rupee value of the special currency 
basket has been fixed at Rs. 4b.9403 with 
effect from 20th July 1996 
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CURRENT STATISTICS 

Table No. Title 

General 

1. Selected Econom~c Indicators 

Money And Banking 

2. Reserve Bank of lndia - lssue Department and Banking Department 

3. All Scheduled Banks - Bus~ness in India 

4. All Scheduled Commercial Banks - Business in India 

5. State Go-operative Banks maintaining Accounts with the Reserve Bank of India 

6. Reserve Bank of India's Accommodation to Scheduled Commercial Banks 

7. Cheque Clearances - Centres managed by Reserve Bank of lndia (Revised Series) 

8. Cheque Clearances - Centres managed by Agencies other than Reserve Bank of lndia 

9. Money Stock Measures 

10. Sources of Money Stock (M3) 

1 1. Reserve Money and its Components 

12. Sources of Reserve Money 

13. Relatlve Rates of Return in Major Financial Markets 

14. Call Money Rates of Major Commercial Banks - Mumbai 

15, lssue of Certificates of Deposit by Scheduled Commercial Banks 

16. lssue of Commercial Paper by Companies 

Public Finance 

17. Government of lndia : 91 - day Treasury Bills 

18. Government of lndia : Auctions of 91 -day Treasury Bills 

19. Government of lndia : Auctions of 364 - day Treasury Bills 

Production 

20. Group-wise lndex Numbers of Industrial Production 

21. lndex Numbers of lndustr~al Production (Use - Based Classificationj 

Capital Market 

22. New Capital Issues by non-Government Public Limited Companies 

23, lndex Numbers of Ordinary Share Prices 

24. lndex Numbers of Security Prices - All lndia (Averages) 

25. lndex Numbers of Security Prices - Regional 

26. Gross YieMs on Government and lndustrial Securities - All India 

27. Gross Yields on lndustrial Securities and their lndex Numbers - All lndia and Regional 
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ntts Tam No- 
Prices 

28 Bullion Prices (Spot) - M u m i  

29. Consumer Price lndex Numbers for Industrial Workers - All lndia and Selected Centres 

30 Consumer Price Index Numbers for Urban Non-Manual Employees - All India and 
Selected Centres 

31. Consumer Price lndex Numbers for Agricultural / Rural Labourers 

32. lndex Numbers of Wholesale Prices in lndia - by Groups and Sub-Groups (Average) 

33 lndex Numbers of Wholesale Prices in lndia - by Groups and Sub-Groups 

(Month-end~Year-end data) 

Trade And Balance of Payments 

34 Foreign Trade (Annual and Monthly) 

35. India's Overall Balance of Payments 

36. Foreign Exchange Reserves 

37. Daily Foreign Exchange Spot Rates 

38. Sale/Purchase of U.S. Dollar by the Reserve Bank of lndia 

39. Indices of REER and NEER of the Indian Rupee 

Quarterly Tables 

40. Savings Deposits with Commercial Banks 

41. Short and Medium Term Advances of NABARD to State Co-operative Banks 

42. Small Savings 

43. Details of Central Government Market Borrowings 

Notes on Tables 8 892 

-. - 

Notes : (1 ) The coverage of data will be expanded from time to time to include new statistical inforrnatbn as and when it becomes aWlabk. 
(2) Some of the figures included in the tables are provisional and may be revised in later issues. Each issue contains ail the 

revisions made upto the date of publication of the Bulletin. 
(3) The following symbols have been used throughout this Section : 

.. = Figure is not available - = Figure is nil or negligible 
P = Provisional 

(4) Where necessary, each figure ha8 been rounded off to the nearest final digit. For this ream, there may be, in mne taMs 
a slight discrepancy between the sum of the constituent items and the total. 

(5) A line dnwn across a column between two conseartwe figurn indicates that the figurer above and bdolw the line heve been 
compiled on different basis and are not strictly comparable. In each case, a suitable footnote is added. 

(6) For definitions of important items, sources of data, coverage, scope, method of ownpliation, etC. a retmnc8 may # mado 
to the Expknatory Notes, iswed as a supplement ta the Octobsr 1978 ifma of the Bulletin. 

(7) 1 Lakh = 1,00,000 1 Million = 10 Whs 1 C m  = 10 Wlion. 
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NO.l : SELECTED ECONOMIC INDICATORS 

output 
1. Gross Domestic Product Rs.m crores 2.12.253 2,24387 2,36,064 2,51,010 2,67,461 

at Factor Cost (at 1980-81 pr~ces) (PI (PI (PI (QE) (RE) 

2, Index number of Agricultural 
Production (All crops) 
a. Foodgrains Production 

3. General index of 
Industrial Production (9) 

Money and Banking 
Reserve Bonk of India (4) 
4. Notes in circulation 
5. Rupee Securities ( 1 )  

6. Loans and discount 
(a) scheduled commercial banks (2) 
(b) State co-operative banks (2) 
(c) Bills purchased and discounted 

(internal) 

Triennium ended 
1981-82=100 148.4 
m~llion tonnes 176.4 

Rs.in crores 53,784 
86.035 
19.900 
8.169 

38 

157.3 164.6(P) 163.3 (P) 
184.3 191.1 185.0 (P) 

232.0 253.7 283.8 (P) 

Sch@duW Commerclol bonks 
7. Aggregate deposits (5) Rs.m crores 1,92,542 238,572 3,15,132 386,859 4,33.819 4,53,096(~) 4,61,745(~) 4.63.158~~; 
8. , Bank credit (5 )  1.16,301 1,51,982 1.64,418 2.11.560 2,54,015 2.49,311(~) 2,50,949(P)2,55,256(Pi 
9. Investment in Govt. Securities (5) 49,998 75,945 1.01.201 1,17,685 1,32,227 1,44,242(~) 1,45,301(~) 1,46,383(Pi 
10. Cheque clearances (3) Rs.m Thousand 1,703 3,027 2.939 3,237 3.447 358 (P) 298 

crores 
11. Money Stock measures (6) 

(a) M1 Rs.in crores 92.892 1.24.066 150,778 1,92.257 2,14,363 2,16,324 2,17,226 2.21.302 
(b) M3 2,65,828 3.66,825 434,407 5.31,426 6.01,836 6,30,681 6,39.414 6,46549 

lnmmdt R I N I  
12. Inter-bank call money rate per cent 

(Mumbai) (7) per annum 21.18 14.42 6.99 9.40 17.73 6.07 8.36 
,13. Yield on Zero Coupon Bond 1999 15.35 14.01 13.64 
'1 4. Yield on 1 1.5% Loan 2008 14.42 14.43 14.44 
ht i l ic  Flnanco (4) 
15. Govt. of India 91 day treasury bills Rs.in crores .. 20,091 29,503 32,331 41.941 52,295 47,688 49.437 
' (Total out8tandings) 

*(a] of whM,ad-hocs(outstandings) .. 15,265 20,000 23,480 27,595 32.220 28,270 33.245 
Prlo lndlcrs 
10. Wholesale prices (8) 1981 -8211 00 

(a) All commodities 182.7 228.7 247.8 274.7 295.8 
. ,/b) Prlmery articles 184.9 234.6 250.9 283.2 304.1 

(c) Fuel,power,light and lubricants 175.8 227.1 262.4 280.4 285.4 
fd) Manufactured products 182.8 225.6 243.2 268.8 293.1 
(e) Foodgrains 179.2 242.4 260.7 293.2 313.0 

See 'Notes on Tables'. .a 
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# NO.l : SELECTED ECONOMIC INDICATORS 

( 1 )  Edible oils 1981-82-100 223.3 264.9 254.3 279.9 301.6 
(g) Sugar,khandeari h gur 152.3 179.7 237.3 259.0 2 4 . 2  
(h) cotton raw 145.5 218.0 245.5 388.3 376.4 

I 7 Consumer price Indices (All-India) (9) 
(a) Industrial Workers . 1982=100 193 240 258 204 313 343 
(b) Urban Non-Manual Employees 1984-851100 161 202 21 6 237 
(c) Agricultural Labourers July 1986- 

June 198711 00 .. 240 (11) 256 

18  Secilrity prices (ordinary shares) (8) 1980-81 -1 00 500.3 1,142.1 1.051.3 1.537.3 1,189.6 1.204 
Trade 

19. Value of imports in millions 24,073 21,882 23,306 28,654 36,37O(P) 2,998(P) 2.874(P) 
or US$ 

20. Value of exports 18,145 18,537 22,238 26,331 31,831 (P) 2,64O(P) 2,597(P) 
21 Balance of trade -5,928 -3.345 -1.068 -2,323 -4,539(P) -358(P) -2V(P) 
22. Foreign exchange resewem (10) 

(a) Foreign currency assets in millions 2,236 6,434 15,088 20,809 17,W(P) 17,876 (P) 18,433(P) 19.1 7?(P) 
of US.$ 

(b) Gold 3,498 3,380 4,078 4.370 4,561 4,455 (P) 4.410 (P) 4.382 (P) 

(c) SORs 1 02 18 1 08 7 82 10 (P) 57(P) 76 (P) 

Employment Exchange Strtlrtlcr (12) 

23. Number of registrations (000's) 6,541 5,301 5.532 5,927 5.858 
24 Number of applicants 

(a) Placed in employment 265 239 231 205 215 

(b) On live register (10) 34,632 36,758 36,276 36,691 36.742 

OE : Quick Estimate. RE :Revised Estimates. 
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t NO. 2 : RESERVE BANK 

- 
1995 

1 

Last FridayIFriday 1990-91 1994-95 1995-96 Oct . 

1 2 3 4 5 
- 

Issue Department 

Liabilltles 

Notes in circulation 53,784 1,02.302 1,20.073 1.14.564 I 

Notes held in Banklng Department 23 40 35 28 

Total Iiabllltles (total notes issued) or assets 53,807 1,02,342 1,20,107 1,14,592 

Assets 

Gold coin and bullion 6,654 11.477 13.751 12,512 

Foreign securities 200 10.200 10.200 10.200 

Rupee coin (1 ) 29 116 115 45 

Government of India rupee securltles 46.924 80,550 96,041 91 .835 

Banking Department 

Liabilltres 

Deporlts 38,542 72,263 58,307 64,519 

Central Government 6 1 1,209 54 52 

State Governments 33 216 18 15 

Scheduled Commercial Banks 33.484 60,029 50.667 54,552 

Scheduled State Co-operative Banks 244 576 705 339 

Non-Scheduled State Co-operative Banks 13 12 25 9 

Other banks 88 600 600 708 
3 

NABARD 

(I) National Rural Credit (Long-Term Operations) Fund - - - - 
(11) National Rural Credit (Stabilisation) Fund - - - - 

Others 4.619 9,621 6,238 8.844 

Other liabilities (2) 28,342 30,856 39,176 31.907 

Total liabllitles or assets 66,884 1,03,118 97,461 96,426 

See 'Notes on Tables'. 
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(Rs. in crores) 
C- 

1996 

May June July August September Oct. 4 Oct. 11 Oct. 18 Oct . 25 - 
. 6  7 8 9 10 11 12 13 14 
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No. 2 : RESERVE BAR 

- 
1995 

Last FridayIFr~day - 
1990-91 1994-95 1 995-96 Oct. - 

1 2 3 4 5 

Notes and coins 23 4 1 35 28 

Balances held abroad (3) 4,008 49,345 43,623 45,544 

Loan8 and Advancer 

Central Government 

State Governments (4) 

Scheduled Commercial Banks 

State Co-operative Banks 

Industrial Development Bank of India 

NABARD 

EXlM BANK 

Blllr Purchased and Dlrcounted 

Internal 

Government Treasury Bills 

Investments 

Other Assets (5) 2,666 7.549 8,153 4,804 
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OF INDIA 

(Rs. in crores) 
1996 

- -- 

May June July August September Oct. 4 Oct. 11 Oct. 18 013.25 
6 7 8 9 10 11 12 

l3 . 14 
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NO. 3 - ALL SCHCIDUUD 19- - 
1995 

Last Reporting Friday ( ~ n  case of March)/ 
Last Friday 1 990-9 1 1994-95 1995-96 Oct. 

1 2 3 4 5 

Assets wlth the Banklng System 

Balances with other banks 

In current account 

In other accounts 

Money at call and short notice 

Advances to Banks(9) 

Other assets 

Investment 

Government secunties(l0) 

Other approved securities 

Bank credlt(l1) 

Loans, cash-credits and overdrafts 

Inland bills-purchased 

lnland bills-discounted 

Foreign bills-purchased 

Foreign bills-discounted 

Cash-Deposit Ratio 

Investment-Deposit Ratio 

Credit-Deposit Ratio 62.9 56.7 60.5 58.6 
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April May June(P) July(P) A'JQ.(P) Sept.(P) Oct.lP) 
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NO. 4 - ALL SCHEDULED COYWRUIN. BMMS - 
- 

1985 
Last reporting Friday (in case of March)/ 
Last Friday 1990-91 1994-95 1 995-96 Oct. 

1 2 3 4 5 

Number of reporting banks 27 1 280 287 285 

Liabilities to the banking system(1) 6,486 15,327 17,648 14,710 

Demand and time deposits from banks(2).(13) 

Borrowings from banks(3) 

Other demand and time liabilities(4) 76 2.1 39 2,195 2.041 

Llabilltler to others(1) 

Aggregate deposits 

Demand 

Time 

, Borrowings(5) 

Other demand and time liabilities(4).(13) 

Borrowings from Reserve Bank(6) 

Against Usance bllls/promissory notes 

Others 

C8eh In hand and balances wlth R ~ ~ r v e  Bank 25,665 63,001 53,780 57,622 

Cash in hand 1,804 2,972 3,113 3,070 

Balances with Reserve Bank(8) 23.861 60.029 50.667 54.552 

See 'Notes on Tables.' 
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April May . June(P) 
- - 

July(P) Aug.(P) Sept .(P) W.(P) 
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NO. 4 - ALL SCHEDULED COMMERCIAL -8 - 
-- --- 

1995 
Last reporting Friday (in case of March)/ 
Last Fr~day 1990-91 1994-95 1995-96 Oct. 

1 2 3 4 5 

Assets wlth the Banking System 

Balances with other banks 

In current account 

In other accounts 

Money at call and short notice 

Advances to Banks(9) 

Other assets 

Investment 

Government securit~es( 10) 

Other apprdved securities 

Bank credlt(1 l),(l2) 

Loans, cash-credits and overdrafts 

lnland bills-purchased 

Inland bills-discounted 

Foreign bills-purchased 

Foreign bills-discounted 

Cash-Deposit Ratio 

Investment-Deposit Ratio 

Credit Deposit Ratio 
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(h. In croret) 
1996 

April May Jun8(P) Ju~Y(P) Aug.lP) 'Sept.(P) 
6 7 .  8 9 10 11 12 
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NO. 5 - STATE C 0 9 P U I A T I V E  EIm - 

1994 
Last Repontng Friday(in case of March)/ 
Last FridayJReporting Frtday 1 990-91 1993-94 1094-95 November 

1 2 3 4 5 

Number of reporting banks 

Demand And Time Liablllties 

Aggregate Deposlts (1) 

Demand Llabilities 

Deposits 

Inter-bank 

Others 

Borrowtngs from banks 

Others. 

Tlme liabilities 

Deposlts 

Inter-bank 

Others 

Borrowings from banks 

Others 

Borrowings from Reserve Bank 

Borrowings from State Bank andlor a 
notlfled Bank (2) and State Government 

Demand 

Time 

See 'Notes on Tables'. 
C 
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MAINTAINMIG ACCOUNT8 W'W THE RESERVE BANK OF INMA 

May June July August Sept . Oct. Nov. 10 Nov.24 
6 7 8 9 10 11 12 13 
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NO. 5 - STATE CO-OPERATtVE BAWS - 
-- - -- 

1994 
Last Reporting Frlday(1n case of March)/ 
Last Fr~dayIReport~ng Frlday 1990-91 1993-94 1994-95 November 

1 2 3 4 5 

Assets 

Cash in hand and balances with Reserve Bank 334 766 651 1,159 

Cash in hand 24 39 55 43 

Balance wlth Reserve Bank 310 727 596 1,116 

Balances wtth other banks ln current account 93 174 25 1 166 

Investments in Government securities(3) 1.058 2.662 2.1 10 2.829 

Money at call and short notice 498 1.198 1,294 1.741 

Bank credit(4) 2,553 3,861 5,310 4,349 

Advances 

Loans, cash-credits and overdrafts 2,528 3,829 5,277 4.336 

Due from banks(5) 5.560 6.350 8.067 7.457 

Bills purchased and discounted 25 32 33 13 

Cash -Deposit Ratio 15.5 22.4 16.9 26.1 

Investment-Deposit Ratio 49.1 77.7 54.8 63.8 

Credit. Deposit Ratio 1 18.6 112.7 137.9 98.1 
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B 
 MAINTAIN^^ A m -  W4'f'H THE RESERVE BANK OF INDIA 

(Rs. in crorss) 
1995 

- - - -  

May June July August Sept. Oct. Nov 10 Nov.24 
- 6  7 8 9 10 1 I 12 13' 



RESERVE BANK OF INDIA BULLETIN bvemk:r 1996 

No.6 : RESERVE BANK'S ACCOMMODATION TO SCHEDULED COMMERCIAL BAMKS 

(Rs. in crores) 

Export Credit Refinance Govemmernt Securities Grand Total 
Refinance 

As on last Rupee denominated Dollar denominated Total 
reporting 
Frtday of Limit Out- Limit Out- Limit Out- Lima Out - LlrM Out- 

standing standing standing standing standing 

1 2 3 4 5 6 7 8 9 10 11 

September 1995 3,129.19 1,271.87 6,528.96 4.261.40 9,658.15 5,533.27 1,027.79 36.79 10,685.94 5.570.06 

October 

November 

December 

January 

February 

March 

April 

May 

June 

July 

Aug . 

Sept . 

Oct. 

See 'Notes on Tables' 
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NO. 7 : CHEQUE CLEARANCES - CENTRES MANAGED BY RESERVE BANK OF INWA 
(Revised Serb)  

Centres Managed by Reserve Bank of India 

Y eariMonth Totnl Mumba~ Calcutta New Delhi Madras Bangalore Hyderabad 

1990-91 

1991-92 

1 992-93 

1993-94 

1994-95(P) 

1995-96(P) 

Auy. 1995(P) 

Sep. 1995(P) 

Oct. 1995(P) 

Nov. 1995(P) 

Dec. 1995(P) 

Jan. 1996(P) 

Feb. 1996(P) 

Mar. 1996(P) 

Apr. 1996(P) 

May 1996(P) 

Jun. 1996(P) 

Jul. 1996(P) 

Aug. 1996(P) 

See 'Notes on Tables'. 
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NO. 7 : CHEQUE CLEARANCES - CENTRES MANAGED BY RESERVE B A W  OF INDIA 
(Revised Serles) (Contd.) 

Centres Managed by Reserve Bank of India 

YearIMonth Ahmedabad Kanpur Nagpur Patna Bhuba- Thiruvan- Jaipur Guwahati 
neshvdar anthapuram 

(Number in lakhs) 

1990-91 365 50 53 19 7 20 72 15 

1991-92 496 59 60 28 10 23 97 20 

1992-93 588 69 68 3 7 12 23 117 26 

1993-94 582 62 61 34 12 28 106 22 

1994-95(P) 569 71 68 3 1 15 29 116 27 

1995-96(P) 357 62 61 32 12 15 84 22 

Aug. 1995(P) 27 5 5 3 1 2 6 2 

Sep. 1995(P) 33 5 .. 1 2 7 2 

Oct. 1995(P) 30 5 6 2 1 7 2 

Nov. 1995(P) 34 5 6 3 8 

Dec. 1995(P) 30 5 6 3 1 2 7 2 

Jan. 1996(P) 31 6 6 3 1 7 2 

Feb. 1996(P) 29 5 6 3 1 3 7 2 

Mar. 1996(P) 31 5 6 3 1 7 2 

Apr. 1996(P) 29 5 6 3 6 2 

May 1996(P) 29 5 5 1 2 5 2 

Jun. 1996(P) 28 5 5 3 1 6 2 

Jul. 1996(P) 27 6 7 3 1 3 7 

Aug. 1996(P) 32 5 6 3 2 7 2 

Sep. 1996(P) 30 5 6 3 1 .2 7 
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NO. 7 : CHEQUE CLEARANCES - CENTRES MANAOED BY RESERVE BANK OF INDIA 
(Revised Series) (Contd.) 

Centres Managed by Reserve Bank of India 

veariMonth Total Mumbai Calcutta New Delhi Madras Bangalore Hyderabad 

- 
(Amount In crores of rupesrf 

!(995-96(P) 3,802,485 2,375,141 204.398 616,334 250.926 69,467 84.242 

A u y  1995(P) 265,166 163,015 15,517 43,771 21,702 6.1 18 

Sep. 1995(P) 323,611 195,825 19,537 51,485 25,361 8,005 7,292 

Nov 1995(P) 345,079 200.131 20,565 59,519 31,329 10,041 7,133 

Jan 1996(P) 315,149 209.199 19,189 52.058 8,779 7,520 

Feb. 1996(P) 318,765 218.985 18.989 55,933 7,311 

Mar. 1996(P) 377,788 238,011 22,703 56,336 32.603 8,029 

 AD^ 1996(P) 310,498 247.878 26,391 8,914 8,131 

May 1996(P) 297,412 238,359 26,042 8,693 7,404 

Jun 1996(P) 342,509 240,672 42,371 24,712 9.668 7,245 

Jul. 1996(P) 41 0,333 269,540 19,245 54,679 28.310 9,932 7,773 

Aug. 1996(P) 396,226 254,881 18,980 56.676 27,660 9,918 8,715 
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1 
NO. 7 : CHEQUE CLEARANCES - CENTRES MANAOED BY RESERVE BANK OF lNOtA 

(Revired Serlc)+) (Concld.) 

Centres Managed by Reserve Bank of India 

YeartMonth Ahmedabad Kanpur Nagpur Patna Bhubane- Thiruvanan- Jaipur Guwahati 
shwar thapuram 

9 10 11 12 13 14 15 16 17 
(Amount In crorer of rupees) 

Aug. 1995(P) 8,824 1,221 1,117 689 445 590 1,499 658 

Sep. 1995(P) 10,893 1,457 635 590 1 ,81 1 720 

Nov. 1995(P) 10,807 1,620 1,438 727 1.769 

Dec. 1995(P) 10,886 1,451 1,448 733 532 635 1,775 803 

Jan. 1996(P) 11,214 1,567 1,549 785 626 1.864 ,799 

Feb. 1996(P) 9,932 1,552 1,509 724 630 616 1,726 858 

Mar. 1996(~) 12,153 1,623 1,661 925 74 1 1,994 1,009 

Apr. 1996(P) 11,687 1,705 1,744' 1,093 2,098 857 

May 1996(P) 9.895 1.587 1,570 560 694 1.772 836 

Jun. 1996(P) 10,904 1,447 1,529 799 557 1.830 775 

Jul. 1996(P) 13,421 1,554 1,589 985 670 717 1,919 

Aug. 1996(P) 12,093 1,440 1,602 905 687 1,842 ,827 

Sep. 1996(P) 11,301 1,389 1,445 849 582 664 1,827 
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MO. 8 : CHEQUE CLEARANCES - CENTRES MANAGED BY AOENCIES 
OTHER THAN RESERVE BANK Of INMA 

Year (Apr.-Mar.)/ TOW Amri- Baro- Coc- Cam- D d h  Luck- Ludh- Mad- Man- Puns %rat Other 
Month t sar  d61 hin batore now lrna ural galore Cmtno 

1 2 3 4 5 6 7 8 9 10 11 12 13 14 

~(umkr in whr~ 

Apr. 1995(P) 197 3 15 5 11 8 37 118 

Jun. 1995(P) 31 4 4 15 1 6 17 4 11 5 2 8 40 201 

263 3 24 4 10 Jul. 1995(P) 18 2 8 SO 144 
I 

Aug. 1995(P) 297 4 19 - 6 21 5 11 4 2 8 69 148 

Sep. 1995(P) 

Oct. 1995(P) 282 4 21 1 6 20 5 10 4 3 9 48 151 

Nov. 1995(P) 261 4 21 1 7 5 11 4 3 9 52 144 

Dec. 199YP) 267 3 19 1 6 5 11 4 2 9 71 136 

270 4 19 1 6 21 5 11 4 3 9 55 153 Jan. 1996(P) 

18 1 6 18 5 10 4 2 56 130 Feb. 1998(P) 262 4 

Mar. 1998(P) 305 4 19 1 6 20 5 11 5 3 10 60 161 

A p .  1996(P) 254 4 20 
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NO. 8 : CHEQUE CLEARANCES -- CENTRES MANAGED 8 Y  AGENCIES 
OTHER THAN RESERVE BANK OF INDIA 

~~- - 

Year (Apr.-Mar.)/ Total Arnri- Baro- Coc- Coim- Delhi Luck- Ludh- Mad- Man- Pune Surat Other 
Month tsar da hin batore now iana urai galore 
Centres 

1 2 3 4 5 6 7 8 9 10 11 12 13 14 
(Amount in crores of rupees) 

1990-91 1P) 

1991-92(P) 

1992-93(P) 

1993-94(P) 

1994-95(P) 

Apr. 1995(P) 

May 1995(P) 

Jun. 1995(P) 

Jul 1995(P) 

Aug. 1995(P) 

Sep 1995(P) 

Oct. 1995(P) 

Nov 1995(~)  

Dec. 1995(P) 

Jan. 1996(P) 

Feb. 1996(P) 

Mar. 1996(P) 

Apr. 1996(P) 

May 1996(P) 
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No. 9 : MONEY STOCK MEASURES 

(Rs. in croresl 

CurWncy with the public Depos~! money of 
the public 

March 3llreporting 
Fridays of the month/ Notes in Circulation of Cash on Total Demand 'Other' Total 
last reporting circula- hand with (2+3 deposits depos~ts (7+8) (6*9) 

M I  

Friday of the month tion (I) rupee small banks +4-5) wlth with 
coins (2) coins(2) banks Reserve 

Bank (3) 

1 2 3 4 5 6 7 8 9 10 

1990-91 

1991-92 

1992-93 

1933-94 

1994-95 

1395-96 

October 13, 1995 

October 27. 1995 

June 1996 1,29,011 1,645 951 4,596 1.27,011 86,174 

July 1996 1,26,600 1,672 956 4.1 59 1.25,069 88,073 

August 1996 1,22,400 1,672 956 4,141 1,20.887 89.714 

September . 1996 1,21,099 1,672 956 4.033 1,19,694 91,536 

October 1 1, 1996 1,24,565 1.672 956 3,989 1,23,204 91.273 

October 25, 1996 1,25,065 1,672 956 4,147 1,23,546 90,453 

See 'Notes on Tables' 



RESERVE BANK OF INDIA BULLETIN Novembcr 1996 

No. 9 : M O M Y  STOCK MEASURES (ConcM.) 

(Rs. in crores) 

March 311 Post Office M 2  Time M a  Total post 
reporting Friday savings bank (10+11) deposits (10+13) office 

M4 
(14 + 15) 

01 the month I deposits 
last reporting 
Friday of the Month 

with banks 

I 1990-91 

1991-92 

1992-93 

1993-94 

1994-95 

1995-96 

October 13. 1995 

October 27. 1995 

June 1996 5,041 2,24,957 4,03,242 6,23,158 25,969 6,49,127 

July 1996 5,041 2,23,217 4.07,302 6,25,478 25,969 6,51,447 

August 1996 5,041 2,21,365 4,14,357 6,30,681 25,969 6,56,650 

Sep t . 1996 5,041 2,22,267 4,22,188 6,39,414 25,969 6,65383 

October 1 1, 1996 5,041 2,25,464 4,23.404 6,43,827 25,969 6,69,796 

October 25, 1996 5,041 2,26,343 4,25,247 6,46,549 25,969 6,72318 



RESERVE BANK OF INDIA BULLETIN 

(Rs.in crwea) 
Outstandings as on March 31 / reporting FrMayc of the month! 

last reporting Friday of the month 
sources 

1990-91 1991-92 1992-93 1993-94 1994-95 1995-96 Oct.13, OCt.27, 

I .  Net Bank Cradit to Government 
(A+B) 

A. RBI's net credi! to Government 
(i-ii) 

(i) Claims on Government (atb) 

(a) Central Government (1) 

(b) State Governments 

(ii) Government deposits with 
RBI (a+b) 

(a) Central Government 

(b) State Governments 

B. Other Banks' Credit to Government 

2. Bank Credit to Commercial Sector 1,71,769 1,87,993 2,20,135 2,37,774 2,92,723 3,40,902 3,08,233 3,10,W9 
(A+B) 

A. RBI's credit to commercial sector (2) 6,342 7,260 6,220 6.445 6.593 6,855 6,547 6.391 

B. Other banks' credit to commercial 1,65427 1,80.733 2,13,915 2.31.329 2,86,130 3.34,047 3,01,686 3,04.178 
sector (i+ii+iii) 

(i) Bank credit by commercial banks 1,16,350 1.25,649 152,044 1.64,465 2,11.606 254,064 2.23.389 2,25.988 

(ii)Bankcreditbyco-operativebanks 22,927 26,424 30,809 33.813 41.046 45.212 43.989 44,348 

(iii)lnvestments by commercial 26,150 28,660 31,062 33,051 33.478 34,771 34,308 33,844 
and CQ-operative banks in 
other securities 

See 'Notes on Tables.' 



RESERVE BANK OF INDIA BULLETIN November 1996 

No. 10 : SOURCES Of MONEY STOCK (Us) (Contd.) 
(Rs. In crores) 

Outstandings as on March 31 / reportrng Fridays of the month 1 
last reporttng Friday of the month 

Sources 

June July August Sept . Oct.11. Oc1.25. 
1996 1996 1996 1 996 1 996 1 996 

1. Net Bank Credit to Government 
(A+B) 

A RBI s net credit to Government 
(I-11) 

(I) Claims on Government (a+b) 

( a t  Central Government ( 1 ) 

(b) State Governments 

rll) Government deposits wlth 
RBI {a+bl 

(a)  Cenlral Governmenl 

(b) State Governments 

B. Other Banks' Credit to Government 

2. Bank Credit to Commercial Sector 
( A + W  

A.  RBI's credil to commercial sector (2) 

B. Other banks' credit to commercial 
sector (i+ii+iii) 

(i) Bank credil by commercial banks 

[ii) Bank credit by co-operative banks 

(iiil Investments by commercial 
and co,op'erative banks in 
other securities 



RESERVE BANK OF INDIA BULLETIN 

No. 10 : SOURCES OF MONEY STOCK (Us) (Contd.) 
(As. in crores) 

Outstandings as on March 31 / reporting Frldays of the month I 
last reporting Friday of the month 

Sources 
1990-91 1991-92 1992-93 1993-94 1994-95 1995-96 O~t.13, 0~1.27. 

3. Net Forelgn Exchange Assets of 
Banking Sector (AtB) 

A. RBI's net foreign exchange 
assets (i-ii)(3) 

(I) Gross foreign assets 
(ii) Foreign liabilities 
B Other banks' nel foreign 

exchange assets 

4. Government's Currency 
Liabilities to the Public 

5. Banking Sector's net Non-monetary 
Liabilities other than Time Deposits 
(A+B) 
A. Net non-monetary 

liabilities of RBI (3) 
B. Net non-monetary liabilities of other 

banks(residua1) 



RESERVE BANK OF MDIA BULLETIN N w ~  1% 

No, 10 : SOURCES OF MOMEY STOCK (Ma) (ConcM.) 
(Rs. in crores) 

Outstandings as on March 31 I reporting Fridays of the month I 
last reporting Friday of the month 

Sources 

June July August Sept. Oct. 13, Oct.27, 
1996 1 996 1996 1996 1986 1 996 

3. Net Forelgn Exchange Assets of 
Banking Sector (A+B) 79,088 81,749 82,899 64,715 85,685 86,512 

A. RBI's net foreign exchange assets 76,023 78,684 79,834 81,650 82,620 83,477 
(i-ii)(3) 

( I )  Gross foreign assets 76,033 78,795 79,846 81,797 82,632 83,489 

(ii) Foreign liabilities 10 111 12 147 12 12 

B. Other banks' net toreign 
exchange assets 

4. Government's Currency 
Llablllties to the Public 

5. Banklng Sector's net Non-monetary 
Llabllltles other than Tlme Deposlts 
(A*B) 71,769 79,016 68,162 63,103 65,352 66,428 

A. Net non-monetary 
liabilities ot RBI (3) 

B. Net non-monetary liabilities of other 
banks(residua1) 37,577 39,426 31,952 26,141 28,741 30,336 



~ o v & r  1% RESERVE BANK OF INDIA BULLETIN 5 817 

No. 11 : RESERVE MONEY AND ITS COMPONENtS 

(Rs. in cromr) 
Currency In c~rculat~on 

Outstandings as on March 311 
each Friday / last reporting Total 0 1 w cash 'Other ' deposits Bankers' deposits Fbowo YOlWy 

Fr~day of the month wlth banks with RBI with RBI (-8) 

October 13, 1995 1,14,495 3.685 4,584 63.749 1,82,828 

October 20. 1995 1.15.235 3,349 68,636 1 ,#7,22C) 

October 27, 1995 1,16,990 4,044 5,940 55,607 1,7C537 

June 1996 1.31.607 4.596 6,731 54,657 1 ,@2,W 

August 1996 1.25,028 4,141 5,723 53,419 1,84,110 

September 1996 1,23,727 4,033 5,996 54,187 1,03,#10 

October 4, 1996 1,25213 

October 1 1, 1996 1,27,193 3.989 5,946 54,166 l,b7,3OS 

October 18, 1996 1,27,520 3,184 58,425 1,8#,129 

October 25, 1996 1,27,693 4.147 7.303 54,331 1 ,tm,an 

See 'Notes on Tables'. 



RESERVE BANK OF INDIA BULLETM 

No. 12 : SOURCES OF RESERVE WON- 

(Rs. in mores) 

Reserve Bank's claims on 
Outstanding as on Net foreign Govern- Net non- Re8wva 
March 311 each Friday/ Govern- Commer- National Commer- exchange ment's monetary Mow 
last reporting ment cia1 81 co- Bank for cia1 assets of currency liabilities (2+3*4+5 
Friday of the month (net) (1) operative Agricul- sector RBI (3) liabili- of RBI (3) +6+7-8) 

banks ture and (2) ties to 
Rural the public 

Development 

October 6, 1995 1,13,014 , 12.540 4,448 7.031 76,976 2,392 30,925 1,85,476 

October 13,1995 1,13,092 10,353 4,437 6,547 76,735 2.392 30,728 1,82,828 

October 20,1995 1,14,687 13,317 4,467 7.303 75,519 2,392 30,465 1,87,220 

October 27,1995 1,13.200 7.491 4,428 6,391 75,256 2,426 30,655 1,78,537 

June 1996 1,34,530 3,747 3,818 6,471 76,024 2,597 34,192 1,92,995 

July 1996 1,33.160 2,242 4.047 6,438 78,684 2.627 39,590 1,87,608 

August 1996 1,24,541 2,745 4,203 6.428 79,835 2,628 36,210 1,84,170 

September 1996 1,22,912 3,063 4,438 6,181 81,651 2,627 36,962 1,83,910 

October 4, 1996 1,26,454 2,251 4,581 6,183 81,540 2,628 36,485 1,87,152 

October 1 1.1996 1,25,818 2,247 4,426 6,176 82.620 2,628 36,610 1,87,305 

October 18,1996 1,26,070 2,887 4,610 6,178 82.914 2,628 36,158 1,89,129 

October 25,1996 1,25,738 2,861 4,540 6,175 83,477 2,628 36,092 1,189,327 

See 'Notes on Tables'. 



I ember 3996 RESERVE BANK OF IMDlA BULLETIN 

f Pw cent P(N mwm) 

item Laal WWFoRnight ot Month 
Mar 1995 Mar 1996 August 1996 Sspt.1996 October 1996 

I Call Money Rate (Mumbai) 
(DFHI Average Lending Rate) 

-day Treasury Bills (Auction) 

I 364-day Treasury Bills 
(Cut-off yield) 

I Cert~ficates of Deposit 
(Middle Rate) 

Commercial Paper 
(Middle Discount Rate) 

Deposit Rate (1) I' I ~rlrne Lending Rate (2) 

/ Coupon Rate of 001 Securities 1 ilssued during the month) 
t 

' Capital Market (Ordinary Shares) 
a Gross Yield (All Industries) 1.79 (7) 3.61 
b. Change in RBI Index 4.0 -3.5 -7.5 -5.7 (PI -5.s (P) 

(All Industries) 

n o  Item : 
Aplnual lntlation Rate 10.4 5.0 ' 6.4 5.8 (P) WP) 
(WPI on Point-to-Point Basir) 

See 'Notes on Tables'. 



RESERVE BANK OF INDIA BULLETIN November 1% 

No. 12 : SOURCES OF RESERVE MONEY 

(Rs. in mores) 

Reserve Bank's claims on 
Outstanding as on Net foreign Govern- Net non- Reemm 
March 311 each Friday1 Govern- Commer- National Commer- exchange ment's monetary Money 
last reporting ment cia1 & co- Bank for cia1 assets of currency liabilities (2+3+4+5 
Friday of the month (net) (1) operative Agricul- sector RBI (3) liabili- of RBI (3) +6+7-8) 

banks ture and (2) ties to 
Rural the public 

Development 

1 2 3 4 5 6 7 8 9 

1992-93 98,449 5,555 4,330 6,220 22,647 1.824 28,246 1,10,779 

1993-94 99,300 1,878 3,673 6,445 51,422 1,991 26.037 138,672 

1994-95 1.01,478 8,683 4.787 6,593 74,720 2,379 29,358 1.69.282 

1995-96 1,21,349 16,964 4,991 6,855 74,092 2,386 32,301 1,94,336 

October 6, 1995 1,13,014 , 12.540 4.448 7,031 76,976 2,392 30,925 1,85,476 

October 13,1995 1,13.092 10,353 4,437 6,547 76,735 2,392 30,728 1,82,828 

October 20,1995 1,14,687 13,317 4,467 7,303 75,519 2,392 30,465 1,87,220 

October 27,1995 1,13,200 7,491 4,428 6,391 75,256 2,426 30,655 1,78,537 

June 1996 1,34,530 3,747 3,818 6,471 76,024 2,597 34,192 1,92,995 

July 1996 1.33.160 2,242 4.047 6,438 78.684 2,627 39,590 1,87,608 

August 1996 1.24,541 2,745 4,203 6,428 79,835 2,628 36,210 1,84,170 

September 1996 1,22,912 3,063 4,438 6,181 81,651 2,627 36,962 1,83,910 

October 4, 1996 1,26,454 2,251 4,581 6,183 81,540 2,628 36,485 1,87,152 

October 1 1,1996 1.25,818 2,247 4,426 6,176 82,620 2.628 36,610 1,87,305 

October 18.1996 1,26,070 2,887 4,610 6,178 82.914 2,628 36,158 1,89,129 

October 25,1996 1,25,738 2,861 4,540 6,175 83,477 2,628 36,092 1,89,327 

See 'Notes on Tables'. 



November I996 RESERVE BANK OF INDIA BULLETIN S849 

(PW cent per annwn) 

L u t  WWFoRnlght of Month 
Mar 1995 Mar 1096 August 1996 Srrpt.1996 October 1906 

1 Call Money Rate (Mumbai) 
(DFHI Averam Lending Rate) 

2 81 -day Treasury Bills (Auction) 
(cut-off yiekd) 

3 364-day Treaswy Bills 
(Cut-off yield) 

4. Certificates of Deposit 
(Mtddle Rate) 

5 Ccmmercial Paper 
(Mtddle Discount Rate) 

6 &posit  ate (1) 11.00 12.00 11.00 11.00 10.00 

7 Prlme Lending Rate (2) 15.00 16.50 16.00-16.50 15.50-16.50 15.50-16.00 

8 Coupon Rate of GO1 Securities 
(Issued during the month) 

9 Capital Market (Ordinary Shares) 
a. Gross Yield (All Industries) 
b Change in RBI Index 

(Al l  Industries) 

Memo Item : 
Aoxlual Inflation Rate 10.4 5.0 6.4 5.8 (PI 6.6(P) 
(WPI on Point-to-Point Basis) 

See 'Notes on Tables'. 



RESERVE BANK OF INDIA BULLETIN 

No. 14 ; CALL MONEY RATE$ OF MAJOR COMMERCIAL BANKS - IUMBAI 

(Turnover In AS. thousand crorer 
-, 

(Rates per cent per annum) 

Year1 Annuall / 
Week ended Weekly Weighted High Low 
Friday Turnover (2) average (1) 

Sep. 1995 

Mar. 1996 

Apr. 1996 

May 1996 
Jun. 1996 
Jul. 1996 
Aug. 1996 

Sep. 1996 

WEEK ENDED 

Sep. 6, 1996 
Sep.13, 1996 

Sep.20, 1996 
Sep.27. 1996 

See 'Notes on Tables'. Source : Selected Commercial Banks & D%I 



y ,\ ember 1996 RESERVE BANK OF MDIA BULLETM S US1 

No. 15 : ISSUE Of ~ E ~ W I C A T E S  OF BY SCHH3ULBD COLYWRCIAC BANKS 

(Rs In mores) 
~ortnlght Total Rate of Fortnight Total Rate d Fortnrght Total Rate of 
ended Outstand~ng Interest ended Outstand~ng Interest ended Outstand~ng Interest 

(Per cent)@ (Per cent)@ (Per cent)@ 
1 2 3 4 5 6 7 8 9 

1894 1995 

March 18 5571 7.00 - 12.20 Jan. 6 6385 7.50 - 12.80 Nov. 10 14362 11.00-17.00 

15 5897 7.00 - 12.50 Feb. 3 6016 9.00 - 13.77 Dec. 8 16203 12.00-22.99 

June 10 5884 7.00 - 12.00 31 8017 10.00 - 15.00 

* 24 5512 7.50 - 12.00 April 14 8556 9.00 - 14.75 Jan. 5 17266 12.00 - 18.50 

July 8 5218 8.00 - 13.50 28 9145 10.00 - 14.50 19 17934 12.00 - 19.50 

22 5347 7.10 - 12.00 May 12 9775 10.00 - 15.00 Feb. 2 18306 12.00 - 19.50 

August 5 5279 7.25 - 12.00 26 1 1054 10.00 - 15.00 16 171 45 1 1 .OO - 23.00 

19 5861 7.50 - 13.50 June 9 11214 11.00 - 15.00 March 1 18016 12.00 - 23.00 

Sepl. 2 5823 8.00 - 12.00 23 11843 11.00-14.50 15 17907 10.00-22.00 

16 5974 7.40 - 15.00 July 7 121 17 11 .oo - 15.25 29 16316 12.00 - 22.25 

30 5955 7.50 - 12.00 21 12094 10.50 - 15.00 April 12 19571 12.00 - 21 -00 

October 14 5895 7.50 - 12.02 Aug. 4 13246 11.00 - 15.00 26 21181 13.00 - 21.00 

@ 28 5799 7.00 - 13.00 18 12308 11.00 - 15.50 May 10 20842 12.00 - 20.06 

NOV. 11 6315 7.00 - 13.00 Sept. 1 12526 10.00 - 14.50 24 21380 12.00-20.00 

25 6051 7.50 - 12.00 15 13215 11.00 - 14.50 June 7 21503 13.00'- 19.50. 

Dec. 9 6188 7.50 - 12.00 29 13873 10.00 - 14.75 21 21331 11 .OO - 19.25 

23 6577 8.00 - 12.01 Oct. 13 13933 10.50 - 15.00 July 5 20815 11.00 - 19.00 
1 27 14389 1 1 .OO - 15.00 19 18203 10.00 - 20.75 

A u ~ .  2 16927 9.00 - 17.00 

16 16873 9.50 - 16.00 

Sept. 13 14678 9.00 - 17.50 

27 13760 9.00 - 15.25 

@ Eftective interest rate range per annum. 



RESERVE BANK OF MDIA BULLETIN N-mbe~ 19% 

% 

No.16 : ISSUE OF COMUERCIAL PAPER BY COYPAMES 
(Rs.in crores) 

Fortnight Total Rates of Fortnight Total ROBS of FartnbM Total Rates of 
ended Outstanding Dircount ended Outstanding Dimount wkd Outstanding Di$count 

(Per cent)@ (Per cent)@ (Per cent)@ 

1 2 3 4 5 6 7 8 9 

1995 

Mar. 31 

Apr. 15 

30 

May 15 

31 

Jun. 15 

30 

Jul. 15 

31 

1 995 

Oct. 15 

31 

Nov. 15 

30 

Dec. 15 

3 1 

1996 

Jan. 15 

3 1 

1 996 

Apr. 15 

30 

May 15 

31 

Jun. 15 

30 

Jul. 15 

31 

Aug. 15 

Aug. 15 517.0 14.0 - 14.5 Feb. 15 117.0 17.5 - 18.0 3 1 311.5 12.5 - 13.5 

3 1 624.5 13.8 - 14.0 29 92.0 16.9 - 19.6 Sep. 15 349.5 12.8 - 14.1 

Sep. 15 715.5 13.8-14.0 Mar.15 69.3 19.1 - 20.0 

30 785.7 14.0 - 14.5 3 1 76.3 20.2 

Issued at face value by companies. 
@ Typical effective discount rate range per annum on issues during the fortnight. - No issue during the fortnight. 



RESERVE BANK OF INDIA BULLETIN 

1Ya 17 : GOVERNMENT OP I#MA : 91 -DAY TREASURY BILLS 
(Outstandings - At face value) 

WE. In crores) 
Reserve Bank of India Banks State Governments Other8 

March 31 I Last Tap Auction Tap ' Auction Tap ' Auction Tap Auction 
Friday I Friday Redlseo~lted A d  h ~ c s  

March 31, 1993 1,287. 15.430 1.147 306 155 2,083 1 60 22 

March 31, 1994 2,108 21,730 605 72 3,428 2,296 54 1 935 

March 3 1, 1995 1,687 23,480 68 38 5,969 61 8 394 77 

March 30, 1996 2,355 29,445 3,211 408 5.026 2,285 465 595 

October 1995 

November 1995 

December 1995 

January 1996 

February 1996 

March 1996 

April 1998 

May 1996 

June 1996 

July 1996 

August 1996 

September 1996 

WEEK ENDED 

October 4, 1996 5,897 32,805 130 - 2,828 6,476 2,542 511 1,000 

October 1 1. 1996 5,345 32,030 1 56 - 2,546 5,741 2,633 488 1,165 

Octobers 18, 1996 4,446 32,785 1 56 - 2,466 4,759 2,841 540 1.237 

October 25, 1996 4,427 33.245 1 56 - 2,344 4,725 2,681 540 1,319 

' : The rate of discount is 4.60 per cent per annum. 



RESERVE BANK OF INDIA BULLETIN November 1996 

NO 18 : OOVERNMENT OF INWA : AUCTIONS Of 91-DAY TREASURY BILLS 
(Rupees in crores) 

Date of Date of Notified Bids Received Bids Accepted Alloca- Subs- Cut-off Implicit Amount Outstanding 
Auction Irsus Amount lion to cription price Yield at as on the Date of issue 

Number Total Number Total Primary by RBI (per cent) Cut-off 
Face Face Dealers price Outside With 

Value Value. (psr cent) RBI RBI 

1 2 3 4 5 6 7 8 9 10 11 12 13 

1995.96 
Oct. 6 
Oct. 13 
Oct. 20 
Oct. 27 
Nov. 3 
Nov. 10 
Nov. 17 
Nov. 24 
Dec. 1 
Dec. 8 
Dec. 15 
Dec. 22 
Dec. 29 
Jan. 5 
Jan. 12 
Jan. 19 
Jan. 25 
Feb. 2 
Feb. 9 
Feb. 16 
Feb. 23 
March 1 
March 8 
March 15 
March 22 
March 29 

Oct. 
Oct. 
Oct . 
Oct. 
Nov. 
Nov. 
Nov. 
Nov. 
Dec. 
Dec. 
Dec. 
Dec. 
Jan. 
Jan. 
Jan. 
Jan. 
Jan. 
Feb. 
Feb. 
Feb. 
Feb. 
March 
March 
March 
March 
March 

199697 
April 4 
April 12 
April 18 
April 26 
May 2 
May 10 
May 17 
May - 24 
May 31 
June 7 
June 14 
June 21 
June 28 
July 5 
July 12 
July 19 
July 26 
August 2 
August 9 
Augusl 16 
August 23 
""* y 
Sept . 
Sept. 13 
Swt, 20 
Sept. 27 
Oct. 4 
Oct. 11 
OM. 18 
Ocl. ' 25 

April 6 
April 13 
April 20 
April 27 
May 4 
May 11 
May 18 
May 25 
June 1 
June 8 
June 15 
June 22 
July 1 
July 6 
July 13 
J ~ l v  20 
July 27 
Auguct 3 
August 10 
August 17 
Auoust 24 
August 31 
Sept. 7 
Sept. 14 
Sept., 21 
Sept. 28 
Oct. 5 
Oct. 12 
Oct. 19 
Oct. 28 



~ o ~ e n r b e r  19% RESERVE SANK OF INDIA BULLETIN S 8195 

W. 49  : mVERlWENT OF INDIA : AUCTIONS OF 364 -DAY TREASURY BILLS 

. (Rs. in crwee) 
Date of Date of Ehds Received Bids Accepted Cut-ofl Implicit Amount Ou- 
AUC~IM~ Issue Pnoe Y~eld at standing PS 

Number Total Number Total (Per ' Cut-off on the Date 
Face Face cent) Prioe of lmus 

Value Value (Per cent) 

1 2 3 4 5 6 7 8 9 

1995-96 
October 1 1  October 13 18 135.00 5 11.00 88.55 12.9305 2226.50 
October 24 October 27 18 121 .OO 9 76.0V 88.54 12.9433 2080.00 
November 8 November 10 6 19.00 6 19.00 88.50 12.9944 1846.00 
November 22 November 24 1 1  40.50 5 30.50 88.50 12.9944 1833.50 

December 6 December 8 9 27.00 3 9.00 88.50 12.9944 181 I .50 
December 20 December 22 5 18.08 3 15.08 88.50 12.9944 1764.58 

January 3 January 5 8 34.20 8 34.20 88.44 13.0710 1756.78 
January 17 January 19 23 20 1.96 18 121.96 88.40 13.1222 1762.74 

January 31 February 2 22 143.00 I I 80.00 88.40 13.1222 1818.74 

February 14 February 16 12 54.50 7 47.00 88.40 13.1222 1859.74 
February 28 March 1 3 9.00 2 7.00 88.40 13.1222 1859.74 

March 13 March 15 6 20.00 4 14.00 88.40 13.1222 1865.74 
March 27 March 29 5 21 .OO 3 13.00 88.40 13.1222 1874.74 

1996-97 
April 10 April 12 17 231 .OO 15 221 .OO 88.40 13.1222 2086.74 
April 24 April 26 54 469.90 10 75.00 88.50 12.9944 2070.79 

May 8 May 10 37 337.93 12 91.30 88.54 12.9433 2061 .09 
May 22 May 24 24 229.24 16 f 29.24 88.54 12.9433 2178.83 
June 5 June 7 17 282.00 8 162.00 88.54 12.9433 2303.33 

June 19 June 2 1 14 387.00 12 362.00 88.52 12.9688 2880.33 
July 3 July 5 67 896.1 5 37 637.15 88.60 12.8668 3292.80 

July 17 July 19 143 1529.03 . 101 1063.50 88.80 12.6126 4343.80 
July 31 August 2 28 375.16 6 91.89 88.80 12.6126 3601.69 

August 14 August 16 30 537.00 14 382.00 88.80, 12.6126 3959.69 
August 28 August 30 18 269.50 9 225.00 88.80 12.6126 4019.44 

September 1 1 September 13 12 242.91 6 195.00 88.80 12.61 26 41 82.44 

September 25 September 27 19 436.60 8 321 .W 88.80 1.2.6126 4433.82 
October 9 October 1 1  27 879.55 23 834.55 68.80 12.6126 5257.37 

October 23 October 25 % 1285.05 4 151.00 89.21 12.0951 5332.37 



RESERVE BANK OF INDIA BULLETIN k~~ 1996 

No. 20 : GRQUPWE IMDEX NUYBERS 
(194#)-gl= 

industry Industry Weight 1 990- 1993- 1994- 1995. 
Group 91 94 95 96 (p) 

1 2 3 4 5 6 7 

General Index (Crude) 

Division 1 Mining and Quarrying 

D~vision 2-3 Manufacturing 

Division 4 Electricity 

20-21 Food products 

22 Beverages,tobacco and tobacco products 1.57 104.8 137.8 134.8 161.1 

23 Cotton Textiles 12.31 1 26.6 160.5 1 55.8 159.6 

25 Jute.hemp and mesta textiles 2.00 101.6 103.2 91.5 92.6 

26 Other textiles (~ncluding wearing 0.82 103.2 73.4 78.6 89.7 

apparel other than footwear) 

27 Wood & wood products,furniture & fixtures 0.45 197.2 199.3 205.5 239.5 

28 Paper & paper products & printing, 3.23 198.0 224.8 258.1 286.4 

publishing and allied industries 

29 Leather,leather & fur products 0.49 194.3 204.3 21 1.9 227.6 

(except repair) 

30 Rubber, plastic, petroleum and 4.00 174.0 176.4 1 82.1 196.3 

coal products 

31 Chemicals & chemical products 12.51 254.1 297.9 326.3 363.4 

except products of petroleum and coal 

32 Non- metallic mineral products 3.00 193.1 218.5 236.0 264.6 

33 Basic metal and alloy industries 9.80 158.8 224.2 214.5 225.1 

34 Metal products and parts except machinery , 2.29 143.1 126.5 148.7 175.4 

and transport equipment 

35 Machinery, Machine tools and parts 6.24 186.9 189.2 206.9 251.4 

except electrical machinery . 
36 Electrical machinery apparatus and 5.78 563.6 460.1 609.9 746.5 

appliances, dtc. 

37 Transport equipment and parts 

38 Other manufacturing industries 0.90 321.8 267.0 289.6 299.2 

See 'Notes on Tables'. 
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QE : Qukk Estimate. Source : Central Statlstkral Ofganh 
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NO. 21 : INDEX NUMBERS OF INDUSTRIAL PRODUCTION (USE-BASED CUS8MWA1101nl) 
(1980-81 100) 

Bas~c Goods Cap~tal Goods lntermed~ate Consumer Consumer Consumer 
Goods Goods Durables Non- Durables 

fight 39.42 16.43 20.51 23.65 2.55 21.10 

1 2 3 4 5 6 7 

ober 1995(P) 279.9 383.0 228.3 229.0 494.6 196.9 

ember 1995(P) 

ember 1995(P) 

uary 1996(P) 

3 1996(QE) 278.4 388.7 240.4 241.4 ,, 549.5 204.2 

: Quick Est~mates. Source : Central Statistical Organisation. 
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NO. 22 : NEW BS4JES BY #6lslaoV@RrmEMt' WLtC  L W I m  COYPAME$ 
(Rs.cra~ 

Security & Type of 1994-95 1995-96 1995-96 1988-87 .. .. 

Issue ( April-March) (April-March) (April-September) (~pril.~api&bsr) 

No. of Amount No. of Amount No. of Amount No. of Arnatni 
Issues Issues Issues Issues 1 

1 
i 

2 3 4 5 6 7 8 9 

1) Equity Shares 
(a*b) 

a) Prospectus 

b) Rights 

2) Preference 
Shares (a+b) 

a) Prospectus 

b) R~ghts 

3) Debentures (a+b) 121 8.870.9 64 3.977.6 21 846.1 29 3,380.( 

a) Prospectus 48 5,868.1 16 1.669.8 8 427.3 13 2,749.: 

b) Rights 73 3,002.8 48 2,307.8 13 418.8 16 630.' 

Of Which: 
I) Convertible (a+b) 

a) Prospectus 46 5.851.1 15 1,569.8 8 427.3 6 59. 

b) Rights 54 1,791.9 34 1,876.1 12 415.7 12 414.' 

II) Non-Convertible 
(a+b) 

a) Prospectus 

6) Rights 19 1.210.9 14 431.7 1 3.1 4 215. 

a) Prospectus 1331 19,694.1 1421 10,528.1 570 4,469.3 575 5.877 

b) Rjqhrs 350 6,739,9 267 5,842.5 87 1,269.8 74 1,380 

Note : Data are compiled from prospectus Icircularsladvgrtisements iesued by companies,rsplies given by the companies to 
Reserve Bank's questionnaire, information receivw from stock exchange, press reports, etc. 

See 'Notes MI Tables'. 
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NO. 23 : INDEX NUMBERS OF O R M R V  SHAM PRlCEa 

- YeaAmonth BSE Sensitive Index BSE National Index NSE-50 Endex 
(Base: 1978-794 00) (Bwe: 1983-84=100) (Base: Nov 3,1995= 1 000) 

Average Hlgh Low Average High Low Average High Low 

- ,l 2 3 4 5 6 7 8 9 10 

ivember 31 72.02 3488.50 2922.16 1442.44 1571.81 1342.10 91 5.39 1004.59 843.68 

jcember 3060.05 3132.19 3007.24 1406.95 1430.75 1383.09 889.29 922.50 863.70 

nuary 1996 2979.30 3127.94 2826.08 1369.94 1433.21 1303.82 861.65 908.01 814.92 

bruary 3405.56 3581.00 3001.42 1559.41 1646.61 1366.78 996.32 1051.99 869.54 

ptember 3390.11 3562.98 3239.48 1522.67 1595.85 1449.84 990.52 1037.00 943.96 

:tober 3159.79 3341.86 3002.86 1409.83 1480.00 1345.40 908.82 951.29 873.90 

Source : 1. The Stock Ex-, Mumbai. 
2. National Stock Exchange. 
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NO. 24 : INDEX NUMBERS OF SECURI'W PRICE$ - ALL lMQM 
( 3980- 81 100 ) 

Average of we& ended Saturdaylweek 1990- 1993- 1994- 1995. 1 q95 
ended Saturday 91 

A 
gS 96 Aug OCt Nov Dec. Jan 

1 2 3 4 5 6 7 8 9 10 11 

Government m d  Soml-Qovwnmnt W u r l t k s  89.0 

~overnment of India 86.8 

Slate Governments 97.8 

semi-Government lnstilutions 98.2 

mdustrial &curlties 

Ordlnary Shares 

Al l  lndustrles 500.3 
Agriculture and Allled A ~ t l v l t l o ~ '  11 59.2 

Tea Plantations 1315.7 

Processing and Manufacturing 485.9 

Foodstuffs and Textlles 441 .O 

Foodstuffs ' 745.9 

Sugar 381.1 

Tobacco 922.3 

Textlles 360.1 

Cotton Textiles 282.6 

Jute Textiles 78.9 

Silk,Woollen and Rayon Textiles 435.8 

Metals,Chemicals and Products thereof 51 3.3 

Metals and Products thereof ' 540.0 

Aluminium 1544.9 

Automobiles 8 Auto ancillaries 606.0 

EiectricallElectronic Machinery 263.8 

Other Machinery 359.6 

Foundries and Engineering Workshops 426.1 

Chemicals and Products thereof 481.4 

Chemical Fertilizers 495.5 

Dyes 8 Oye-sluffs 169.2 

Man-made fibres 276.9 

Other Basic Industrial Chemicals 429.2 

Medicined8 Pharmaceuticals 302.1 

Other Proceeslng and Manufrcturlng ' 431.8 

Cement 540.1 

Rubber and Rubber Products 527.0 

Paper and Paper Products 366.9 

Other fnduatrioa 349.1 

Electricity Generation and Supply 793.2 

Trading . 648.2 

Shipping 182.7 

Hotda 275.3 
Finance and Investment 104.8 
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NO. 24 : INDEX NUMBERS OF SECURITY P R I W  - ALL WDlA (Concld.) 
( 1980 81 100 ) 

- 

Average of weeks ended Saturdey/week 1996 

ended Saturday 

Feb. March April May June July A*. Aug.03 Aug.10 Aug.17 Aug.24 Aug.31 

1 12 13 14 15 16 17 18 19 , 2 0  21 22 23 

Government and 

Seml-Government Securltles 88.9 88.9 88.9 88.9 88.9 88.9 88.9 88.9 88.9 88.9 ge.9 88.9 

Government of lndla 86.7 86.7 86.7 86.7 86.7 86.7 86.7 86.7 86.7 86.7 86.7 86.7 

Stale Governments 97.7 97.7 97.7 97.7 97.7 97.7 97.7 97.7 97.7 97.7 97.7 97.7 

Industrial Securltles 

Ordinary Shares 

All lndustrles 

Agriculture and Allled Acllvltles' 

Tea Plantat~ons 

Processing and Manufacturing 

Foodstuffs and Textlles 

Foodstuffs 

Sugar 

Tobacco 

Textiles ' 

Cotton Textiles 

Jute Text~les 

S~lk.Woollen and Rayon Textiles 

Metals,Chemlcals and Products thereof 

Metrls and Products thereof 

Alum~n~um 

Automob~les & Auto ancrllarles 

Electrical, Electron~c Machlnery 

Other Machlnery 

Foundr~es and Englneerlng Workshops 

Chemicals and Products thereof 

Chem~cal Fertlllzers 

Dyes & Dye-stufls 

Man-made flbres 

Other Bas~c lndustrlal Chernlcals 

Medlclnes & Pharrnaceut~cals 

O t h r  Processing and Manufacturing ' 
Cement 

Rubber and Rubber Products 

Paper and Paper Products 

Other lnduslries ' 
Eleartc~ty Generalcon and Supply 

Trad~ng 

Shipping 

Hot* 

Finance and Investment 

: Includes the sub-arou~ others/misceBaneous. 
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NO. a : UIDEX m E R S  OF SECURtW PR)Ce&.IPhG#ouL 
(1wo-01 r 106) 

Mumbai Calcutta Madras Ahmedabad Whl 

Average of weeks Govt.& Ordinary Govt.& Ordinary Q0vt.B Ordinary Winary Wkary 
ended Saturday/ Semi-Govt. Shares Semi-Govt. Shares Semi-Qovt. Shares Sharer Sham 
week ended Saturday Securities Securities Securities 

i 2 3 4 5 6 7 8 Q 

September 1995 87.8 1328.2 85.4 1169.6 91.5 2534.7 966.7 1198.1 

October 1995 87.8 1372.0 85.4 1 194.4 91.5 2595.8 984.2 1252.9 

November 1995 87.8 1250.3 85.4 1127.8 91.5 2466.6 938.0 1212.1 

December 1995 87.8 1178.7 85.4 1072.3 91.5 2365.6 891.6 1168.4 

January 1996 87.8 1132.1 85.4 1043.3 91.5 2324.8 858.5 1161.3 

February 1996 87.8 1227.9 85.4 1091.6 91.6 2437.2 881.6 1172.5 

March 1 996 87.8 1254.7 85.4 1134.1 91.6 2553.8 877.9 1171.4 

April 1996 87.8 1470.1 85.4 1205.1 91.6 2642.7 916.5 1362.6 

May 1996 87.8 1500.3 85.4 1255.7 91.6 2723.3 934.6 1414.7 

June 1996 87.8 1519.7 85.4 1292.2 91.8 2787.6 960.4 1480.5 

July 1996 87.8 1429.2 85.4 1249.8 91.6 2879.6 921.6 1503.4 

August 1996 87.8 1299.9 85.4 1151.3 91.6 2712.2 870.2 1422.1 

August 03, 1996 87.8 1342.1 85.4 1176.8 91.6 2756.7 874.3 1401.6 

August 10, 1996 87.8 1319.4 85.4 1179.7 91.6 2757.9 873.9 1445.9 
8 

August 17, 1996 87.8 1295.8 85.4 1153.3 91.6 2740.3 B87,4 1421.4 

August 24, 1996 87.8 1255.3 85.4 1133.8 91.6 2668.1 884.1 1380.4 

August31, 1996 87.8 1287.2 85.4 11 12.6 91.6 2837.0 871.2 1391.0 
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NO. 26 : GROSS YIELDS ON QOVERNMEMT' AWD INWTROAL SECW11701ES- ALL-WMA 
(1980.81 = 100) 

(Per cent per annum) 

Average of 
MonthsIMonth 

1990-91 1 993-94 1994-95 1995-96 
May Dec. Jan. Feb. Mar. April May 

Government of India 

Securities 
Redemption Yield 

Running Yield 

State Government 
Securities 

Redemption Yield 

Running Yield 

Industrial Securlties 
Ordinary Shares 

All Industries 
Agriculture and Allied 

Activities' 
Tea Plantations 

Processing and Manufacturing 
Foodstuffs and Textiles 

Foodstuffs* 

Sugar 
Tobacco 

Textiles* 1.75 
Cotton Textiles 2.20 
Jute Textiles 1.87 
Silk, Woollen & Rayon 
Textiles 1.16 

Metals, Chemicals and 

Products thereof 2.70 
Metals and Products thereof 2.38 

Aluminium 1.25 

Automobiles and Auto 

ancillaries 2.42 

Electrical/Electronic 

Machinery 2.28 
Other Machinery 2.63 

Foundries and Engineering 

Workshops 2.46 
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(Per cent per annum) 

1995 1998 . 
Average of 1 990-91 1993-94 1 994-95 1995-96 
~onths/MOnth May Dec. Jan. Fob. Mar. Aoril Mav 

Chemlc8Js and Product8 
thereof 3.08 3.23 2.34 4.59 3.16 5.68 5.84 5.79 5.86 5.88 S.03 

Chemical fertilisers 2.77 1.69 1.23 2.74 2.15 3.25 3.32 3.29 3.23 3.21 3.16 
Oyes and Dyestuffs 6.18 1.77 1.78 3.10 2.06 3.94 4.10 4.14 4.76 5.01 5.21 
Man-made Fibres 3.92 2.08 2.13 3.07 2.46 3.13 3.22 3.37 3.43 3.53 3.58 
Other Basic Industrial 

Chem~cals r 3.10 2.48 1.93 5.92 4.96 6.30 6.98 6.66 6.93 6.84 6.64 
Medicines and 
Pharmaceuticals 2.53 1.65 0.97 1.28 0.84 1.55 1.54 1.50 1.48 1.44 1.42 
Ohter Processing and 

Manutactur~ng * 2.13 1.86 1.30 1.78 1.42 2.09 2.15 2.05 2.04 2.10 2.11 
Cement 1.53 1.62 1.19 1.76 1.32 2.08 2.25 2.01 2.03 1.98 2.17 
Rubber and Rubber 

Products 3.94 2.67 1.74 2.58 2.32 2.98 2.87 2.76 2.72 2.79 2.85 
Paper and Paper 

Products 1.73 1.96 1.22 1.76 1.23 2.14 2.25 2.20 2.23 2.24 2.26 
Other Industries 3.11 2.55 2.28 3.25 3.63 3.27 3.64 3.50 3.65 3 . 0  3.63 

Electricity Generation 

and Supply 3.07 1.90 2.05 2.69 3.06 2.51 2.52 2.33 2.57 2.45 2.37 
Trading 2.73 2.05 1.51 2.31 2.28 2.48 2.62 2.37 2.43 2.38 2.33 
Shipping 1.29 2.70 2.65 3.70 4.82 3.78 4.68 4.33 4.77 4.93 4.92 
Hotels 3.25 0.85 0.66 0.81 0.71 0.82 0.81 0.73 0.71 0.88- 0.62 
Financial and 
Investment 4.90 3.78 3.57 5.84 7.36 5.17 5.42 5.13 5.58 5.22 5.63 

' Includes the Sub-grup Others/Miscellaneous. 
t 
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NO. 27 : ORWS YIELDS ON INDUS1#Mk SWURmEFg AMD 1")(BCR m X  NWB€R$ I. 

ALL IMMA AM0 a01101YAL 

Industrial Securities - Ordinary Shares 
Averaae of 
Month"s1Month Y~elds Index Numbers of Yields 

(Per cent per annum) (1980-81 = 100) 

All Mum- Cal- Mad- Ahme- Delhi All Mum- Cal- Mad- Ahme- Delh~ 
India bai cutta ras dabad India bai cutta rar  dabad 

1990-91 

1992-93 

1993-94 

1994-95 

MAY 

November 

December 

Janaury 

February 

March 

April 

MAY 
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(Rs.1 
AS on the last Standard Gold (per 10 grams) Silver (per Kilognm) 
Fr~day I Friday (1) 

Open~ng Clos~ng Open~ng CSos~ng 

1 2 3 4 6 

Oct. 1995 

Nov. 1995 

Dec. 1995 

Jan. 1996 

Feb. 1996 

Mar. 1996 

Apr . 1996 

May 1996 

Jun. 1996 

Jul. 1996 

Aug. 1996 

Sep. 1 996 

Week Endd 

Oct. 4, 1996 5120.00 51 10.00 6885.00 6870.00 

Oct.25. 1996 51 65.00 51 50.00 6980.00 6070.00 

See 'Notes on Tables'. Source : Bombay Bullion Association Ltd. 
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NO. 29 : CONSUMER PRICE INDEX WIIMRS M INDUSTRIAL WORKERS - 
ALL INDIA AND SELECTED CENTRES ( W 1982=100) 

See 'Notes on Tables'. 

1985 1996 - 
1990-91 1994-95 1995-96 Aug. Mar. Apr. May Jun. Jul. Aug. 

3 4 5 6 7 8 9 10 11 12 

1 93 284 31 3 31 5 319 324 328 333 33s 343 

1 96 285 309 312 314 321 334 338 339 343 

176 283 320 316 335 34 1 347 354 355 348 

189 266 290 289 295 298 306 307 316 315 

183 280 31 0 312 31 5 318 322 327 334 340 

198 300 325 335 33 1 338 339 346 359 364 

1 96 296 32 1 318 336 339 341 345 354 363 

201 314 346 350 352 357 362 366 364 366 

203 286 319 317 321 329 335 339 349 354 

189 277 299 30 1 299 306 307 306 3 1 3* 328 

178 280 308 313 319 325 327 336 337 332 

20 1 306 331 336 332 336 337 341 347 350 

187 275 302 308 312 311 314 319 331 337 

1 95 287 320 315 328 336 339 341 345 348 

Centre 

1 

All lndla(2) 

Ahmedabad 

Alwa ye 

Asansol 

Bangalore 

Bhavnagar 

Bhopal 

Mumbai 

Calcutta, 

Chandigarh 

Coimbatore 

Delhi 

Fardabad 

Guwahati 

Link- 
ing 

Factor 
(1 1 

2 

4.93 

4.78 

5.19 

4.77 

5.66 

4.99 

5.46 

5.12 

4.74 

5.35 

4.97 
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No. 28 : ~~R MICE CNDEX NUMBERS FOR INMIST RIAL WORKERS - 
ALL INDIA AND SELECTED CENIltES (10112=lQO) (ComM.) 

Source: Labour Bureau, Ministry of Labour, Government of Inda. 

1995 1996 - 
1990-91 1994-95 1995-96 Aug. Mar, Apr. May Jun, Ju~. A u ~ .  

3 4 5 6 7 8 9 10 11 12 

21 2 299 329 327 328 336 340 342 35 1 358 

182 264 290 286 298 300 304 307 310 313 

190 274 296 301 307 312 312 319 326 328 

187 264 290 288 305 31 1 312 317 324 329 

193 267 288 29 1 286 295 297 296 30 1 304 

189 297 336 342 337 341 351 364 367 369 

192 288 325 327 331 327 333 348 353 352 

189 271 293 293 299 298 302 305 320 323 

184 287 324 316 34 1 348 353 362 368 361 

20 1 296 320 325 326 33 1 336 339 346 347 

204 320 353 361 360 368 375 383 391 395 

179 258 284 28 1 292 299 305 303 306 310 

195 276 293 299 297 299 298 304 31 1 314 

1 97 296 337 338 348 347 347 354 359 388 

1 84 28 1 307 310 309 314 315 318 330 330 

Centre 

1 

Howrah 

Hyderabad 

Ja~pur 

Jamshedpur 

Ludhlana 

Madras 

Madura~ 

Monghyr 

Mundakayam 

Nagpur 

Pondicherry 

1 

Rourkela 

Saharanpur 

Solapur 

Sr~nagar 

Link- 
'"g 

Factor 
(1) 

2 

4.12 

5.23 

5.17 

4.68 

5.05 

5.27 

5.29 

4.67 

4.99 

3.59 

5.06 

5.03 

5.47 
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No. 30 : C0)980YER PRICE IWU( m E f M  FOR . u R g A W  WOCWMWL EMPLOYEES 
ALL tNDlA AND SELtiCtED (1-ag) 

Centre 1 994 - 1 985 

1990-91 1993-94 1994-95 Oct. May Am. &I. Aug. Sept. Oct. 

All IndWl) 

Mumbal 

Delhl-New Delhi 

Calcutta 

Madras 

H yderabad-Secunderabad 

Bangalore 

Lucknow 

Ahmedabad 

Jaipur 

Potna. 

Srinagar 

Trivandrum 

Cuttack-Bhubaneshwar 

Bhopal 

Chandigerh 

Shillong 

Shimla 

Jammu 

Amritsar 

Kaz hi kode 

Kanpur 

lndore 

Pune 

Jabolpur 

JodhDur 

$ 8 ~  'Note8 on Tables'. Sourm : Central Statistical Organlmtim 
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W. 81 : PfWE oU( W U Y B W  FOR A~~ I RURAL LABOURERS 
A : -8 PRICE MOEX M W R I  FOFI kQWULfWUL LABOURERS 

Llnking 
State 1995 Factor - 1996 

1990-91 1994-95 Aug. (1) 1995-98 (6) Mar. Apr. May Jun. Jul. A*. 

1 2 3 4 5 6 7 8 9 10 1 1  $2 

All lndlr 830 1283 1405 5.89 240 237 240 243 247 282 

Andhra Pradesh 657 1062 1185 4.84 243 240 242 245 251 254 265 

Assam 854 1330 1449 (2) 244 240 243 248 250 254 257 

Bihar 858 1274 1316 6.22 223 223 225 226 230 236 243 

Gujarat 742 1184 1316 5.34 241 238 243 244 250 252 265 

Haryana (4) 235 235 236 236 240 248 255 

Hirnachal Pradesh (4) 220 219 221 221 225 229 232 

Jammu & Kashmir 843 1268 1353 5.98 226 224 228 232 234 241 245 

Karnataka 

Kerala 

Madhya Pradesh 

Maharashtra 

Manipur 

Meghalaya 

Orissa 

Punjab 

Rajasthan 

Tamil Nadu 

Tripura 

Uttar Pradesh 

West Bengal 842 1189 1326 5.73 230 225 231 235 236 242 246 

%e 'Notes on Tables' 
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No. 31 : CONSUMER PRICE INDEX NUMBERS FOR AORICUCTUFEAL 1 RURAL U80UffECCa0 

B : CONSUMER PRICE INDEX HUMWAS FOR RURAL LABOURERS (6) 

(Brse:July 1986-June1 987 400)  

Slate 1996 

1995-96 (6) Mar. Apr . May Jun. Jul. Aug. 

1 2 3 4 5 6 7 8 

All India 240 238 241 243 247 253 257 

Andhra Pradesh 244 241 243 247 252 255 265 

Assam 243 240 242 247 249 253 256 

Brhar 223 223 225 226 230 236 242 

Gujarat 24 1 239 243 244 250 252 255 

Haryana 237 237 238 238 242 250 257 

Hrmachal Pradesh 22 1 220 222 222 225 229 232 

Jammu & Kashm~r 225 223 227 230 23 1 239 243 

Karnataka 250 248 250 254 258 263 264 

Kerala 260 260 265 268 272 277 279 

Madhya Pradesh 239 236 240 243 248 255 259 

Maharashtra 247, 243 246 249 253 258 259 

Mantpur 245 243 245 247 246 246 251 

Mghalaya 250 248 249 250 254 256 259 

Orissa 236 232 234 237 240 243 248 

Punjab 247 246 250 250 252 254 258 

239, Rajasthan 236 239 242 248 252 256 

Tarn11 Nadu 244 24 1 246 249 249 256 256 

Trtpura 219 216 218 225 224 227 229 

Uttar Pradesh 23 1 23 1 23 1 233 241 249 254 

West Bengal 232 227 232 236 238 244 247 

Source : Labour 6ureau.Ministry of Labour,Governmment of India. 
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N ~ ~ ~ : ~ N U U ~ B E R S W ~ P R ~ C E S I W H S M A ~ Y ~ O U P S A M D  
SUS-GRauPs (AVERAGES) 

(1sst92tloo) 

- 
Average of months/ Weight (April-March) Jun. Feb.. Mar. Apr. May(P) Jun.(P) 
Average of weeks 
ended Saturday 

1 2 3 4 5 6 7 R B i n  I I 12 

ALL COMNODlf lES 1 ~ . ~  182.7 247.8 274.7 295.8 292.6 297.9 299.4 302.8 364.1 306.1 

I. Primary Articles 32.295 184.9 250.9 283.2 304.1 300.4 304.1 306.6 314.0 315.8 321.7 

(A) Food Artlcler 17.386 200.6 284.4 312.7 335.7 333.1 335.8 341.8 352.1 358.0 383.8 

a. Foodgrains 7.917 179.2 260.7 293.2 313.0 309.8 313.4 320.8 325.8 327.7 335.7 

(Cereak + Pulses) 

a l .  Cereals 6.824 171.5 253.2 282.1 299.2 295.3 300.5 305.2 306.8 308.7 317.2 

a2. Pulses 1.093 227.5 308.2 362.8 398.9 399.9 394.2 418.0 444.6 446.3 451.3 

b. Fruits & Vegetables 4.089 204.1 281.8 289.1 323.9 325.0 315.5 343.9 373.3 374.9 379.7 

b l  . Vegetables 1.291 234.6 317.2 319.4 389.2 397.1 287.8 315.7 415.4 420.9 480.2 

b2. Fruits 2.798 190.0 265.4 275.2 293.8 291.8 328.3 356.9 353.8 353.7 333.4 

c. Milk 1.961 209.2 279.9 307.7 313.8 313.6 317.9 314.4 314.7 320.4 324.9 

d. Eggs,fish & meat 1.783 194.5 292.7 363.3 391.5 383.8 394.8 376.1 374.7 382.0 390.8 

1. Other food articles 0.689 301.5 339.4 385.9 422.2 441.4 407.6 387.1 404.7 441.8 428.2 

(8) Non-FoodArticles 10.081 194.2 249.1 299.0 321.7 314.8 321.0 318.5 324.1 323.5 3a .3  

a. Fibres 1.791 174.4 251.3 372.8 377.4 375.5 360.4 342.3 338.9 341.7 338.7 

b. Oil seeds 3.861 194.9 227.1 265.6 284.6 278.0 277.0 271.7 271.6 287.6 284.4 

c. Othernon-foodarticles 4.429 201.6 267.4 298.4 331.6 322.4 343.4 349.7 363.8 347.4 364.6 

tC), Mlneralr 4 .  109.0 133.9 143.6 153.5 152.5 156.0 155.3 1- #15S.4 / 1 5 ~ . 3  

a. Metallic Minerals 0.231 164.8 254.5 290.5 401.6 376.5 424.9 427.4 427.4 427.3 427.3 

b. Other mine~rals 0.323 194.1 222.1 229.8 284.6 287.6 289.7 293.3 293.4 293.9 293.2 

c. Petroleum crude 
8 natural gas 4.274 99.6 120.7 129.1 130.2 130.2 130.2 130.2 130.2 130.2 130.2 

See Notes on Tables'. 
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1990-91 1993-94 1994-95 1995-98 1995 - 1 996 

Average of months1 Weight (April-March) Jun. Feb. Mar. Apr. May(P) Jun.(P) 
Average of weeks 
ended Saturday 

1 2 3 4 5 6 7 8 9 10 11 12 

II. Fuel, Power, Light 
& Lubricants 10.663 

a. Coal mining 1.256 

b. Mineral oils 6.666 

c. Electrrcity 2.741 

Ill. Manufactured Products 57.042 

(A) Food Products 10.143 

a. Dairy products 0.642 

b. Canning & preserving of 
fruits 8 vegetables 0.068 

c. Canning & preserving & 
processing of fish 0.126 

d. Grain mill products 1.530 

e. Bakery products 0.242 

1.. Sugar, khandsari & gur 4.059 

g. Manufacture of 
common salt 0.035 

h. Cocoa, chocolate & 
sugar confectionery 0.088 

i. Edible oils 2.445 

j. Oilcakes 0.432 

k. Tea & coffee processing 0.236 

I. Other food products 
n.e.c. 0.240 

(6) Beverages, Tobacco & 
Tobacco Products 2.149 

a. Wine Industries 0.099 

b. Malt liquor 0.059 

c. Soft drinks & 
carbonated water 0.066 

d. Manufacture of bidi, 
oigapbttes, tobacco & 
zarda 1.925 



RESERVE BANK OF WD!A BUf.L€lWd 

- 
Average of months/ Weight (April- March) Jun. Feb. Mar. Apr. May(P) Jun.(P) 
Average of weeks 
ended Saturday 

1 2 3 4 5 6 7 8 9 10 11 12 

(C) Textiles 11.545 171.2 219.9 256.8 294.6 288.6 300.6 300.9 305.8 306.9 M2.8 

a Cotton textiles 6.093 172.8 234.6 281.9 323.1 321.9 324.4 323.3 329.2 329.7 330.1 

a l .  Cotton yarn 1.232 189.9 273.0 369.3 396.7 401.3 396.1 381.7 383.1 383.0 381.6 

a2. Cotton cloth 3.159 158.8 218.1 260.4 297.1 291.9 299.6 303.1 313.9 316.2 317.7 
(Mills) 

a3. Cotton cloth 0.906 176.7 245.1 255.3 255.1 255.1 255.1 255.1 255.1 250.7 250.7 
(Powerloom) 

a4. Cotton cloth 0.740 201.3 231.8 255.2 386.2 390.2 386.9 386.9 388.9 386.9 386.9 
(Handloom) 

a5. Khadi cloth 0.056 148.4 193.4 351.3 439.1 439.1 439.1 439.1 439.1 439.1 439.1 

b. Man made textiles 2.921 133.6 161.6 168.6 186.6 183.5 193.8 193.6 198.6 196.0 101.7 

c. Woolen textiles 0.339 156.9 195.0 222.0 251.3 243.4 244.8 240.1 242.3 244.2 243.2 

d. Jute,hernp & mesta 
textiles 0.689 282.7 319.2 350.2 464.3 399.1 519.1 537.3 543.2 554.6 516.0 

e. Manufacturing of 
textiles n.e.c. 1.503 190.0 233.8 291.0 321.4 317.1 324.5 324.5 324.3 322.7 322.4 

(D) Wood & Wood 
Products 1.198 159.1 380.9 421.0 442.0 442.1 444.4 445.0 445.8 445.8 M . 8  

(€1 Paper & Paper 
Products 1.988 222.4 328.2 330.2 374.0 371.2 379.8 374.1 373.5 373.0 379.8 

a. Pawr & pulp 0.808 215.2 267.2 280.7 379.0 374.6 391.4 391.4 391.3 391.3 391.3 

c. Printing & publishing of 
newspapers etc. 0.740 264.1 480.5 459.4 454.4 456.3 453.6 436.9 435.4 433.9 436.3 

(F) L m t ~ a  Leather 
Products 1.018 224.3 245.2 11.8 27e.8 273.7 279.9 281.5 262.6 281.1 al.7 



RESERVE BANK OF MDlA BULLETIN 

No. 32 : MO€X NUMBERS OF WMObtiSsRUi U4 fMCMkSY GlWWS AWD 
SUB-GROUPS .@VERA-) (W.) 

( I s e i ~ 1 o o )  

1990-91 1993-94 1994-95 1995-96 1995 - 1 906 

Average of months1 Werght (April-March) Jun. Feb. Mar. Apr. May(P) Jun.(P) 
Average of weeks 
ended Saturday 

1 2 3 4 5 6 7 8 9 10 1 1  12 

Rubber & Plastic 
Products 1.592 

Tyres & tubes 0.766 

al. Tyres 0.697 

a2. Tubes 0.069 

Plastic products 0.442 

Other rubber & 
plastic products 0.384 

Chemicals & Chemical 
Products 7.355 

Basic heavy inorganic 
chemicals 0.764 

Basic heavy organic 
chemicals 0.452 

Fertil~zers & pesticides 1.950 

cl. Fertilizers 1.748 

c2. Pesticides 0.202 

Pa~nts, varnishes & 

lacquer 0.240 

Dyestuff & Indigo 0.336 

Drugs & medicines 1.065 

Perfumes, cosmetics, 
toilelaries etc. 1.215 

g l .  Soaps& 
detergents 0.880 

92. Others 0.335 

T~rpentine~synthetic resins 
and plastic materials 0.477 

Matches, explosives. 
inedible oils etc. 0.856 



RESERVE BANK OF INDIA BUtLETM 

H O . 3 2 : ~ ) S U ~ ~ ~ ~ E $ A U E P R H = ~ I N ~ B Y  GROUPSIAND 
SlJB-c3ROuP8 (AVERAGES) (ConM.) 

(1%81gZ=100) 

- 
Average of manthd Weight (April-March) Jun Feb. Mar. Apr. May(P) Jun,(P) 
Average of weeks 
ended Saturday 

(I) Non-Metallic Mineral 
Products 2.477 185.6 255.1 275.7 315.8 314.2 325.1 323.0 323.1 326.9 321.1 

a. Structuralclayproducts 0.695 213.4 335.0 346.1 391.6 394.8 396.9 392.2 391.0 408.6 406.6 

b. Glass, earthenware, 
chinaware & 
their products 0.296 156.0 186.0 191.7 226.3 228.0 231.1 232.2 237.5 237.5 237.5 

cl Cement 0.860 173.1 208.2 235.6 273.3 268.9 292.3 290.4 289.4 287.8' 288.0 

c2. Lime 0.056 301.9 354.2 380.7 444.2 380.7 465.3 465.3 465.3 465.3 465.3 

d Mica products 0.041 92.7 92.7 92.7 32.7 92.7 92.7 92.7 92.7 92.7 92.7 

e. Cement,Slate & graphite 
products 0.529 180.9 267.3 298.3 338.9 340.3 339.5 338.7 339.4 339.4 339.7 

(J) Basic Metals, Alloys 
& Metal Products 7.632 219.9 276.6 300.5 329.0 326.0 333.3 333.5 333.9 333.6 333.7 

a. Bas~c metals & alloys 4.784 207.4 261.4 286.7 310.0 308.4 313.7 314.0 314.6 313.8 313.9 

a l .  Iron & steel 2.441 201.5 252.7 270.5 290.8 287.2 293.8 294.6 295.4 295.3 295.3 

a2. Foundries for 
casting & forging 
& structurals 1.333 216.0 280.7 312.1 350.3 344.8 356.4 355.5 355.6 353.0 352.9 

a3. Pipes.wire drawings 
& others 0.814 208.9 256.9 286.0 285.3 298.6 285.1 286.0 287.1 287.1 287.9' 

I 
a4. Ferro alloys 0.196 216.0 258.3 317.2 377.7 364.9 389.6 389.1 389.9 389.1 389.1 

b. Non-ferrous metals 1.025 255.8 308.2 341.7 397.7 396.9 400.5 400.4 400.3 401.2 401.2 

bl . Aluminium 0.454 220.9 274.8 305.9 388.0 387.2 394.3 394.3 394.3 396.4 396.4 

b2. Other non-ferrous 
mtats 0.571 283.6 334.8 370.2 405.5 404.7 405.4 405.2 , 405.1 405.1 405.1 

c. Metal products 1.823 232.6 298.4 313.8 340.4 332.1 347.2 347.2 347.4 347.2 347.4 



RESERVE BANK OF INIXA BULLE'IIN 

1990-01 1993-94 1904-95 ts95.98 1995 - 1 996 

Average of months/ Weight ( April-March) Jun. Feb. Mar. Apr. May(P) Sun.(P) 
Average of weeks 
ended Saturday 

1 2 3 4 5 8 7 8 9 10 11 12 

Machinery & Machine 
Tools 

Non-electrical 
machinery & parts 

a l .  Heavy machinery 
pans 

a2. Industrial machinery 
for food & textiles 

a3. Fridge, office 
equipment & non- 
elecl. machinery 

Electrical machinery 

b l  . Electrical industrial 
machinery 

b2. Industrial wires & 
cables 

b3. Dry & wet 
batterieslcells 

b4. Electrical apparatus, 
appliances 8 parts 

b5. Radio & T.V. sets 

Transport Equipment & 
PM8 

Locomotives, railways 
wagons & parts 

Motor vehicles,scooters 
bicycles & parts 

Other Mlsc. 
MMufactutlng 
Industries 

Source : Office of the Economlc Adviser, Ministry of Industry,Government of India 



~~\tmbcr 19% RESERVE BANK OF INDIA BULLETIN 

Na. 33 : INDEX NUIVIBERS OF WHOLESALE PUICES IN M A  - BV QROUPS AND 
sueaRooQs (~ont--.nd d m )  

- 
~ a s t  week Weight (April-March) Oct. May Jun. Jut. ~ u g .  S O ~ ( P )  OC~.(P) 
of monthlyear 
ended Saturday 

I .  Primary Articles 32.295 195.5 292.0 307.9 307.9 320.0 321.3 327.7 327.1 330.9 331.1 

(A)  Food Artlcles 17.386 210.8 313.9 344.7 341.2 362.8 364.6 374.3 370.0 372.3 377.2 

a. Foodgrains 
(Cereals + Pulses) 7.917 196.1 303.9 323.4 310.4 328.1 336.4 343.1 352.0 355.8 356.9 

a l .  Cereals 6.824 190.4 293.9 306.6 297.6 308.5 318.1 325.9 334.7 339.3 342.4 

a2. Pulses 1.093 231.6 366.6 428.3 390.0 450.6 450.7 450.4 459.7 458.9 447.1 

b l  . Vegetables 1.291 195.7 277.2 340.8 494.4 479.6 507.5 523.1 492.5 480.5 509.0 

b2. Fruits 2.798 209.7 267.8 357.7 272.6 354.5 321.0 345.2 316.1 327.8 341.3 

c Milk 1.961 220.1 306.4 313.6 311.9 322.9 321.3 321.7 313.6 317.4 322.9 

d Eggs,f~sh & meat 1.783 200.4 387.2 378.9 398.2 387.7 398.5 402.8 409.2 404.4 389.8 

1. Other food articles 0.689 264.6 367.5 375.8 446.8 423.2 435.2 442.2 421.3 406.4 406.4 

a. Fibres 1.791 201.5 412.9 339.6 376.0 344.0 339.0 343.3 354.7 359.4 358.6 

b. Oil seeds 3.861 211.8 284.5 269.8 291.4 276.1 279.4 288.8 298.7 316.0 296.8 
# 

c. Othernon-foodarticles 4.429 213.1 321.5 350.0 331.2 360.2 361.4 358.0 356.2 359.1 358.1 

a. Metallic Minerals 0.231 164.8 329.1 427.4 '417.3 426.6 426.6 428.1 428.1 428.1 428.1 

b. Other minerals 0.323 194.3 239.2 293.3 287.7 293.3 294.2 293.1 299.2 289.0 291.1 

c. Petroleum crude 
& natural gas 4.274 99.5 130.2 130.2 130.2 130.2 130.2 132.8 132.8 132.9 132.9 

See 'Notes on Tables'. 



RESERVE BANK OF INDIA BULLETIN Novembcr 19w, 

NO. 33 : INDEX NUMBERS OF WHOLESALE PR~CES MI lama - BY GROUPS AND 
SUB-CROUPS (Monthandlyrrersml data) (Contd.) 

(1981-e2l100) 
1990-91 1994-95 1995-96 1995 - 1996 

Last week We~ght (April-March) Oct. May Jun. Jul Aug. Sep(P) Oc t . ( ~ )  
of monthlyear 
ended Saturday 

1 2 3 4 5 6 7 8 9 10 11 12 

1 

I I .  Fuel, Power, Light 
& Lubricants 10.663 188.6 284.7 295.1 284.3 295.3 295.3 328.2 330.3 330.0 330.0 

a Coal mining 1.256 232.7 367.8 368.6 367.8 370.2 370.2 418.1 418.1 418.1 418.1 

b. Mineral oils 6.666 170.1 235.3 237.4 234.7 237.4 237.4 281.0 281.0 280.5 2805 

c.  Electricity 2.741 213.4 366.8 401.9 366.8 401.9 401.9 401.9 409.9 409.9 409.9 

111. ManufacturedProducts57.042 190.3 281.4 295.5 295.4 298.7 300.1 302.3 305.4 306.6 308.1 

(A) Food Products 10.143 190.8 272.5 270.7 284.9 276.4 286.7 291.7 300.6 305.9 307.5 

a. Dairy products 0.642 200.6 311.3 324.3 329.2 324.8 335.8 335.9 337.9 338.7 3399 

b Canning & preserving of 

fruits & vegetables 0.068 188.3 263.9 280.4 280.4 280.4 280.4 280.4 280.4 283.3 283.3 1 

c. Cann~ng & preserving & 

processing of fish 0.126 171.4 244.5 244.5 244.5 244.5 244.5 244.5 244.5 244.5 244.5 

d. Grain mill products 1.530 197.9 281.7 291.4 281.9 285.9 303.1 327.7 341.6 351.8 364.5 

e. Bakery products 0.242 176.3 255.7 281.1 279.3 296.1 296.3 296.3 300.2 298.7 298.7 

f .  Sugar, khandsari & gur 4.059 147.3 236.0 221.9 252.3 233.9 250.1 252.4 261.1 268.1 270.2 

g. Manufacture of 

common salt 0.035 176.1 259.3 552.5 498.1 567.0 565.8 563.0 563.0 565.1 575.5 

h. Cocoa, chocolate & 

sugar confectionery 0.088 159.7 222.5 241.5 237.7 241.5 241.5 241.5 244.6 244.4 244.4 

i. Edible oils 2.445 251.8 300.0 293.2 307.3 297.4 298.4 299.7 305.9 308.5 302.9 

j. Oil cakes 0.432 187.9 300.6 313.6 318.2 320.3 321.1 322.9 359.1 365.6 369.1 4 
k. Tea&coffeeprocessing 0.236 291.3 466.6 482.5 482.5 482.5 482.5 482.5 482.5 482.5 482.5 

I. Other food products 

n.e.c. 0.240 177.6 259.9 275.3 269.4 276.7 285.0 285.0 285.7 287.2 286.7 

( 0 )  Beverages, Tobacco & 

Tobacco Products 2.149 246.6 356.9 376.3 375.3 388.3 388.9 390.5 393.6 393.6 393.6 
a. Wine Industries 0.099 162.8 367.2 329.0 329.7 303.7 303.7 303.7 302.4 302.9 302.9 

b. Malt liquor 0.059 192.0 274.0 292.0 292.0 316.4 316.4 316.4 316.4 316.4 316.4 

c. Soft drinks & 
carbonated water 0.066 256.4 380.1 403.9 388.7 407.9 426.2 426.2 426.2 426.2 426.2 

d. Manufacture of bidi, 
cigarettes, tobacco 8 
zarda 1.925 252.2 358.1 380.4 379.7 394.2 394.2 396.0 399.5 399.5 399.5 ,, 



~ovember 19% RESERVE BANK OF INDIA BULLETIN 

No. 33 : NUMBERS OF WHOLESALE Pt?tCES nci W A  - BY QFIOUPS AND 
SUB-OROUPS (Morr-- data) (Contd.) 

. - - -  - 
~ a s t  week Weight (April-March) Oct. May Jun. Jul. Aug. Sep(P) Oct,(P) 
of rnonthlyear 
ended Saturday 

1 2 3 4 5 6 7 8 9 10 1 1  12 

(C) Textiles 

a. Cotton textiles 6.093 181.5 306.9 322.1 322.6 329.7 328.1 328.4 328.6 333.2 '333.1 

al. Cotton yarn 1.232 196.8 413.3 375.9 386.7 383.4 375.4 372.3 372.6 372.8 371.1 

a2. Cotton cloth 3.159. 167.9 291.6 303.1 299.9 314.9 314.9 316.6 316.6 327.0 327.0 
(Mills) 

a3. Cotton cloth 0.906 193.5 255.1 255.1 255.1 255.1 255.1 255.1 255.1 250.7 250.7 
(Powerloom) 

a4. Cotton cloth 0.740 201.6 255.2 386.9 386.9 386.9 386.9 386.9 386.9 386.9 386.9 
(Handloom) 

a5. Khadi cloth 0.056 148.4 349.7 439.1 439.1 439.1 439.1 439.1 459.4 439.1 459.4 

b. Man made textiles 2.921 134.9 179.7 193.4 185.3 194.4 190.9 190.2 191.3 193.0 190.3 

c. Woolen textiles 0.339 157.6 230.2 239.8 269.1 242.5 237.2 232.7 232.7 235.4 235.4 

d. Jute,hemp&mesta 0.689 299.6 383.1 528.7 502.3 548.1 500.3 518.8 483.0 475.4 479,8 
textiles 

e. Manufacturing of 
textiles n.e.c. 1.503 194.00 315.2 324.5 322.7 322.4 324.2 328.2 340.3 340.3 340.3 

(D) Wood & Wood 
Products l.lM 159.3 429.5 445.8 444.4 445.8 445.8 445.8 445.8 445.8 445.8 

(E) Peper & PCWr 
Ptpducts 

f 

a. Paper & pulp 0.808 217.9 320.5 391.4 383.1 391.3 390.5 387.9 387.3 387.3 387.3 

b. Manufacture of board 0.440 171.1 209.4 236.7 231.2 236.7 238.0 241.9 242.1 242.8 242.0 

c. Printlng & publishing of 
newspapers etc. 0.740 292.6 448.3 433.9 458.3 440.0 449.9 449.9 449.9 449.9 449.9 

(F) Lerthw & Ls8-r 
Products 1.018 2m.3 271.9 202.5 278.7 282.5 282.5 282.5 279.5 7 n 8 . t  



RESERVE BANK OF fNDIA BULLETlN Novmber 1996 

No. 33 : INDEX NUMBERS Of WHOLESALE P@C€S fW -A - BY QROUPS AN0 
SUB-GROUPS (mnthwxi/yejarm data) (cmtd.) 

(1981-82=100) 
1990-91 1994-95 1995-96 1995 - 1996 

Last week We~ght (Apnl-March) Oct. May Jun. Jul Aug. Sep.(P) Oct(P) 
of month/year 
ended Saturday 

Rubber & Plastic 
Products 1.592 

Tyres & tubes 0.756 

al. Tyres 0.697 

a2. Tubes 0.069 

Plast~c products 0.442 

Other rubber & 
plastic products 0.384 

Chemicals & Chemical 
Products 7.355 

Bas~c heavy inorgan~c 
chemicals 0.764 

Basic heavy organic 
'chemicals 0 452 

Fertilizers & pesticides 1.950 

c l ,  Fertilizers 1.748 

c2. Pestic~des 0.202 

Pa~nts, varnishes & 
lacquer 0.240 

Dyestuff & ind~go 0.336 

Drugs 8 medicines 1.065 

Perfumes, cosmetics, 
toiletaries etc. 1.215 

gl. Soaps & 
detergents 0.880 

92. Others 0.335 

Turpent~ne,synthetic resins 
and plastic materials 0.477 

Matches, explosives, 

inedible oils etc. 0.856 



~ovcmbcr 19% RESERVE BANK OF INDIA BULLETIN 8.883 

Na. 33 : INDEX NUMBERS OF WHOLESALE PRICES IN WDiA - BY QFIOUPS AND 
SUMROfJPS ( M o n t ~ r ~  data) (ConM.) 

(1981-62=100) 
1990-91 1994-95 1995-96 1995 - 1996 

~ a s t  week Wetght (April-March) Oct. May Jun Jul. Aug Sep.(P) Oct (P) 
of monthtyear 
ended Saturday 

1 2 3 4 5 6 7 8 9 10 11 12 

(I) Non-MeUllic Mineral 
Products 2.477 196.7 288.3 320.1 316.0 322.4 324.1 326.0 345.4 335.9 348.8 

a Structural clay products 0.695 227.6 350.7 382.8 396.0 391.0 391.0 398.4 433.9 414.2 471.9 

b Glass, earthenware, 
chinaware & 
their products 0.296 160.9 198.9 232.2 228.0 237.5 239.7 239.7 241.2 247.2 241.2 

c l .  Cement 0.860 185.0 262.8 289.6 266.9 287.2 286.8 285.9 307.3 296.2 289.8 

c2. Ltme 0.056 340.9 380.7 465.3 465.3 465.3 465.3 465.3 465.3 465.3 465.3 

d .  Mica products 0.041 92.7 92.7 92.7 92.7 92.7 92.7 92.7 92.7 92.7 92.7 

e Cement,Slate 8 graphite 
products 0.529 188.0 303.1 338.7 341.6 339.8 347.3 347.6 356.2 356.0 356.0 

(J) Basic Metals, Alloys 
& Metal Products 7.632 228.1 317.1 333.5 331.2 333.9 334.3 338.4 341.0 340.2 343.4 

a l .  Iron & steel 2.441 206.7 282.6 295.6 -291.8 295.8 296.7 305.0 310.8 310.9 309.9 

a2. Foundries for 
casting & forging 
& structurals 1.333 223.8 334.8 353.3 353.4 354.1 354.3 359.3 361.8 360.5 360.8 

a3. Pipes,w~re drawings 
& others 0.814 220.4 285.4 286.0 282.4 288.1 289.2 288.3 288.3 288.6 321.7 

I 

a4. Ferro alloys 0.196 223.0 362.9 389.1 380.1 390.7 390.7 390.7 390.7 390.7 390.7 

b.  on-ferkous metals 1.025 263.5 379.0 400.4 400.3 399.4 399.4 396.1 398.3 393.7 393.7 

b l  . Aluminium 

b2. Other non-ferrous 
metals 0.571 292.6 402.3 405.2 405.1 405.5 405.5 399.9 399.9 380.0 389.0 

c. Metal products 1.823 243.7 324.6 347.2 345.2 347.6 347.6 352.0 352.0 352.0 351.8 



RESERVE BANK OF INDIA BULLETIN Novemk 1996 

No. 33 : INDEX NUMBERS OF WHOLESALE PRICES IN NWA -BY GROUPS AND 
SUB-GROUPS ( M o I l t W ~ c # ~ s n d  w) (CO~CM.) 

(108142~100) 

1990-91 1994-95 1995-96 1995 - 1996 

Last week We~ght (April-March) Oct. May Jun. Jul. Aug. Sep(P) Oct.(P) 
of monthlyear 
ended Saturday 

1 2 3 4 5 6 7 8 9 10 11 12 

(K) MschlneryLMachlne 6.268 188.8 275.6 287.6 283.7 289.4 291.3 294.3 2W.0 295.0 295.4 
Tools 

a. Non-electrical 
machinery & parts 3.277 199.8 272.7 287.2 284.4 289.8 292.9 298.8 299.7 299.7 299.8 

a l .  Heavy machinery 
& parts 1.393 200.8 300.8 316.3 312.9 319.9 319.9 329.0 330.8 330.8 331.1 

a2. Industrial machinery 
forfood&textiles 0.713 171.2 210.8 219.3 216.9 220.3 224.8 228.2 228.2 228.2 228.2 

a3. Fridge, office 
equipment & non- 
elecl.machinery 1.171 215.9 277.0 294.0 291.5 296.2 302.3 306.0 306.2 306.1 306.3 

b. Electricalmachinery 2.991 176.7 278.8 288.0 282.9 289.0 289.6 289.3 289.9 289.8 290.5 

b1. Electrical industrial 
machinery 1.147 174.5 305.3 316.2 306.9 318.1 318.1 319.8 321.8 319.8 321.8 

b2. Industrial wires & 
cables 0.728 204.9 360.4 371.1 371.8 370.3 369.6 365.6 364.1 366.3 366.3 

b3. Dry & wet 
batteries/cells 0.231 195.3 236.2 256.9 239.3 261.3 268.1 268.1 270.6 272.4 272.4 

b4. Electrical apparatus, 
appliances&parts 0.424 151.4 194.7 200.0 197.6 200.9 202.6 202.6 202.6 202.6 202.6 

b5. Radio & T.V. sets 0.461 151.7 183.0 183.2 182.9 183.2 183.2 183.2 183.2 183.1 183.1 

(L) Transport Equipment 81 
Parts 2.705 190.8 245.4 260.4 255.3 262.3 263.2 265.3 265.8 265.8 265.8 

a. Locomotives, railway 
wagons & parts 0.274 239.8 303.6 309.5 310.9 309.5 309.5 309.5 309.5 309.5 309.5 

b. Motor vehicles,scooters 
bicycles & parts 2.431 185.3 238.8 254.9 249.0 257.0 258.0 260.3 260.9 260.9 260.9 

(eYI) Other Mlsc. 
. 

' Yknuhcturlng 
~ndumtrie~ 0.972 123.0 169.8 169.7 189.5 im.7 175.6 176.5 1 n . o  1n .a  i n . 3  

Source : Office of the Economic Adviser,Ministry of Industry,Government of India 



RESERVE BANK OF MDlA BULLETIN 

NO. 34 - FOREIGN TRADE (ANNUAL AND MONTHLY) 

In Rs. Crore In US $ rn~lllon In Rs. Crore In US $ mlllion 

Year Exports Imports Trade Exports Imports Trade Exports Imports Trade Exports Imports Trade 
Balance Balance Balance B a l m  

1995-96 (P) 1.06,465 1,21,647 -15,182 31.831 36,370 -4,539 

Month 1995-96 (P) 1996-97 (P) 

Apr~l 7,894 7.734 160 2,513 2,462 51 9,934 10,365 -431 2,901 3,027 -126 

June 7,617 9.276 -1,659 2,426 2,954 -528 9,102 9,994 - 892 2,602 2,857 -255 

July 7,884 9,681 -1,797 2,513 3,085 -572 9,480 9,982 -502 2,670 2,812 -142 

August 8,141 9,511 -1,370 2,578 3,012 -434 9,423 10,700 - 1,277 2,640 2,998 -358 

September 7,957 9,647 -1,690 2,399 2.908 -509 9,277 10,269 - 992 2,597 2,874 - 277 

October 8,662 9.680 -1,018 2,508 2,803 -295 

November 9,272 11,269 -1,997 2,669 3,244 -575 

December 10,273 10,964 :691 2,939 3,137 -198 

January , 9,484 12.071 -2,587 2,654 3,378 -724 

February 9,778 10,765 -987 2,669 2,939 -270 

March 12,023 11,740 283 3,496 3,413 83 

See 'Notes on Tables,' 
Source : Directorate General of Commercial Intelligence & Statistias ,Calcutta. 



RESERVE BANK OF INDIA BULLETIN No~cmber 1996 

No. 35 : INDIA'S OVERALL BALANCE Of  PAYMENTS (REVISED FORMAT) 
(Rs. in  crores) 

1990-91 1991-92 1992-93 1993-94 
Items 

Credit Debit Net Credit Debit Net Credit Debit Net Credit Debit Net 

1 2 3 4 5 6 7 8 9 10 1 1  12 13 

A: CURRENT ACCOUNT 
I. MERCHANDISE 33152.6 50086.2 -16933.6 44922.5 51417.5 4495.0 54762.0 68862.9 -14100.9 71146.0 78630.3 -7484.3 
11. INVlSlBLES (I+~+c) 13393.6 13828.5 -434.9 23449.0 19191.3 4257.7 23901.0 22563.8 1337.4 30291.2 26413.7 3848.5 

I) Services 8167.1 6408.1 1759.0 12346.8 9213.8 3133.0 13718.1 11019.6 2698.5 16510.6 14633.9 1676.7 
i) Travel 2612.5 702.5 1910.0 4891.9 1111.5 3780.4 6060.3 1176.9 4883.4 6970.3 1558.5 5411.8 
ii) Transportallon 1764.6 1961.0 .I96 4 2308.2 3189.8 -881.6 2850.4 4547.0 -1696.6 4494.9 5536.5 -1041.6 
Ill) Insurance 198.4 158.4 40.0 264.7 306.8 -42.1 459.4 448.9 10.5 388.1 611.8 -223.7 
iv) G.n.1.e. 27.3 311.2 -283.9 42.0 292.5 -250.5 219.6 305.2 -85.6 94.5 4806 -386.1 
v) M~scellaneous 3564.3 3275.0 289.3 4840.0 4313.2 526.8 4128.4 4541.6 -413.2 4562.8 6646.5 .2083.7 

b) Transfers 4566.0 27.5 4538.5 10560.4 39.0 10521.4 9179.0 37.3 9141.7 12514.0 83.4 12430.6 
vl) Off~c~al  829.3 1.8 827.5 1141.5 15 1140.0 1055.0 2.3 1052.7 1170.3 15.0 1155.3 
vii) Pr~vate 3736.7 25.7 371 1 .O 9418.9 37 5 9381.4 8124.0 35.0 8089 0 11343.7 68.4 11275.3 

C) Inveslmenl income 660.5 7392.9 -6732.4 541.8 9938.5 -9396.7 1003.9 11506.7 -10502.8 1237.6 11496.4 -10258.8 
Tolal Current Account 46546.2 63914.7 -17368.5 68371.5 70608.8 -2237.3 78663.0 91426.5 -12763.5 101408.2 105044.0 -3635.8 
(1+11) 
B. CAPITAL ACCOUNT 

Foreign Investment 201.8 18.3 183.5 385.4 45.7 339.7 1798.5 98.6 1699.9 14461.4 1179.9 13281.5 
Ia+b) 
I) In lndla 201.8 18.3 183.5 385.4 45.7 339.7 1798.5 98.6 1699.9 14461.4 1178.8 13282.6 
i. Dlrect 191.7 18.1 173.6 375.5 45.7 329.8 1051.1 92.4 958.7 2041.6 203.8 1837.8 
il. Portfolio 10 1 0.2 9.9 9.9 - 9.9 747.4 6.2 741.2 12419.8 975.0 11444.8 
b) Abroad 1.1 -1.1 

2. Loans 16922.4 6994.7 9927.7 23219.9 13292.5 9927.4 26639.3 15193.9 1445.4 31275.8 25590.1 5685.7 
(a+b+c) 
a) External Assstance 6094.5 2140.1 3954.4 10714.5 3333.9 7380.6 10172.7 4433.5 5739.2 10903.5 4954.7 5948.8 

I) By India - 10.5 -10.5 - 13.9 -13.9 - 10.5 -10.5 - 15.1 -15.1 
li) To India 6094.5 2129.6 3964.9 10714.5 3320.0 73945 10172.7 4423.0 5749.7 10903.5 4939.6 5963.9 

b) CommercialBorrow~ngs 7683.8 3639.2 4044.6 7897.3 4073.9 38234 3620.3 4739.6 -1119.3 9457.1 7307.7 2149.4 
(MT & LT) 
I) By lndla 54.1 43.9 10.2 45.7 28.9 16.8 37.6 62.2 -246 320.1 '75.6 244.5 
11) To lnd~a 7629.7 3595.3 4034.4 7851.6 4045.0 3806.6 3582.7 4677.4 -10947 9137.0 7232.1 1904.9 

C) Shorl Term 
To lndla 3144.1 1215.4 1928.7 4608.1 5884.7 -1276.6 12846.3 16020.8 -3174.5 10915.2 13327.7 -2412.5 

3. Banking Capltal 181 33.4 16908.6 1224.8 26771.9 25421.2 1350.7 34255.4 22098.6 12156.8 38069.8 28971.3 7098.5 
(I+b) 
a) Cornmerc~al Banks 14282.0 12659.8 1622.2 22452.3 21849.5 602.8 29682.7 20726.8 8955.9 33289.3 28091 .O 5198.3 

I) Assets 764.2 1415.8 -651.6 3397.9 2839.0 558.9 3782.7 484.9 3297.8 864.4 3513.0 -2648.6 
11) L~abil~lles 334.5 817.1 -482.6 82.0 1046.0 -964.0 709.3 1148.4 -439.1 4665.8 598.8 4067.0 
iil) Non-Resident Deposits 13183.3 10426.9 2756.4 18972.4 17964.5 1007.9 25190.7 19093.5 6097.2 27759.1 23979.2 3779.9 

b) Others 3851.4 4248.8 -397.4 4319.6 3571.7 747.9 4572.7 1371.8 3200.9 2780.5 880.3 1900.2 
4. Rupee Debt Service - 2139.8 -2139.8 - 2785.1 -2785.1 - 2334.6 -2334.6 3901.6 -3301.6 
5. Other Capltrl 5593.3 2128.7 3464.6 7416.8 5943.1 1473.7 3432.9 4191.5 -758.6 9450.5 3872.7 5577.8 
Total Capital Account 40850.9 28190.1 11660.8 57194.0 47467.6 10306.4 66126.1 53917.2 12208.9 91257.5 62915.6 28341.9 
(1 to 5) 
C. Errors 8 Om~ss~ons 236.8 - 236.8 - 301.2 -301.2 - 245.6 -245.6 2510.1 - 2510.1 
0. Overall Balance 87633.9 92104.8 -4470.9 126165.5 118397.6 7767.9 144789.1 145589.3 -800.2 195175.8 167959.6 27216.2 

(Total Capital Account, 
Current AccounLand 
Errors EL Omisdons (A+B+C) 

E. Monetary Movements 5626.8 1155.9 4470.9 3204.6 10972.5 -7767.9. 4231 .O 3430.8 800.2 1006.9 28223.1 -27216.2 
(i+ii+iii) 
I) I.M.F. 3333.7 1155.9 2177.8 3204.6 1127.3 2077.3 4231.0 867.6 3363.4 1006.9 419.7 587.2 
i i) SDR Allocation 
iii) Foreign Exchange Reserves 2293.1 - 2293.1 - 9845.2 -9845.2 - 2563.2 -2563.2 27803.4 -27803.4 

(Increase - I Decrease + 

See 'Notes on Tables.' 
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No. 35 : INDIA'S OVERALL BALANCE OF PAYMENTS (REW360 FORMAT) (Concld.) 
(Ra. In crores) 

April-June 1993 JulySept.1993 Oct -Dec 1893 Jan-March 1994 
Items 

Credtt Debit Net Credtt Deblt Net Credtt Deb11 Net Credrt Debit Net 

14 15 16 17 18 19 20 21 22 23 24 25 

A. CURRENT ACCOUNT 
I. MERCHAMMSE 16570.9 18958.5 
11. INVlSlBLES (a+b+c) 5655.3 6061.6 

a] Services 3243.2 3542.7 
i) Travel 1400 7 459 5 
11) Transportation 794.8 1307.0 
iii) Insurance 93.9 200.3 
iv) G.n.1.e 15.3 95.5 
V)  M~scellaneous 938.5 1480.4 

b) Transfers 2214.6 5.1 
VI) Off~cial 193.7 0.1 
vil) Private 2020.9 5.0 

C) Investment Income 197.5 2516.8 
Total Current Account 22226.2 25023.1 
(1+11) 
3. CAPITAL ACCOUNT 
1. Forelgn Investment 939.5 164.6 

(a+b) 
a)  In lnd~a 939.5 164.6 

I. D~rect 522.4 136.4 
11. PorHollo 417.1 28.2 

b) Abroad 
2. Loans 3829.9 5375.9 

(a*b*c) 
a) External Assistance 1145.2 1022.6 

I) By lndla - 2.3 
ii) To India 1 145.2 1020.3 

b) Commercial Borrowings 688.9 1378 1 
(MT 8 LT) 
i) By India 14.8 20.2 
ii) To India 674.1 1357.9 

C) Short Term 
To India 1 995.8 2975.2 

3. Banking Capital 9459.2 5957.6 
(a+b) 
a) Commercial Banks 8622.5 5723.4 

i) Assets 40.0 262.9 
ii) Liabilities 1793.6 49.6 
hi) Non-Resident Deposlts 6788.9 5410.9 

b) Otlters 836.7 234.2 
4. Rupee Debt Service - 917.0 
5. Other CIpltal 1618.5 845.0 
Total C8pltll Account 15747.1 13260.1 
(1 to 5) 
C. Err#r&0nl#30ns 240.3 
0. Ousnfl BI~NICI 38221.8 30263.2 

(Total Crgbl Account, 
C w r n t  A ~ ~ ~ J w U  a d  
Erron 6 Onrbrlona (A+B+C) 

E. YDMWyMatmaW 1006.9 M . 6  
(I+iI+Ml) 
i) I.M.F. 1006.9 129.6 
ii) SMI AUocotion 
iii) R r e C  Erchanpr Rewvas . 815.9. 
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No. 36 : FOREIGN EXCHANQE RESERVES 

SDRs Gold Foreign Currency Assets Total 
End of 

In mill~ons Rupees crore In mill~ons Rupees crore In millions Rupees crore In millions Rupees crore In millions 
of SDRs of US.$ of U.S.$ of US.$ of U.S.$ 

(2+4+6J (3+5+7) 

1 2 .  3 4 5 6 7 8 9 

1990-91 

199 1-92 

1992-93 

1993-94 

1994-95 

1995-96 

May 

June 

July 

August 

Sept. 1995 

October 1995 

November 1995 

December 1995 

January 1996 

February 1996 

March 1996 

April 1996 

"flay 1996 

June 1996 89 449.51 128 15,563.92 4437 61.416.80 17526 77,430.23 22091 

July 1996 62 325.1 4 91 15,733.70 4410 64.040.13 17940 80.098.97 22441 

August 1996 7 35.47 10 15.896.21 4455 64,112.74 17976 80,044.42 22441 

Sept. 1996 (P) 39 202.44 57 15,770.63 4410 65.903.09, 18433 81,876.16 22900 

Oct. 1996 (P) 38 197.43 55 15,635.31 4382 68,367.74 19177 84.200.48 23614 

Oct. 4, 1996 (P) 12 63.38 18 15,770.63 4410 65,781.49 18474 81,615.50 22902 

Oct.11, 1996(P) 12 63.50 18 15,770.63 4410 66,861.14 18764 82,685.27 23192 

Oct. 18. 1996 (P) 12 63.34 18 15,770.89 4410 67,155.16 18839 82,989.39 23267 

Oct. 25, 1996 (P) 52 268.54 75 15,770.76 4410 67,718.44 19015 83,757.74 23500 

Nov. 1, 1996 (P) 38 197.31 55 15,635.31 4382 68,267.79 18126 84,100.41 23563 

Nov. 8, 199$ (P) 38 198.67 56 15,635.31 4382 69,161.31 19330 84,995.29 23768 

See 'Notes on Tables'. a 
.- . - - - . -. " . A ".. ~ . .. .*.A - .- -~."b ""----"---- 
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No. 37 : DAlLY FOREIGN EXCHANGE SPOT RATES 

(Rupees per Unit of Foreign Currency) 

FEDAl Indicative Rates 

Date RBI Re-US$ U.S. Dollar Pound Sterling Deutche Mark One Hundred 
Reference Rate Japanese Yen 

Buying Selling Buying Selling Buying Selling Buytng Selling 
1 2 3 4 5 6 7 *  1 8 9 10 

Oct. 1,1996 35.6700 35.6600 35.6700 55.8300 55.8700 23.4250 23.4400 32.0825 32.1050 

oct. 2,1996++ 

Ocl 7.1996 35.6300 35.6200 35.6300 55.6875 55.7400 23.2875 23.3025 31.9325 31.9700 

Oct. 8.1996 35.6300 35.6250 35.6350 55.6600 55.6950 23.3025 23.3200 32.0550 32.0750 

Oct. 9,1996 35.6300 35.6250 35.6350 55.6600 55.7125 23.3075 23.3225 31.9650 31.9875 

Oct. 15.1996 35.6600 35.6500 35.6600 56.2925 56.3425 23.2650 23.2875 31.8450 31.8600 

O~t.24,1996 35.6100 35.6000 35.6100 56.8425 568950 233900 23.4075 31.5475 31.5825 

Oct.25.1996 35.6100 35.6025 35.6125 56.6325 56.6850 23.3850 23.4000 31.4500 31.4875 

Oct.28,1996 35.6200 35.61 50 35.6200 57.2225 57.2675 23 3875 23.3950 31.2950 31.3275 

O~t.29,1996 35.6600 35.6550 35.6650 57.4200 57.4525 23.4875 23.5000 31.1400 31.1750 

Oct.30.1986 35.6700 35.6650 35.6750 57.4600 57.4950 23.6400 23.6525 31.2375 31.2600 

Oct.31,1996 35.8800 35.6750 35.6850 58.1975 58.2475 23.5900 23.6000 31.3350 31.3725 

FEDAl : Foreign Exchange Dealers' Association of fndia. Source : (FEDAI) for FEDAl rates. 
+ : Market (i. e., Mumbai) dosed. 
++ : Market closed. 
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No. 38 : SALE / PURCHASE OF U. S. W U A R  BY THE RESERVE BANK OF INMA 

Fore~gn Currency (US$ Million) Rs. equivalent Cumulative Outstanding ~ e t -  

Month Purchase Sale Net at contract (over end Forward Sales (-)I 
( + I  ( -1  ( + I - )  rate Mar. 1995) Purchase (+) 

at the end of 
(Rs. Crore) (in US$ Million) (in Rs. crore) month 

(US$ Milllon) 
1 2 3 4 5 6 7 8 

1995-96 

Apr. 1995 

May 1995 

Jun. 1995 

JuC. 1995 

Aug. 1995 

Sep. 1995 

Oct. 1995 

Nov. 1995 

Dec. 1995 

Jan. 1996 

Feb. 1996 

Mar. 1996 

Month 

Foreign Currency (US$ Million) Rs. equivalenl Cumulative Outstanding Net 

Purchase Sale Net at contract (over end Forward Sales (-)I 
( + )  (-) (+I-) rate Mar. 1996) Purchase (+) 

at the end of 
(Rs. Crore) (in US$ Millton) (in Rs. crore) month 

(US$ Million) 

1 2 3 4 5 6 7 8 

1996-97 

Apr. 1996 577.00 209.00 (+) 368.00 (+) 1191.74 (+) 368.00 (+) 1191.74 (-) 2007.00 

May 1996 336.00 235.00 (+) 101.00 (+) 303.54 (+) 469.00 (+) 1495.28 (-) 2058.00 

Jun. ' 1996 1 150.00 365.00 (+) 785.00 (+) 2653.41 (+) 1254.00 (+) 4148.69 (-)  1799.00 

JuI. 1996 1 192.50 898.00 (+) 294.50 (+) 825.38 (+) 1548.50 (+) 4974.07 (-) 1732.00 

Aug. 1996 822.50 575.00 ( + )  247.50 (+) 713.58 (+) 1796.00 (+)5687.65 (-1 1107.00 

Sept. 1996 672.00 - (+) 672.00 (+) 2401.20 (+) 2468.00 (+) 8088.85 (-) 1157.00 - 
(+) Implies Purchase 
(-) Implies Sale 
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No. 39 : INDICES Of REAL EFF ECTlVE EXCHANGE RATE (REER) AND NOMINAL EFFECTIVE 
EXCHANGE RATE (NEER) OF THE INMAN RUPEE 

(36 - country MlMsral weights) 
(Base : 1985 = 100) 

Export-based weights Trade-based weights 
Year1 Month 

REER O/O Vanation NEER sb Var~atron REER % Variation NEER KVadation 

1990 74 54 
1991 64 55 
1992 60 53 
1993 57 86 
1994 61 82 
1995 (P) 60 78 
1993 Jan 57 16 

Feb 54 76 
Mar 56 98 
APr 55 81 
May 55 92 
Jun 56 60 
Jul 57 87 
Aug 58 42 
Sep 58 79 
Oct 60 25 
Nov 60 76 
Dec 61 02 

1994 Jan 61 49 
Feb 61 31 
Mar 60 89 
APr 62 18 
May 62 55 
Jun 62.36 
Jul 61 95 
*ubl 62 01 
Sep 61 47 
Oct 61 13 
Nov 61 56 
Dec 62 97 

1995 Jan 63.05 
Feb 62 73 
Mar 60 53 
APr 60 30 
WY 61 36 
Jun 61 29 
Jut 61 80 
Aug 63.06 
Sep (PI 60.98 
Oct (PI 58.23 
Nov (PI 58 29 
Dec (PI 57.77 

1996 Jan (P) 56.89 
Feb (PI 55.45 
Mar (PI 59.24 
A P ~  (P) 60.37 
May (P) 59.44 
Jun (PI 59 78 
Jut (P) 59.86 
AUg (P) 59.30 

- See 'Notes an laths', - - _- 
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NOTES ON TABLES 
Table No. 1 

(1) Total of rupee securities held in Issue and Banking Departments. 
(2) Relates to loans and advances only. 
(3) Total for Mumbai. Calcutta, Madras and New Delhi only. Data for Calcutta Centre are not available for September 

1996. 
(4) Figures relate to last Friday of the monthtyear. 
(5) Figures relate to the last Fridayllast reporting Friday (in case of March). 
(6) Figures relate to last reporting Friday1 March 31. 
(7) Weighted average of borrowing rates reported by selected institutions. 
(8) Monthly data are averages of the weeks and annual data are averages of the months. 
(9) Annual data are averages of the months. 

(10) Frgures relate to the end of the monthtyear. 
(1 1) Average of 8 months (November 1995 - June 1996.) 
(12) Data relates to January - December. 

Table No. 2 
The gold reserves of lssue Department were valued at Rs.84.39 per 10 grams up to October 16. 1990 and from 
October 17, 1990 they are valued close to international market prices. 

(1 ) lncludes Government of lndia one rupee notes issued from July 1940. 
(2) lncludes (i) Paid-up Capital of Rs.5 crores, (ii) Reserve Fund of Rs.6,500 crores, (iii) National Industrial Credit 

(Long-Term Operations) Fund of Rs.5679 crores ahd (iv) National Housing Credit (Long-Term Operations) Fund 
of Rs. 179 crores from the week ended July 5, 1996. For details about earlier periods, reference may be made 
to the Notes on Tables given on page S 619 of August 1996 issue of thrs Bulletin. 

(3) lncludes cash. short-term securities and fixed deposits. 
(4) lncludes temporary overdrafts to State Governments. 
(5) The figures in bracket indicate the value of gold held under other assets. 

Table Nos. 3 & 4 

The expression 'Banking System' or 'Banks' means (a) The State Bank of lndia and its associates, (b) Nation- 
alised Banks, (c) Banking companies as defined in the Banking Regulation Act, 1949, (d) Co-operative banks (as 
far as scheduled commercial banks are concerned) and (e) any other financial institution notified by the Central 
Government in this behalf. 

Excludes borrowings of any scheduled State co-operatrve bank from the State Government and any Reserve fund 
deposit requrred to be maintarned with such bank by any co-operative society withln the area of operation of such 
bank 
Deposrts of co-operatrve banks with scheduled State co-operative banks are excluded from this item but are 
included under 'Aggregate deposrts'. 
Excludes borrowings of regronal rural banks from their sponsor banks. 
Wherever ~t has not been possible to provrde the data agalnst the item 'Other demand and time liabilities' under 
'L~abilities to the Banking System' separately, the same has been include8 in the item 'Other demand and time 
liabrllties' under Lrabrl~ties to others'. 
Other than from the Reserve Bank of Ind~a, lndustr~al Development Bank of India, NABARD and Export-Import 
Bank of Indra. 
As available in the Reserve Bank records in the case of Scheduled Commercial banks and as reported by the 
banks rn the case of scheduled State co-operative banko. 
lncludes borrowings by scheduled State co-operative banks under Section 17(4AA) of the Reserve Bank of lndia 
Act. 
As per the Statement of Affairs of the Reserve Bank of India. 
Advances granted by scheduled State co-operative banks to Co-operative banks are excluded from this item but 
included under 'Loans, cash credits and overdrafts'. 
At book value; it includes treasury bEHs and treasury receipts treasury savings certificates and postal obltgaticms. 
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(1 1 )  The data are inclusive of all participation certificates (PCs) issued by scheduled commercial banks, i.e. to other 
banks and financial institutions. 

412) Figures in brackets relate to advances of scheduled commercial banks for financing food procurement operations. 
(1 3) inclusive of the figures given within brackets, which represent the liabilities on account of Participation Certificates 

issued. 

Table No. 5 

(1) Total of demand and time deposits from 'Others'. 
(2) Includes borrowings from the Industrial Development Bank of lndia and National Bank for Agriculture and Rural 

Development. 
(3)  At book value; includes treasury bills and treasury receipt, treasury savings certificates and postal obligations. 
(4) Total of 'Loans, cash credits and overdrafts' and 'Bills purchased and discounted'. 
(5)  Includes advances of scheduled State co-operative banks to central co-operative banks and Primary co-operative 

banks. 

Table No. 6 

(1) With effect from April 13,1996. banks are provided export credit refinance agalnst their rupee export credit and 
post-shipment export credit denominated in U.S. Dollars taken together. 

(2) Effective July 6, 1996 the scheme of Goverment Securities refinance was terminated. 

Table No. 7 

The data include inter-bank and high value clearing in respect of Mumbai, Calcutta, New Delhi and Madras, inter- 
bank clearing for Hyderabad from 1991 -92 onwards and for Bangalore and Ahmedabad from 1993-94 onwards. 

Table No. 9 

(a) For details of money stock measures according to the revised series, reference may be made to January 1977 
issue of this Bulletin(pages 70-1 34). 

(b) Banks include commercial and co-operative banks. 
(c) Financial year data relate to March 31, except scheduled commercial banks' data which relate to the last reporting 

Friday of March. For details, see the note on page S 963 of October 1991 issue of this Bulletin. 
(d) The data tor 1994-95 are not strictly comparable with those for other years, as the data for 1994-95 include 

scheduled commercial banks' data for 27 fortnights while for other years, they include 26 fortnights. 
(e) Data are provisional from April 1995 onwards. 

( 1 )  Net of return of about Rs.43 crore of Indian notes from Pakistan up to April 1985. 
(2) Estimated : ten-rupee commemorative coins issued since October 1969, two-rupee coins issued since November 

1982 and five-rupee coins issued since November 1985 are included under rupee coins. 
(3) Exclude balances held in IMF Account No.1, Reserve Bank of lndia Employees' Provident Fund, Pension Fund, 

Gratuity and Superannuation Fund and Co-operative Guarantee Fund, the amount collected under the Additional 
~holuments  (Compulsory Deposit) Act, 1974 and the Compulsory Deposit Scheme (Income-Tax Payers') Act. 

Table Nos. 10 & 12 

(a) On the establishment of National Bank for Agriculture and Rural Development (NABARD), on July 12, 1982, 
certain assets and liabilities of the Reserve Bank were transferred to MABARD, necessitating some reclas- 
sification of aggregates in the sources of money stock from that date. 

(b) Please see item (c) of notes to Table 9. 
(c) Data are provisional from April 1995 onwards. 
(d) Data for 1995-96 relate to after closure of Government accounts. 

(1) includes special securities and also includes Rs.751.64 crore (equivalent of SDRs 21 1.95 million) incurred on 
account of Reserve Assets subscription to the IMF towards the quota increase effective December 11,1992. 

(2) Represents investments in bondslshares of financial hstitu21s~ls. loans to them and hotdings of internal bills 
purchased and discounted. Excludes sinae the estaBIEshmem of MABARD, it$ refinanace to banks. 
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(3) Inclusive of appreciation in the value of gold following its revaluation close to international market price effective 
October 17,1990.Such appreciation has a corresponding effect on Reserve Bank's net non-monetary liabilities. 

Table No. 11 

Please see item (c) of notes to Table 9. 

Table No. 13 

(1) Deposit rate for March 1995 is the ceiling rate for term deposits for maturity of 46 days to 3 years and above. The 
rate for March 1996 IS the ceiling rate for term deposits for maturity of 46 days and up to 2 years. The rates for 
August. September and October 1996 are the ceiling rates for maturity of 30 days and upto 1 year. Effective July 
2. 1996 banks are free to determine term deposit rates for maturity period above 1 year. 

(2) Relating to t~ve major scheduled commercial banks. In mid- July and September 1996, PLR declined to 16.0 per 
cent and 15 5 per cent, respect~vely. for some banks. 

(3) No issue. 
(4) 10-year maturlty 
(5) 6-year maturity. 
(6) 4year maturity. 
(7 )  Annual average. 

Table No. 14 

(1) Weighted average of the borrowing rates reported by selected major scheduled commercial banks and DFHI, the 
weights being the amounts borrowed. The monthlytannual average is the weighted average of the weeklytmonthly 
averages. The high and low figures in columns 4 and 5 against monthsjyears are the highest and the lowest of 
the weekly averages during the monthlyear. 

(2) The turnover figure in column 2 relates to the total amount borrowed by the reporting banks and DFHI, hence the 
data may be considered as broadly indicative in nature. 

Table Nos. 20 81 21 

Table 20 contains data on manufacturing sector at two digit level of 17 groups along with general index and 
sectoral indices, v~z.,Mining and Quarrying, Manufacturing and Electricity. Table 21 presents Index Numbers of 
Industrial Production (Use-Based Classification). 

Table No.22 

(a) Figures exclude data on private placement and offer for sale but include amounts raised by private financial 
institutions. 

(b) Equity shares exclude bonus shares. 
(c) Preference shares include cumulative convertible preference shares and equi-preference shares. 
(dl Debentures include bonds. 
( e )  Convertible debentures include partly convertible debentures. 
( f )  Non-convertible debentures include secured premium notes and secured deep discount bonds. 
(g) Figures in brackets indicate data in respect of premium on capital issues which are included in respective totals. 

Table No. 28 

The ban on forward trading in gold and silver, effective November 14, 1962 and January 10, 1963 respectively 
stdl cont~nues to operate. 

(1) In case Friday is a holiday, prices relate to the preceding working day. 

Table No. 29 

(1) The new series of index numbers with base 1982=100 was introduced from October 1988 and with that the 
compilation of the index ntrmbers with the base year 1960 was discontinued. The linking factor can be used to 
work out the index numbers with the base year 1960 for October 1988 and subsequent months. Details of the new 
series were published in May 1989 issue of the Bulletin. 

(. 
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(2) .Based on indices relating to 70 centres. 

Table No. 30 

The new series of index numbers with base 1984-85 = 100 was introduced from November 1987. 

( 1 ) Based on indices relating to 59 centres. 

Table NO. 31 

Annual data relate to the average of the months July to June. 

(1 ) The new Series of index numbers with base : July 1986 to June 1987 = 100 was introduced from November 1995 and 
with that the compilation of index numbers with base :July 1960 to June 1961 was discontinued. The linking factor given 
in this column can be used to work out the index numbers with old base (i.e. 1960-61 = 100) for November 1995 and 
subsequent months. 

( 2 )  In the case of Assam. the old series (i.e. with base 1960-61 = 100) was being compiled for the composite region viz. 
Assam, Manipur, Meghalaya and Tr~pura while the index of the new series (i.e. with base 1986-87 = 100) has been 
compiled for each of the constituent States separately. The index for Assam region on old base can be estimated from 
the corresponding indices of the new series as under : 

where lo and IN represent the index numbers for old and new series respectively and superscripts A. Ma, Me and T 
indicate Assam, Manipur, Meghalaya and Tripura respectively. 

(3) Similarly, in the case of Punjab. where theold series (i.e. with base 1960-61 = 100) was being compiled for the compos~te 
region viz. Punjab, Haryana and Himachal Ptadesh, the index for the Punjab region on old base can be estimated as 
under : 

where I, and IN represent the index numbers for old and new series respectively and superscripts P, Ha and Hi indicate 
Punjab. Haryana and Himachal Pradesh respectively. 

( 4 )  indices for the State compiled for the first time from November, 1995. 

'5) Consumer Price Index for Rural labourers (including agricultural labourers) are comp~led from November 1995 only. 

(6) Average for 8 moths (November 1995 - July 1996). 

Table Nos. 32 and 33 

The new series of index numbers with base 1981 -82 -1 00 was ~ntroduced in July 1989. Details regarding the 
scope and coverage of tile new series were published in the November 1989 and October 1990 issues of the 
Bulletin. 

Table No. 34 

( a )  The foreign trade data relate to total sea, air and land trade, on prlvate and Government accounts. D~rect transtt 
trade. transhipment trade, sh~ps' stores and passengers' baggage are excluded. Data include silver (other than 
current coins). notes and coins withdrawn from circulation or not yet issued, indirect transit trade and trade by 
parcel post. Exports include re-exports. lmports include dutiable articles by letter post and exclude certain 
consignments of foodgrains and stores on Government account awaiting adjustment, diplomatic goods and 
defence stores. Imports and exports are based on general system of recording. Imports are on c.i,f. basis and 
exports are on f.0.b. basis inclusive of export duty. 

(b) In the case of data in rupee terms, monthly figures may not add up to the annual total due to rounding off. 
(c) Monthly data in dollar terms also may not add up to the annual total due to the exchange rate factor. 
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Table No. 35 

(a) lnterest accrued during the year and credited to NRI deposits has been treated as notional outflow under invisible 
payments and added as reinvestment in NRI deposits under private long term capital. 

(b) The item 'Non-Monetary Gold Movement' has been deleted from May 1993 onwards in conformity with the 
recommendations of the IMF Manual on BOP (4th edition); these entries have been included under merchandise 
or other capital depending upon the nature of transaction. 

(c) Balance of payments data from the year 1990-91 are presented in a format in which in the year of imports, the 
value of defence-related imports are recorded under imports (mercandise debit) with credits financing such 
imports shown under 'Loans' (Commercial Borrowings to India) in the capital account. lnterest payments on 
defence debt owed to the General Currency Area (GCA) (as and when they are made) are recorded under, 
investment income payments in the invisibles accounts and principal repayments under (debit) Commercial 
Borrowings to India in the capital account. In the case of the Rupee Payment Area (RPA), interest payment on 
and principal repayment of debt is clubbed together and shown separately under the item 'Rupee Debt Service, 
in the capital account. This is in line with the recommendation of the High Level Committee on Balance of 
Payments (Chairman : Dr. C. Rangarajan). 

(d) Exchange rates : Foreign currency transactions have been converted into rupees at the parlcentral rates up to 
June 1972 and on the basis of average of the Bank's spot buying and selling rates for sterling and the monthly 
averages of cross rates of non-sterling currencies based on London market thereafter. Effective March 1993. 
conversion is made by crossing average spot buying and selling rate for US Dollar in the forex market and the 
monthly averages of cross rates of non-dollar currencies based on the London market. 

Table No. 36 

(a) Gold was valued at Rs. 84.39 per 10 grams till October 16,1990. It has been revalued close to international market 
price with effect from October 17, 1990. The increase in gold holdings by Rs. 1,571.72 crore during the perlod 
1992-93 to 1995-96 was on account of acquisition of gold from the Central Government. 

(b) Conversion of foreign currency assets and SDRs into U.S. dollars is done at month-end exchange rates furnished 
by the IMF. Since March 1993, foreign exchange holdings are converted into rupees at month:end rupee1U.S 
dollar market exchange rates. 

Table No. 39 

(a) The indices presented here are in continuation of the series published in the July 1993 issue of this Bulletin (pp 
967-977). 

(b) The indices for 1990-1992 are based on official exchange rate and the indices from 1993 onwards are based on 
FEDAl indicative rates. 

(c) Depreciations are shown with (-) sign. 



Novenrbtr 19% RESERVE BANK OF INDIA BULLETIN 

REPORT ON TREND AND 
PROGRESS OF BANKING IN 

Ill INDIA, 1994-95 
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This annual publication brought 
out by the Reserve Bank of India 
in terms of Section 36 (2) of the 
Banking Regulation Act. I949 is 
now available for the year 1994-95. 
The Report containing four chapters 
i s  presented in a bilingual form in 
Hindi and English. 

The first chapter sets out in a 
nutshell the banking developments 
and policy perspectives and 
discusses some key issues relevant 
to the healthy development of the 
banking system. The subsequent 
three chapters contain detailed 
reviews of major trends and 
developments during the year in 
the fields of commercial banking, 
co-operative banking including 

activities of NABARD and other 
financial institutions (IDBI, UTI, 
DICGC, EXIM Bank and NHB). 

The Report is priced at Rs. 75 
(inland) and US $ 35 (foreign) 
(inclusive of postage). 

Copies of the Report are available 
from the Division of Reports, 
Reviews and Publications (Sales 
Section), Department of Economic 
Analysis and Policy, Reserve Bank 
of India, Amar Building, Ground 
Floor, P. M. Road, Post Box No.  
1036. Mumbai-400 00 1. 

ChequesiDrafts should be drawr 
on Mumbai in favour of Reserve 
Bank of India. 


